
CENTRAL AvUNISTRATIVE TRIBWAL 
BANGALE BENCH, 

Second Floor, 
Comercjal Complex, 

Indiranagar, 
Bangalore-38. 
Dated: 17JAN1994 

9_ J• 

APPLICANTS:-Sri.C.R.Rarigadharnaiah and Others 

v/s 
RESPCDENTS:- The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran, Advocate,No.40/2083,Elamkularn Road, 
Kaloor, Koch i-6820.L7. 
Sri.P.Shivan Pillai,Advocate,Grasis House,Monestary Road, 
Karikkarnuri, Kochi-682011. 

Sri.Vij aynarayari 3-C ELDOiAUO, 112,Nungambakkam High Road, 
Madras-600 034. 

Chairrnan,Railway Eoard,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 
The general Manager,Southern Railways,Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 
The Divisional Railway Manager,Southern Railways ,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 
The Divisional Superintendent ,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager,Southern Railway,Bangalore. 
Sri.K.R.D.Karanth,Advocate,!2,Mangalanagar,Saflkey Road Cross:  
Bang alore -5. 

Sri.A.N.Venugopala Gbwda,Advocate,No.8/2,UpstairS, 
R.V.Road,OppBangalore Hospital,Bangalore-4. 
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-:2:- 

SUbJECT:- Forwarding of copi's of the Orders passed by 
the Central Admjnj. trative Tribunal,bangalore. 

—x—x x—x— 

Please finI enclos d herewith a copy of the ORDEH 

passed by this Tribunal in t e above mentioned applications 

on 16th Day of Deceruber,199 , for further necessary action. 

'• 

I 	
( DEPLfl'Y REG1SThAr'(J) 

)" JUDICiAL BRANCHES. 

gm* 



CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

0.A.NOS. 395 to403/91,57/90 416/90.320/92 
8f92. 377T92ad44 to 80/3 

THURSDAY, THIS THE 16TH DAY OF DECEMBER, 1993 

SHRI JUSTICE V.S.IIALIMATH 

SHRI JUSTICE P.K.SHYArISUNDAR 

SHRI V. RAMAKRISHNN 

5r1 C.R.Rangadhamaiah, 
5/0 Sri Ranqeish 
aged about 68 years, 
Retired Guard—A Special, 
Chikkabidre, 
Chikkanarayekanahalli Taluk. 

Sri K.V.Sreekantieh, 
5/0 Sri K.V.Subremanyaiah, 
aged about 69years, 
Retired Guard—A Special, 
Ch-70,6t.h Main,Saraswathipu'ern, 
Mysorb 9, 

Sri M..Narayana Setty, 
5/0 Sri K,Munlswamaieh, 
Retired Guard—A Special, 
2003/2, Rejkamal Street, 
flysore - 1 

Sri 8,J.Naqaraiaieh, 
5/0 Sri Jeyapala 1'Jayenar, 
Retired Guard—A Special, 
158, Shankaraneger, 
J.B.Kaval, Bangalore-560 022 

Sri K.Seshadr.i, 5/0 Sri Krishna, 
ehatta, aged about 69 years, 
Retired Guard—A Special, 
92, Lakshmipuram, Arsikere. 

CHPIRMAN(J) 

.... VICE CHAIRMAN(J) 

.e. IIEMBER(M) 

6. Sri F1.Ch2nnabasavai2h, 
5/0 Sri Madapa,agedabout 69 years, 

t4'ed Guard—if Special, 
Main Road, 6thcross, 

- 21 

IT) 

f\TLnivasacharl  
.\enka tatamachc r, 
tj69 years, 
u rd—P Special, 
/allel Road, 
'9Extens ion, 
own - 577 201 S .... Applicants 

Contd, I- 



. 2.. 

1, Sri Shivesuamy, s/o Sri, 
urgechalam Pillei, aged, 

about 69 years, Retired 
Driver-4 Special, 44, I 
Ma4n, !'41ees Block, Nw 
Bamboo Bezer, Mysore-21 

, SriJ.N.Pharoah, S/o SrI 
Pharoah, Retired Driver-a 
Special, 2355, I Meiri, XI 
Cross, K.G.Kopncl, Chamrco-
-purarn, Mysore,, 

$pplicants I to 9 in 
Oj,Nos,395 to 403/91 

Sri R.J,Mehedevan, 	I 

SI0 R.Jayaram, 
aged abut 67 years, 
Guard W SpecIal (Retired) 
resid±ng at No.157, IVth Cross, 
Nagappa Block, Sri.aThpuram, 
Barigalore - 560 021 

I 

Sri R,Shlvej8h 
Retired guard IV Specil, 
and residing at No.1153 
'Sri Raga t, II Main Rod, 
S.N.Colony, Yeshwarithpur, 
Bangalore - 560 022, 

Sri Pepanna, 
&/o Nethavedu, 
aged about 63 years, 
Driver Passenger f1R448, 
Southern Railway, 
Bangaipre City(Retired)i 
No.5/18, Backside of 
Muniswara Temple, 
Shuvaneswaiina9ar, Magadi Road, 
Bangalore - 23. 

Sri Ghouse 11ohiI,en 
5/0 D'zeeri Mohideen, 
aged about 63 years, 
Driver Passenger MR 238, 
§uthern Railwey,Banga]ore Cit 

K;13/0 
etired) Gb Noor Mohanied , 

,. Railway uerter, 
'iewanthapur, Bngal.or .- 22. 

Sri D.3ohn Peter, 
S/o Opraisuamy, 
aged about 58 years, 
Driver Goods MR 612 9  
Southern Railway, 
Yeswanthapur (Retired) 
No.62, III Cross, I Sfge, 

41-Ilklipuram, Bangaloie _!21. 

Applicant IC in O.A. 
No.57/90 

Applicant 11 in O.A. 
No.416/90 

.APPLICANTS 

.ContO- 



/ 

.. 3 ., 

15. Sri Ilanickarn, 
S,o Lakanieneppe, 
,aged about 60 years, 
Driver Passenger MR 414, 
Southern Railway, Arsikere, .' 

(Retired), No.286/F, Ith Cross, 
Banc!aloro - 50 121, 

Narayena, 
5,'o Nyathavadu, 
aged ao.it 72 years, 
Shunter MR 276, 
Bangalore City, &iufhe.n RailwEy j 
(RBtired) No.53 G/o Nawaz Stores 
12th CrossMagadi Road, 
Bangalore - 23, 

Sri M.S,Suseinathan, 
5/0 f1arismy, 
aged about 62 yeors. 
Orive Pesserier MR 475, 
outhern Railway, Yeleherike, 

(Retired)C/o F.A.Joseph, 
45/A Old Railway Cluartaré, 
Yeswantheur, Bangalore - 22 

AV Sri Sidleich, S/a Siddcieh Gowe, 
aged 62 yars, iecel !aaistar 
MR 523, Southern Railway 
Bangalora City, (Retired 
No.58, I Cross, 3rd MaIn Road, 
Ramachandrapuram, Bangalore - 21. 

19. Sri Kedirvelu C.R., 
S/o C.S.Remalinqam,: 
aged about 58 years, 
Goods Driver MR 624. 
SOuthern Railway, 1-larihar, 
(Retired), No.32/2, I MaIn Roai, 
I Cross, Oklipurarn, 
Bangalore - 21. 

21. Sri Gulam Dastegir, 
S/a Md.Ghouse, 
aged abut 69 -years, 
Shunter OR 597, Southern Railway, 
YeswHnth.apur (Retireá) No.3, 
Star Building, DIarqa Mohalla, 
D.öT.vflin86P.ra- fild rIdrs Road, 

5o.. ii. 
- •- _-_ -, 

'Sr 	
- 

~ ( 	S/6. d, H a ne 
Shiinter NRI 
Blorc C 

,Shastrpa 
IafloRlor-- 

heed, 
, 

aged 67 years, 
9, Southern Railway, 
Jitcnmen€(Retire). 
ross, L—B, 
, 

Indiraneger, 
31. .S APPLICANTS. 

. ,Contá. I— 



, 

22. Sri D.Johri, 
5/0 N.David Ptliei, 
aged aboUt 66 yeat8 
asiatent GuerdiEMT 1So3, 

Southern 
RaIlwakrpenter 

Ba4ore 
(Retired), C/ o 	Sutamaty, 
12th Crosa Magadi Roads 
Bangalore 

236 SrI Shaik Fekrudd2en 
S/o Mohemmai Khsim ek.1i, 
aged about 63eDe, 
Railway Gue"rfm CEA 
Southern RaIlw8y, Ar8ikere 
(Retired), IlenSipet, 
rsikere' 573 1030  

Hasan District1  

24. Sri KbG.KtIshnanTurthy, 
5/0 K.Cudep, 
aged about 60 .'yeai's 
Guard 1,A1  Splu  E[ 994, 
Southern. fl1lway, Arsikere, 
(RetIreJ)Nob84,7  Yrrabpa B ock 
Laxmipur, rsikere 	573 103 

25. &'i Dritho.ny, 
S/a Ea•Iappap aged about 6 
years)  Nast,. Guard EE 1317, 
Southern R11wy Bqao 
(Retired))  No.29i, c 	5th 
Kergeri 5tellito Towi, 
Bangalore . 

2, Sri NdV'nanda Rao, 
s/o NVenkoa Rao, 
aged aboutS9 years, 
Fireman k— MR 549 
Southern Railway, h1moge Tot 
(Retired)No.ii211  TT, rross, 
Behj.nd 	P,Office, Ashoknaga 
Shinga Toun 

27. 5ri M1eni, 
5 	 aged Out /0 M6ttai  
2 yre., Shuter MR72)  

Southrn Railway', 
BeIyeppaneh.allXRtired), 
Ramnswamyaalya, S.Negar, 
Kernm8flhaiIi 1(a1 Road, 
Bangalore - 33. 

21. Sri E1..4!axman, 5/a  urugesh, 
aged about 63 ye.er&, 
Drivr. Goods MR 410,, 
Southern Railway, 
Yesuarithepur (Retiii), 
No.221  1 Cro a a, Bhsay arnñ ge 
Srirarnpuram!!  Bang.alre - 21 ,%PPLICANTS 
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Sr' R"rneiah, 
.5/o \Jenkatarameneppc, 
aged about 63 years, 
Criver Passenger FIR 721 0 
Southern Railway, Shimoga Town, 
Retired, No.209/41., Reokemma 
Building, Nairi Road, 
Yesuanthapur, -Bangelore-22. 

Sri Syeq Abbas, 
Sfo Syni Dastatir, 
aged about 69 veers, 
Southerh Railway, •BongelOre CIty, 
(Retirel), No.41, I.Croes, 
XI Main, Patharayanapura 
(Near Subrérnya Maasjid), 
Bangeloe - 2, 

Sri F.bdul Rehim, 
5/0 Md.Bekshi, 
agcd about 62 ye&rs, 
8huter MR 3491, Southcrr Railw, 
Bangelore Cfty (Retired), 
No.22/1, 114 Cross, 
Koshalli NeIn Road, 
!atharayanpura 
Barigalore - 26, 

Sri K.N.'aVoonj, 
S/o K.J.Mthe.u, 
ageJ about 66 'tears, 
Drivar ' Goodo 1II 701, 
Southerh Rsiluy, Yeswanthapur, 
(Retired), No.517, 7th Cross, 
K.N.Extension, Yesuanthepur, 
Barigalore - 22. 

Sri S,Gefigdhaj9h, 
5/0 B.Siddaiai, 
aged abàut 6Z years; 
Guará .—Spl. ENT 489 
Southern Railiiey, Arsikare, 
(RetIred), Nt.Vathe Nilaya, 
flee1 Sedans alkies, Behind 
Tump House, Arsikere. 

Sri C.Ramasemy, 
8/0 A .GovinOeraju, 
aged 4bout E4 years, 
L'B4I Gu erd F!T 

/-'MIfrrl Raiuy, BangalQre tity, 
f' 	 ii4), k264ItU~y Qtrs 
' 	rythern Railuey, Bngelors-23. 

Oj '-•\' 
35::rI A.upieri

' 
Sb C.bu

' *( 	tged)jut 59veara, MilGuerd 
Vzr E,18/,' S.Railway, 8a'igalore 1ty 

No,1C4, 6thiain; 
' 1 .WC4s, Sharkarnagar, Yeataanthatur P.O. 

ore — 22.: 



6. Sri iv1.Nagaraj, 
s/o Muiswamy Nai8tJ, 
aged acWt 60 year, 
Driver Coods MR 43, 
Southern Railway, Bangelor 
(Retired), No.61 Kothancla 
Vaiyelikavél, 12-A Croec, 
Bangalore - 3. 

37a Sri G,Gopal, 
S/o cnn, 
Rged eLout qI 
!river Goo!MR  59, 
S9uthen Railway. Yeeanth 
(Retired), C/o 
No.42/0, Rai,way Qtr, 
Baiyappanahal].i, 
Bengelore - 38. 

31. Sri Khudus, 
S/o Hussriin -Sal 
aged about 6A yar, 
Driver Fess3ngez MR 112, 
Southern Railway, aricialcr 
(Retiree), No.4E9, 10th Cr 
Mathikere (lain Road, 
Yesuanthapur, 	rglcre-22 

39.. Sri Mayenna, 
Sfo (iayanna ucwda, 
aged ahut 71 year, 
Shunter MR 254, 
Southern Railway, 3angalor 
(Retired), No.40, 7th Cros 
Cayathringar, S:iempuram 
Bangalore-.21 

Sri Gurusiddaiah, $. 
S/o Siddapa, 
aged..about .68 veti8 
Driver Passenger MR. 393, 
Southern Railway, $himoga 
(Retireâ.), Rtth Guddekaval 
Hosur Javagel Cost,  Arsike 
Taluk, .}-{assen Distict... 

Sri Mohamed Husseii, 
5/0 flohanied hudeiiseb, 
aged about 6E yeer, 
Shunter MR 
Southert1 Re.Cuav, Hariher, 
(Retirel), rereve hi Pact 
Heriher Taluk, Har.  her. 

42, Sri T.Duggan, 
S/a A.E.Dugaai, 
aged about 65 year4, 
Driver Passenger M1 97, 
Southern Railway, 3angelor 

City, 
amapUrm, 

LiLy, 
F 

City, 

own, 

a 

City 	

I— 



.• 7.. 

r.esiding at :Munikaleppe Garde',, 
Ramaswamy Palayem, 
Khe.rnnianahellj Main Róad, 
2nd Cross, Bangaloro-33. 

Sri' John' Ross, S/o Noah, 
aged about 62 years, 
Driver Passenger MR 359, 
Southern Railway, Bangelore C5ty, 
(Retired), No.860, HMT ie'i'i.t, 
behind Chcudesweri Tóipla, 
Mathikeie, 9enq&lore-54, 

Sri E.HUSSey, S/c Lilli 	ussey, 
aged about 64 years, 
Driver Passenger, MR 193, 
Southern Railway, Bangaloro Cit/, 
(Retired), No.5,.. 7th Cross, 
Suedarpajya, .Yesuanthapur,  
Baqgalore-22. 

45. Sri B.Jayarani Sinh, 
5/0 Narsyan Sin;h, 
aged about 63 years, 
Driver Passenger. MR 611, 
Southerfl. Reii1way, Shirnoge T'L'n, 
(Retiraâ), No.1831, III Cross, 
Rethan SinL.ana,' ?lsndi }oholla1  
flysore - 570 021, 

4, Sri fruthI RHO, 
5/0 Neelakenta Reo, 
aged about 64 years, 
Driver Passenger MR 422, 
Southern Railway, 8angalore City, 
(Retired.j, No.23, 1 Main Road. 
Gundu MuneesweraTemple Street, 
Pletedhahplii, Bangalore-32. 

47. Sri. MoharnedBashe, 
S/a Abdulla Sal, 
aged about 67 years, 
Shunter MR 423, Southern Railway, 
Herihar, (Retired), No.351, 
II Cross, Gendhinagar, 
Harjhar. 

4$, Sri.Kistan, S/o Govindan, 
aged about 59 ycars, 
Shuncr MR 
Souhern Railway, Sengelore City, 
R-etr), No/2,. Suiderarn Roddy,  
Bi1i9, Backsjde of Plenohare Mills, 

- 23, 

Sri M•Mitrapa, 5/0 Muthappa, 
agedabou'b 12 years, 
Driver Go9ds, Southern Railway, 
Yeswanthapur, (Retirei) .,.APPLICNtS 

. .Contd./- 

U' 



C/o Cipterine (1, 
Gnanelyothi'High Scho1, 
No.61 / 1 , IV-.N. Block, 
Rajjinager, 
Bengelore - 10. 

Q. Sri Rangeiah, 
S/a Rangasuamy, 
aged about 68 yCars,i 
Driver Passenger MR 160, 
Southern Railway, Banqo!.c 	.i ty 
(Ret5,rod) No.27, Chic' Btc 
Road Cross, Shiv.e1?,• 
Bengalore-51. 

Sri Ethirajan, S/a R,iem'r.d 
aged about65 years, 
Southern Railway, iVscro 
(Retiree), Driver Pcsenga.c, 
MR 378, No.1389, Ill Crcss, 
Kaki. R6ad, Mnd1  
fIysore-21. 

Sri. 1.Xevier, Sb 	.tntborty1  
aged about 62 years, 
Driver Passenger 1"R 63,' 
Southern Railway, rsikere, 
(Retired),Nc 0 52/2 /, chind 
S.t.Marrys Church, Arsikee- 

534. Sri L.inga, 5/a  KarbseppE, 
aged about 67 years2  
Shunter MR 2531 	11 

Southern Railway, H:eriha', 
(Retlred),C/o I(urvathi Lng: 
mrpvathi Post, HarIhar. 

54. Sri Revariappa, 
5/0 Siddappa, aged about E3 
}ireman First ML 11291  
Southern Railway, HaLiha, 
(Retired), do Revariepps, 
Chall,ageri, Mallikrua Lx 
Amravathi Post, Harjha. 

03. 

years, 

enslon, 

Sri A.Ethieraj, 	, 
S,o Ibbaiah Sunder Ra, 
aged about 73 yea, 
Driver Mail MR 51  
Southern Railway, aflQaiot 
(Retired), C/a 15ridrr, 
No.343, Rdlway ttrs. (Mt) 
Bargalore -. 23 

Srnt.Kar], 	ai P1r0i Rac 
/o iete 
-ed about 511yea:, 

Irr.Psenger 11 4331  
Southern Railway, Arsiker 
No.223, Cid Rms flod 	rs1 

City, 

.. .PPLICANTS 

.. Coritd./— 



. 

	

57 	Srnt.Rhimabi, 
, :te C.Fazalur. Rehamari, 

aged about 45 years,-  
Shunter MR 5.21  
Southern Re.ilwey, Yesuanthepur, 
No.11, 4th Cross, Behind Yerarnma 
Kalyan Mantap, Mohankumr Nagar, 
Yeswanthapur, Bengelore-22. 

53.. Smt.Sharadamma, 
/o late S.Garieshan,. 

aged about 52 /ers, !:t€r MR5, 
Southern Railway, Y3swrt;1LIr 
No.5, .1 Cross, MoharkurnE':nqar, 
Yéswanthapur, Bangalore•-22. 

59. Sint.Sfia Khaun, 
J/o late Anwar, 
aged about 53 years, 
Diesel Asst. fIR 
Southern Railway, Barelor Cty, 
C/o fI.1rumai, No.07/e, KN  
5th Cross, Yeswarthsur,  
Bangalore-.22, 

	

6fl 	Smt,Kenakarnina:  
'1h/o late .Subramany, 
aged about 49 years, 
DjeØThsst. MR 521 
Southern Railway, angelore City, 
No.4/C,I flour, 1G Rly.Ccicny, 
Bangalore-23, 

61; Sri Shanthakumar, 
S/c, late Anandarajuil, 
aged about 25 years, 
Driver Passenger, MR 3589  
Southern Railway, rsikere, 
mbedker •nagar, Holenarsipur, 

Hasan Djst., 

62. Srit.Devamma, 
kt/o late 8.M.Venkatesh, 
aged about 47 year.s, 
iesel Asst. MR.12661  

Southern Railway, BanqalorE City, 
No.91/B, Railway Qtrs., 
Near RunnIng Room, 
Bangalore-23. 

63.'Srnj IG  e1kshrni, 
YU/o Ite.R-.r1rengappa, 

egec' ebout'5yeai's, 
D 	Ixre r go o'rl s MR 474, 

.( -ouith4rn Th1lu.iay, No.131  
'7thCross,? 6th Block, \. 	i:. 	, 

	

\ 	 r- j'Prq 	- 10. 
1 

- 	--: 

Ia AP-PLICANTS.' 

. .Contd./- 



Smt. Helen 
J/o late .F.Tristiem, 
aged about 50 yeEr, 
Site No,17, Petel Hanumaih1's 
JalahAlli Post, Bangelr-.1. 

Sri P,Ramamurthy, 
5/0 Doralsuamy, 
aged about 60 yeers 
Driver Goods MR- 735, 
Yeswenthaur, No.375, 7t; Cos', 
III Mji Roffli. Gokuj 	rje-t, 
f1attikereLeyout.& 
E3angalore-54. 

66, Sri Abdul Rahirn Khan, 
aged about 60 years, 
Driver Goods MR. 514, 
No.43, Keika Layout, 
Nysore Road, Bncci.cre-26. 

 

 ppl2.oE3r]ts in 51.No.12 
to 66 in 0..No.320/92 

67. Sri Sethu Rae S 
5/0 late S.N.ikantsieh, 
aged aoijt G3 years, 
Driver Goods flR ?3, 
SaRai1wy., Bengeicre 
(Retired), No.1362, 5th fvhir1..Roac1, 
IId Stage, E-Girek, 	I  
Rajajinagar, Bangalore-560 ClO. 

6$. Sri ,F.Henderson, 
S/0 late F..F-fenderson, 
aged about 60 years, 
Driver Goods MR03, S,Rai1wy, 
Bangalore (Retired), No.31, 
Pampanagai, Yeswanthepur, 
Bangalore-22, 

69. Sri Bheemaieh, 
Silo Chennaiah, 
aged about 68 years, 
Driver Passenger MR $0, 
S.Railway, Nysoro Diis1on, 
(Retired), A..olony, near 
New Railway 
Shimoga Town. 

71. Sri Shiva, S/o Venkatasweny, 
acied'about 64 years, 
Shunter MR 307, S.ailWay, 
Ilysore Division, (RetLted 
No.172, .F.Co]ony, nec 
New Railway Colony, 

Shimoga TOL'n - 571 201 

71, Sri Flohamad Ibbas, 
S/o Khalender Khes.trn, 
aged about 62 yoar, 
Driver Neil, MR 4261  Ii. PPLICNTS 



L 

• 

11 	, 

... S.Reilway, Frsikere Division, 
(Retired), 	Gopal- Sigh •Qucrtera, 
SB4H.RoBd, 	'rsikere. 

 Sri £.Naterejn, 
S/a Ekamba'emK,. 
aged about 62 years, 
Driver Mail MR 429, 
S.Relluay, 	rsikre •!ivlsiun, 
(Retired), 	No.291, 	Kurnerrq. 	. 
Nileyern, 	A5ssan Roaci t  
rsikere —573 103. 

 Sri Suh.ramany, 
S/o Uthandi, 	eged ebout,59 	Yfj 
Driver Passe.ngr, 	.L1w), 	 S  
rsikere Division(Rstired), 

C/o Anthony, 	15/A, Railway Quertfirs, 
• rsikere. 

74.. Sri R.P.urushothem, 	. 
Sb 	B,Rarrechandra Nadu, 
aged.  about 63 years, 

. Driver Pss,ger MR 715 
S.Railwy, hroiIre Dijij, 
(Retirec), C/3 R.ha8kar,  

I No.121/8, 	HUECO Colony, 
Bhadravcth5. - E77 301, 	 . 	 S 

75. Sri LEeter, 
Vo V.Anthony, 	. 	 S 

• agog ebout 64 years, 

• 

S 

-Drj'ter'fleil, 	MR.139, 
S.Reilway, rsikere Division, 
(Retired), 	I Cross, 	Hessan Roed, 

: U•r Line, 	Rrsikere.. 

76, Sri Kanakarej, 
5/0 V.ftnthony,-Major, 

• DrIver Passenger MR 1069  
S,Railwey, 	sikcx 	ivis.Lon, 
.(Retird)C/o R.hnthony, 
Crane Driver, •No.41  Railway Quarters, 
Arsikere, 

77,, Sri 8heemsen,  
Vo H.Mahadev, 

• aged about 62 years, 
. 

Driver Passerlcder 
ilwey, 	rsikore DIvisiun, 

Muthilarnmc Temple Road, 
Road, 	N e a r W.tar Tar, 

j 	. 
Sh r, Doddaha]ieçir, 

' 	- • 
LU I1• 

. 

i.R.Lk&minarayene, 
( 	,. S/; 	C.Baibappa, 	 . . 

abut/6 	years, MR 
RetiteDriver, 	tpt/412 	 •...APPLICANTS.. 

. • 	•• 	 • 

S 	 S - 	S 
S 
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No 1 1.Z, 	1merarn,raTemp1e Sreet, 
Co€thnpst .Bne-53. 

79, Srj N.Channeppa, 
S/o Naresimhaiah, 
aged about 66 years, 
Driver Goods MR 5711  

5.k5iiwy, Arsikere Diisor,I 
(Ret1rd), dah1l1 ViliaQ6, 
iiifront of Railway Ststtri, 
Sulekree Poet, Arsker 	l. 

bi K.Suiramaniyam, 
/o Kattamari, 

aged about 59 years, 
Shunter MR 801, 
S.Railwey, 1r.ikere 	on. 
(Retired), III Cros, 
Upperliné, Hassan Road. 
*rsikere-573 103, 

Sf1 Jan!, Sb 	Khadei:, 
acted about 62 years, 
Driver Mail MR 102, 	Faii'u', 
Arsikere Diviion(Retirnd), 
Thollur P.C., Thiruthalli, 
rsikera. 

2,, Sri M.Velayudam, 
Sb  Muthn, 
aged about 61 years, 
Shunter MR 507, S.Railwrn 
Arsikere Division (Ratired), 
No2/21  Sriramapuram, III CrJss, 
Hassan Road, Arsikere. 

--- Sri G.Idra Singh, 
5/o B.Gopal Singh, 
aged about 66 years, 
Driver Mail fIR-.ini. S,Railwcy, 
Ftrslkere Division, 
No.194/, Railway Quarters, 
Arsikere.. 

Sri N.Krishnaiah, S/c A.Munilyap  
aed about 66 years, 
Driver Passerger MR 408, 
Southern Rilway, Prsikern 0tvision., 
(Retired), Cfo N.!<.Nanoh2r,H 
No,49/, Railway Quarters, 

Arsikere. 

85, Sri Kempa, S/o Munyappa, 
aged about 63 years, 
Shunter MR 24$, S.Railuy, 
Birur Division, (Retired) 
BeLlary Camp, Necr Plaque—Frma Teriplo, 
Birur. PPLICFNTS 

.Contd./— 
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8€. Si Kanchi, S/o eradairih, 
aged about 64 years, 
Driver Passenger MR 108 
S1Rejlwey 	rs1kere Division, 
(Retired),

, 
 No.221, 9th •Coss, 

Right Side Hassan Ropd, 
Arsikere. 

87. Sri P.Nareyanaswarny, 	- 
S/o Ponnusuamy, aged abu'.t 66 yers 
Driver Passenger MR 43 0  
S..Rai1uy, Herh3r 
(Retired), Hsssn flcad, Lwn L1n 
Frsikere. 

$8. Sri C,Siaminathan, S/o rhirtcpps, 
aged about 58 years, 
-Shurter r'IR $04,, SiRciluay 
rsikere Division (Fe.ird) 

:,H888afl Rod, Dowr Line, ,  

Ars 

Sri Rarna, S/o Beilary Nar.3y3cepPa, 
aged about 66 years, 
Driver Pessene', Ilk. 140, 
5.R81,iu6y, C*tbkjjur ivisLr, 
(Ret4ed),:.. Bellery Iam'p, 
Near P1auo PMn,a  TemplE, BStur. 

Sri Fe). Ali Baig, 
5/0 ilirzan Baig1- 
9ged about 66 years, 
Driver Passenger Ilk 3821  
S.Railwa.y, Shimoga Division, 
(Retired),. Tank Mohella, 
6thCross, Shimoge Town - 577 201 

Sri Bheerna Naik, 
S/o Hanump Naik, 
aged about 68 years, 
Driver Pass3lger fR 3631  
S.Railway, Irsikere. Division, 
(Retired), C/o td. PBasavnnne Cowda, 
Badavana Meragere P.C., 
0avanagere-3. 

1J.Babu, S/o \Jenkatappa, 
92 	aged' about 51 years, 

Shunter MR 630, S,Rai1w, 
1rsikere Diyision,(Reti'e), 

w!E. 	Govindaswarny, Ex,unicip2i 
K.M.Road, Kadt;, 

District, 
-y c c 

, 	:; •.S' I Lo g  
,1aged a 

( 	;D r iv r 

Tc':.-1  
.a• ,PPLICANT5 

.Contd,/— 

dunathan, S/o Thançjaveiu,. 
ut 67 years, 
assenger MR 252, 
y, Bangalore !ity, 

d), No.1031:3, 1st Lross, 
ppanahelli, Bangalore-3. 
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Sri K,Suàramany, 

	

94• 	5/o, Kumarasuemy, 
aged about 62 years, 
Shunter MR 779, 
S,Railuay, Bangalore pity, 
(Retired), No.23/5, 1h Cros 
Megadi Road, BCflgelOtB-23% 

Sri J.Deniel, /c Josph, 
aged about 62 years, I 
Shunter £'R  577;  S.Ri., 
Bangaicre City (Retired), 
No.5/I, tEl StreoL 1p,€i rr'. 
Maadi Road, Banga1or-23. 

Sri Pijtdui. Kfialeel, 
Shaik Rahm, 

aged about 68 yee:.s, I 
Driver Passenger MR 2i6 
S,Railway, Bancalo!3 
(Retired), No.191  1.rcs 
Magadi Ro&d, Bangeloe-23. 

5r1 M.Venugepl, S/O Mari. 

	

97 	aged about 63 veers, 
Driver Passenger MR 8152  
S.Rallway. Eangaloro Cit 
(Retired), N0.12/r, T 
3rd Cross, Hanurrianthapürari 
Srirampurem, berigeirP-21  

Sri Shalk Arrcer.,  
98. 5/0 fld.Salar, 

aged iabout 66 years, 
Driver. Passenger MR 470, 
S.RaiJuay, Bengalore City, 
(Retired), No.786, 6th Crcss 
Annepalya, Bangalore - 30. 

. . Ganga E-fanu.ma, S/o  Gargethudu:  
aged about 66 years..! 
Driver Nail MR 311  
S.Railway, Bangelore City)  
(Retired), No.4/41  II Croa 
DElyananganagar, Srirmpuram, 
B.ngalore-22. 

Sri Basheer Ahmed, 
S/o Azeem Mohideen, 
aged about 62 ye'ars, 
Shunter MR 221, S.Re1uav, 
Bangelore City, (Retped) 
No3, SBM Colony, 
Brindavananegar, 5th Cross, 
Methikere P.O., Bangiore-54 

d p  

0* iPPLICNTS. 

.Contd./- 



101. Sri L.Nsnjaiah, 
S/o Lingaish, 
aged about 62 years, 
Driver Good.R 69$ 0  
S.Railuay,A'e8wanthapur L)ivision, 
(Retired)m C/o f1Jrumei, 
No.1075/a, K.N.Extensioñ, 5th Cross, 
Yesuenthapur, Beng3lore-22. 

1O. 'Sri K.Dasappa, S/o Krisnr1 .pa1  

eood about 66 years, 
Driver S.4f , MR '377, 

z
.lailm ,, Yeswcihap 	ljiticri, 
Retir, C/a P.rierida, 

Z1.B.Export, 6th flair, Indistiei 
SuI-Urb Peenye, Beigc1cr-5 

10. Sri I.D.)nto, S/0,  B.D.nto, 
aged about 64 years, 
Driver Passengar fIR 21'7 
S.Railway, Beng'lor '1ty, 
(Retired), No.109 1, Pj.pline, 

Yesuanthapur, III Cross,  
8angalore-22 

104. Sri 5yec E{emeed, 
5/0 Gulam Jilani, 

F

aged ebcut 65  
Shunter MR 759, S.Rai1i6uey, 
eswenthpur Division 

(Ret,ired), C,'o P.T.Sto, 
p.to Railway Station, 
suanthapur, Banga1ciro-2. 

Sri.Yesudas, S/o .firokyaswamy, 
aged about. 65 years, 
Driver Passenger, MR 5W, 
S.Reilway, Banqelore C5.ty, 

2Retired), No.267, 4th Square, 
rphy Toun/Hoy3&1anagr, 

Ulsoor P.O., Bangclore-560 008, 

1O. Sri f1,Veera Reghaven, 
S/o Munisuamy, aged about 66 years, 
Driver' Passenger MR 502,' 
S.Railwey, Bengalore City, 

,it1ed), No.l't, Brindevannagar, 
Near lOfeet R6ad; 

Alilr .Oi, Bangc1ort-.'.U. 

i( 
G,KepTt aged ab.,uf. 65 years, 

*L 	 Psngar M. 304, 
.. 	i]Qg1, /Bengclore City, 	-, 

\. 	. (Red)C/o Netaraj, No.79/, 
Yeuanthapur, 

22 • 	 A 1S - 	
Co nt d. /- 



106. Sri M.Negaraj, 
S/o L.Murugesh, 
aged about 62 yeer8, 
Driver Passenger MR 428, 
S.flailuey, Bangelore Itity, 
(etired), No.33/2, Nw No.11 /2, 
9th Main Road, Srirempuram, 
Bangalore-21. 

lijg. Sri M.Munisuemy, S/o M'Jr? ri 

aged ekut 62 
Driver Passenger iir 6, 
Southern 1ei1uay  
(Retired), No,9/L, i 
I Cross, Henumanthapun, 
SrirarTlepuram, UEfl•:iQ-'.i 

1j, Sri ,fru1nathn, 
S/o AJsrokyasuarny, 
aged about 65 yeacc 
Driver Passenei f•i 	5, 
5.1a11Way, Benga1re 
(Retired), C/o Jemes, 
No139/J, ReiJ.uav ute:', 
Yeswahthapur, Binqa10-22. 

IlL Sri TJi.Krtshnamurthy, 
Sb 	T .0 yY g y 
aged about 63 years, 
Shunter MR 6á2, S.Raiilwev, 
Yeswanthaur(Retired ), 
6th flat, 4th Cross, 
Moankumernager, '%esUaflthu-ju 
Mathikere, Bangalore, 

11'. Sri H.Honnaiah, 
fo. MerigotJde, 

aged about 61 years, 
Driver toads MR 6101  
S,'Rfiiuy, Yeswantheiur 
Ffletired)No.2, II ain 
rd lross, B.K.Nager, 

Yesuanthapur, Benga1cre-22. 

II 5. Sri N,rumai, 
S/o Mannerswamy, 
aged about 62 yeera, 
Driver Passenger MR 82, 
S.Reilwey, Bengaioro3tV. 
(Retred), No.i075/S 
K.N.Extension, 5th Ccs, 
Yeswarithpur, Banaa10-22. 

114. Sri N1,Doretswamy, 
S/o VNarasimhulu Ni1du, 
aged about 75 yoars, 
Shunter MR 213, S,Rai1way, 
Bengalore Conton,erttUetired 
No, 52.-I-f/A, Lakshminaearu: 
Srirampuram, Banga1oe-21. 

, 
a, 

iLPPLICNTS. 
. ,Contd./— 
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Sri K.Hariumpia, 
115, S/o Thimrnarayappa, 

aged about 66 years, 
Driver, Mail MR 331  
S.Reilway, Bangaloro CLb -r 
(Retired), No, SZjfl,.N.Coloy, 
IkMzwr1atn Road, Yeswnthapur, 
Bengalore - 22. 

	

-. 	Sri Ilathew, S/o Kri8hflj, 
lii. aged about 63 years, 

Driver Goods MR 661, 
S.Railway, Yeswanthapur. 
(Retired), No.11, IX Mein 
III Cross, B.K4Na9ar, 
Yeswanthdpur, Bengelo:c-'2. 

Sri A.Perumn]., 

	

117 	S/o S.Arumuqam, 
aged about 64 years, 
shunter MR 447, 
S.Railway, Yesuanthapur, 
(Retired), No.69/G1  
Railway Quarters, Yesuatithpi'r 
Bangalore-22, 

Sri Shanmuqarn, 
S/c 3.5uhrarT;erye 	d'j' 
aged about 63 years, 
Driver Pessengar, MR 772, 
Bangelore City, S..Reilwey. 
(Retired), No.586/I, 5th Mmin. 
BaSalIanagaE', Vibuthipuram Lxtension, 
Bengalore - 37, 

Fbdul Geffoor, 

	

., 	S/o Bailer>' kbdul Khader, 
aged about 62 years, 
Driver Passenger, MR 387, 
S.Railwy, Shimoga Town, 
No.1051  6th Cross, 
Basavanagudi, Shimoga Town - 577 201, 

Sri B..Thyeqarajan, 
120, S/o Anenthareju Pilisy, 

pplicants in 51,No, 
67 to 119 in 0.A.No, 
298/92. 

aged about ii years, - 
Driver Mail, S.ReIiwey 
Banqalore City, C/o S.JiiIDasan)Resjdjnq a t 
No..29, Old No,5, CKC Lerdor, 
Lalbagh Cross Road, 

.2 	 hlore — 560 027. 

B,nth'qny, 
t121 	50 Maclural, 

aged about 70 years 
;.Shunter MR. 343, S.Roilways, 
Bngaihre City, C/o Phillip Moses, 

..'-. No.18/B,' Railway Duartes, 
P.hicjajur, Chitradurga [iJist.i'ict, 	a .. PPLINTS. 
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Rangaieh, 
5/0 Thirumalleiah, 
aged about 59 years, 
Shunter, S.Rciluay, 
Shimoga Town, 
Hosehalli, Fmruthur, 
Hobli, Holagunda Post, 
Kuniga]. Taluk, Turnkur Distric 

K.Raju,S/o Kuppari, 
aged about 51 years, 
First Ftrernsn 1L 1141, 
S.Railuay, Bangs3o:a L!ty;  
c/o Station Maste. 
Nayandahalli Railway Sttin 
Bangelore-39, 

L.F.Fleury, i/o J.L.Fleurj, 
aged about 64 years, 
Mail Driver MR 58, 
S,flailuay, Harihar. 
No.161, Rameiah Layru, 
5t.Thomas Tour, Post, 
Khamrnonehalli, BanqaIOrc3—e&, 

Naga, 5/0 Siddppa, 
aged about 68 years, 
Shunter MR 2S21  S.Railusy;  
Chicjajui 	orahara Colony, 
Chicjajur-577 523, 

Varadaraj, S/o Kuppusuamy, 
aged aBout 62 years, 
Driver Passenger MR 495, 
S.flallway, Bangalore City, 
No.24/I6, 12th Cross, 
MagadRoad, 8angeloie-23. 

t, 

SmtPepsmma, 
aged bout 51 years, 
W'/o' late S.Neg, 
Driver Passenger. MR 133, 
'S.Railuay, Arsikere. 
Behind SE.flarrys Church, 
1rsikere-573 103. 

K.R.Seetharamaiah, 
S/o K.flamaauamy 5hastri, 
aged about 73 years, 
Shunter MR 587,•S.ailuay, 
Ilysore, No.921, Rsok Easter 
Hallethkerei, 11vsore, 

K.Srinivasalu, Sb V,Kihpn 
aged about 62 years, 
Driver Goods MR 747 2, S.fl811w 
Byapanehalli, No.8, tst Stre 
Markham Road, Cross, 
Ashoknsgar, Bangalor-23. 

S 3— 35, 

yp 
t, 

APPLICANTS 

.toatd,/— 
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130. &mt.Noreen Fletcher, 
eyed about 62 years, 
WI0  late. V. Fletcher, 
Mail tJriver, S.Railway, 
Bange].ore City, No.1, 
Daukar Ropd 9th [lain, 
Mathikere, Bangelore-560 054, 

1 31, Smt. Lekshmamma, 
aQed about 42 yee'a, 
W/o late K.Siddeiah, 
Driver Goods, S,Rafl.wav, 
Harihar, C/o S.Revanna, 
Pojntsman Subramar.yo Rcii, 
Railway Station, Nattana Puac, 
Puthur Teluk, South Kanar1, 

132, Smt.Sbantharrna, 
aged about 43 yCalS, 
fo late Thippasuamy, 

First Fireman ML 1247, 
SoRaliway, ChicJjur, 
3enethe Colony, Hosaracra, 
Chlcjajur-577 523. 

133 	Smt.5.R.Suaila Bai, 
eod about 54 years, 
!ã1/o late S,Rema Rao, 
Cjee1 P'rsIstont MR 1.8p  
S.Railway, Yesuanthapur, 
C/o 	 No.73/3, 
Railuay Quarters, Yesuanthapur, 
Bangelore-22, 

Slt,Stiaradamme, 
aQed about 53 years, 
/p !ate R.Remoo, 

D'fiver Goods MR 4569  
S,Railuay, flysore, 
N0,2065, tkbar Road, 
flandi Ilohalla, Mysore, 

Smt.Kanthamma, 
aged about 51 years., 
/b late Ra5emanjckarn, 

-Driver Goods FIR, S.Rai.1uey, 
Asikere, N0.9012, 
Lct?.Jiaik, Quarter, 
H p ad, Arsikere. 

I 36'Xeni'jjaiah, 'S/6Rangaiah, 
about ged 	6 \ye ars, 

MR iO, 
( S,Railway, 	icjejir, 

tirnahell.i :SinynahaliS. Pct, 
ubbi Ta1ukTumkur District, Ia APPLICANTS 

.Cotd,/— 
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F,Shivappa flea, 
/o H.nentha Rao, 
aged about 63 years, 
Driver Passenger MR 47E, 
S,Reiluay, rsikere. 
No496, Bunny Mantap, 
Bt Layout, Shivarethri Eswranagat, 

Mysore, 

Smt.Debble Rezoric, 
eQed about 44 veErs, 
t/o late P,Rorio. 
Driver Passenger 
S,Railway, Bangelor.e City, 
No.932/3, 0pp.KirenBuilc1c 
2ndMain, 5th Cross, 
K1,N.Extenion. Yeswanthaur 
Bangaiore-22. 

mt.B.S,&usheelmrn 
çed about 50 yers, 

itfo late B.Shenkar, 
Driver Goods MR 492, 
S.Reiluey, cirsikcrE, 
L/o V.S.Lexni .ar'an, 	o.32 .• 
Railway 1 uartcrs, Arsikera. 

Smt.aSthrnrna, 
aged about 58 year3, 
Wfo late A..Srinivasa Rao, 
Driver Goods MR 7739  
S.Railway, Yesuanthapur, 
8anq4p. No.794, th 
K,N',tension.. TriPeni Roac, 
ys,thapur, Oanglore-22 

rn.Hansabai, 
about 55 yeara, 

ti:/o late G.R.Srinivasamur hy, 
Goods Driver MR 760, 
&.Railuay, rsikr, No.73 J, 
New Railway Quartezs, 
Yesuenthapur, Banglore-22 

Smt.P&avithri, 
aged about 52 years, 
J/o late P.N..Penduanga, 
Driver Goods MR 
S.Rallway; Yeswantjr, 
Bengalore-22. 

143. Smt.Nesten Bi, 
aqed about 50 yeatsp  
W/o late Mohamed Serjff, 
Driver Passenger MR 4199  
5.Railuay, ShimogTown, 
Near Pnjaneya Temle, Has efl Road, 
Arsikere. 

H 
.., RPPLICM!TS 
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144. Sri Prased Kiren., 

ped about 24 years, 
late, 'Gouindaswany, 

Shunter MR 386, S.'flail.'ey, 
Rrsikere, C/o Srinivasan, 
Railway Ticket Collector, 
Near Railway lJndr Bridge, 
Hessan Road, Arsikere. 

Smt,Rachei. DtMonte 
aqed .about 58 years, 
J/o late H.R.D Mcte, 
Driver Mail MR 2 1  
S.Railuay, Bangeicro, 
No.220. .VST Road, 
0pp.Banastedi Railway tetio.,, 
9engelore-84. 

Smt.Nishajen, 

0od about 58 years, 
late Syad Abdul 1 cz 

Fssitent luerd, S.i1y, 
Bangelore City, 
C/o Syod Chouse Pasha, 
No.304/I

'
Railway Qua.itcrz, 

M.G.Colcny, Baiglcre-23. 

Srnt,ksiyaan, 
aqed about 60 years, 

.Ij/0  late Tajpeeian 
Pass2rier t1i'iv: ! 
S.Railwey, Tore, No.6, 
R.V.Layout, 	shac4ri'rnr::, 
flangalore-20. 

Smt.Fnnamary, 
aged about 43 years, 
tfo late F.C'hendran, 
Shunter MR 359, 5,Railwey, 
Bangalore Cantonnent, 
Muthamma Garden (Chinnappa trzii:j, 
Munireddypalya, E3angalore. 

149. Smt.iyothilskshmi, 
aQed about 50 years, 
t.Tfo late Chinnavene.ata Ramanepa, 
Diesel Assistant MR 567, 
S.Reilway, Araikere, C/o Jeyappe, 
retired postmen, I Crosa, 
Doun Line, Hassen Road, 
Araikere. 

15'D ,Baléraw 'Si'ngh S .A. 
' 5/o SJneje'neyeram Tiut, 

ff VlR.Nb.815\.Rail1Jay, 
A,rsikere, 1O:samaie 4th Crofs, 

\.., 

.. APPLICANTS 
aCOfltde / 

S 
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151.. K,Madurai, 
5/0 Kelu Moudaliyer, 
aged abut5. years, 
oods Driver, 11R 680, 

SRi'luay, SMmoga Town, 
.Folony, 1ear Railwy Stati n) 

Shimoçe Toun-577 201,' 

152. H.SSathye 	ayanc 
5/0 H.Sr'nvaB.aiah.- 
aged about 63 Y°0I'a 
Shunter MR 797, 
Bangalore City, S.Ri1;av, 
No.17, Remakrishnaiah Sfr*et., 
Se shadripürem, 
Bangaloro-560 020, 

153k  Kousalya Bal, 

ved 52 years, 
s late K.Keroji Rea, 

Driver oods MR 53, 
SaUay flysora, 
Noj/ 	L000 Colony, 
Reiluy uart2r, 
Yadavnri Poet, 
Mysore.2p. 

154. R.Pran4la bai, 
aged about 50 years, 
i./o late i.Sathyanar'--, 
Shunter MR 748, 
Barigalore City, 5.RaiiLwy. 

Beradevaru Gudj, 
Ransjghpet, 4th Cross, 
Banga.ope City, 

155, Khamrunnlsq, 
aged about 43 years, 
J/o late Yusuf'f Sheriff, 
Shunter MR .835, S.iRtailway, 
Bangalore Cantonment, No,99, 
C/o Sejjad Sheriff, 
Jadidasnager, 3rd Crass, 
D.J.H8111, Bangelore_.45 

B.N.Nagaraja Rao, 
S/a B.N.Moorthy Rao, 
First Fireman ML 1525, 
S.Railwey, Mysore, No.1121  
Kanakagiri, Municipai Farm RL 
Vidyaranyapuram, 
Mysare-570 008. 

d,. 

Arokya Mary, 

ped about 60 years, 
o late M.Chinriaswathy, 

Driver Passenger IV1R $2, 
,S.Railway, rrsikere 

0• APPLICANTS 

., ,Contd,/_. 
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No.152/79, Pushpagiri, 
Belvathagrama, 
Mysore-570 M. 

VJ.Selverangarn, 
S/o V.8Jppaieh (ludeliar, 
aged about 63 years, 
Driver Passenger lIP 489 
S.Railwey, Bangelore City, 
No.63, Pillenna Garden, 
III Stage, Rai1ay L€ycur, 
Bengaloro-5G0 043, 

F.Arokya Dee, 
5/0 M.Francis (iae) 
aged about 24 years, 
Driver Passanger fIR 234, 
S.Railway, Harihcr, X Cross, 
Old Arlepur, Guthjor Post, 
Harihar - 577 61)3. 

1600  lI.Sundare, 
aged about 55 years, 
Wjo late G.Ethiraju3.L! NaiciL, 
Driver Passenger MR 91 
S.flaiiuey, Bangaicre City, 
No.20,.4BH Clony, Ulhitefield 

dhaVapua Pos't, 
Bangelore-560 O4R. 

$eroja, 
aged, about54 years, 
/o late D.rumugan, 

First Fireman, 5.Railuay, 
Bangalore City, No,U/41, 
Selvanagar,. Okalipuram, 
&rirampurarn P10., Banga1ore-21 

162. Shanthamma, 
aged about 60 years, 
ifo 	te Sunder 
Driver eoods MR 705, 
S.Railuay, Harihar, 
No.79, Lid Ar.lapur p  
Harihar. 

.nthoniamma, 
aged about 45 years, 
Wfo. 1te B.Sand1eo, 

-' Ehuntor. M 905, S.aUway 
, 	rikare, harlan Vil1, 

I 	'Oehiiiit&j'.lIerry'S Chtroh, 
T 	Prsikere 
f'c 

364... Phi1omira ! 
"iagcd abut ;57 years, 

	

.s. 	!1t'/Mrth0fly, 
\."- .&hunte'r 	537, 

	

's.. 	kei 	BehindSar'5 
rsikerc. 

Ro ad, 

... APPLICANTS 
, Contd./— 
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165. Sa).lath Mary, 
aged about 58 years, 
W;fo 1aterokya Suamy, 
Shunter MR 2191 . 

Sflai1uay, Harihar, 
C/a Thomas, TXR's OfUce, 
S,ailuey, Biru.r, 

165. PDhanalaxmi, 
aged about 49 yeai 
J'/o late P.Muniswamy 

Driver Good6 MR 683, 
S.Railway, Herihar, 
O/o late Sunder G:11tE1i, 

No.79 0  Old Arlepur.,  
Harihar, 

157-. Kamakshiamma, 

0
ed about 58 years, 
o late ChokkalingW, 

Shunter MR 227, S.Rai1ia/, 
Yosuanthapur, No4 48 
Selvanagar, Behind Uvi 71 ia, 
Srirempurarn, Bangalt..ra-21, 

168. C Fletcher, 
s7o ILFletcher, 
aged about 62 years, 
Driver PassenOo MR 39, 
S.Railuay, Mysore, 
No.58/59, Kennedy Nest, 
Pushpagiri, Iljsore,  

169, Razia Khanum, 
aqed about 28 years, 
D/o late Abdul Hameed, 
Shunter MR S.RailUay, 
Arsikere, /O Md.b:baS, 
Gopa], Sinh Quarters, 
B.HRoad, Arsikere, 

Mazbool Jan, 
aged bout 4 years 
Q/o late Ahmed Baig, 
Shunter •IR 521, S,Railuay, 
Bangalore City, Cfr Afrozd 
No99, 3rd Cross Røad, 
ladidas Ngar, D.J,Halli, 
Bangalorë-45. 

K\J.Surapa, 
S/a Venketanerayenppa, 
aged about 72 yearS, 
Passenger Guard EMP 887, 
S.Ra.iluay, Hassan, No.B'i3, 
9th Main, 4th Bloc, 
Jayanagar, Bangelcel'. 

Beig, 

...1 	pPLCNTS 

.Contd./' I - 
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R,Srinivesan, 
5/0 Ramesuamy, 
aged about 64 years, 
Driver Goods MR 755, 
S.Railuay, Bangalore Cit, 
No.62, IliCross, 
K.N.Extenslon, Yesuanthepur, 
Bangalore 22. 

S.R.Sarasuathi, 
a 	about 50 years, )od 
o laLe S,Ragrpala 

Driver Goods MR 737, 
Yesuanthapur, 
No.28, Anajana Niiaya, 
II Main Road, E.K.Nagar, 
Yesuenthapur, Benga1ore•-22 

Fends 3anu, 
8oad about 35 ycaIs, 
w70  late Syed Nissan, 
-Diesel Assistant IlL 14:, 
S.Railuay, Arsikie, 
Asoke Ws''. Cross-20. 
Myore. 

C.N.Sareeranga, 
S/a C.Narasimhechar, 
8ged about 59 yearç 
Pssistant Guard EIIT 726, 
S,Railway r1kor. 
No.46/2, ild ff15 Road, 
rsikerc. 

E.Chandra Bal, 
aod about 54 years, 
W'/o late Y.Ekambaram, 
Driver Goods MR 379, 
S.Railuay, Yesuarithapur, 
No.4371, 3rd Cross, 
13th Main, 5ubrnmnyanaç,cr, 
Bangalore-21. 

Philomiie, 

m
d about 58 years, 
late T.Irokyasuamy,  

Driver flail fIR Ii, 
5.Rai].uay, Bangalore City, 

numsrtheppe Rnpd, 
Ramesueny Ptlyc, 

7Tc'  

ot aQØ'8bDUç years, 
*tate jKKishna Iyenai 

snger Ci/rd EMB 371, 
City, 

Centre, 
flyse-37C 008. APPLICN1S. 

Coritd./- 
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B.Jayame, 	 I 

eyed about 57 yearS, 
/o late N,Besavarej, 

Uriver Pessenger MR 7., 
SieilWey, Arsikerel  
C/o 8,UasanthakUmar, 
No.6/C, lei1uay Quarters, 
Near Childrent s Park1  
Bangrpet. 

Zjlunnida, 
aged about 60 yebrF, 
W/o Syed Yaseem (it)., 
Drjvor Goods fIR 40, 
S.Railuay, [lysore, o,259Y, 
5th Cross, Mouse [Diar, Khar Fncn, 
tendi Mohalla, Mysoe. 

131.. A 0Rahima* Knan, 
S/u IrflEflKhaP, 
aged about 69 yenr31 , 
Shunter IVI1 300, 
S.RaIlUay, Harihar, 
No.452, I Cross, GCndhiflEg r, 
Harihat. 

1P2. Prapullakshi, 
aged ahjt 1 yar8, 	I 
tt/o lets Chrisophr Andre s, 
t3'river toods, MR 510, 
a.aiiey,Ilyslre 
t'k.94/B, Logo  C010 r1y, 

RailJa' Quarters, Ya! 
Mysore-2O. 

183, Gayetri Shanniugam, 
aged about 38 yeaDs, 
W/o lete S,Shanmuam, 
t3river Passenger 112 205, 
SRai1ay, fIysore, 
No.91, VRC Rai3.uay 1u2rtt. s, 
[Iysore-20. 

N.NarayanaSUamY, 
s/o Narasappe, 
aged about 62 years 
Shunter fIR 440, S.Railwe , 
Yesuanthapur, No, 5/6/47.,. 
Laxm5.purerii, Near Railway Stion, 
Hindupu".. 

N.tlohiyuckiin Khai, 
S/a [I,hdul Nahlkhan, 
aged about 63 yars, 
Guard Passenger EMT 461 
S,RailUay, Myso3L'e, No2 
Sawdey Road, Lakhker II 
fleene Bazaar, ri'sore. 

:44, 
halla, 

PPLICNTS 

1Contd./- 



186, Victor, 	 Ap 
S/a a0seph, IA 
8ged about 67 years,  0. 
Shunter MR 315,  
SRailuy, Bengalore City, 
C/a F.C.Nathen, No.2, 
tviuktha Garden, 
Spur Taik Road, Chetpet, 
madraS - 600 031, 

187. K.K.arath11efl, 
S/0KJi. Raghavan, 
retired Griver 'B' Grade, 
Staff No,P.5521, 
ttRajeneesh"m Shorenur. 

1B. K.Velt, S/0  Unner, 
Retired Guarc 	Graie, 
S,No.6314, Devaki 5arrn, 
Nodungethoor, 5h2ranJ •- 

19. K,Kesavari, S/o Kr.ithy, 
Retired Guard 

1 	,No.6066 
S'icnthi ihavaii, 
Veloor. 

P.Paremásuarafl Nair, 
S/a Kri&hnan Nair, 
Retired Guard r' Speei.al Gradc 
S.No.077, Pedirichare Chonel Hc 
Shorariur-1. 

V,C.Sankuniii Nair, 
s/o Achuthen Nair, 
Retired Guard "' 
Special Gaeoo v  S,Na,6172, 

yikkara House, Keveleppera, 
Shoranur. 

P.Sundaresen, 
5/o Kunhikorafl, 
Retired Driver RB" 
5.Nci,P 64391  

4/7), 
?' 

	

	 Providence Uigii Scl'ioo 
Gandh1-cad, Cal&cut. 

orai Sarny piliei, 
S/o N.AqnChala 	i11nLt 

\¼ 	Etire'turd 
\ 	S,No.10713, Gift House 
\ 	Tn 

Ikl<, Shuranur. ?PPLICAfrTS. 
,Contd./— 
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R.Remer, Nair, 
S/o K..Naraynan Nair, 
Rëtird Driver 'B' Stff. 
N,0 P 2314, 
Rviyankandth House, 
Chuduvalathoir, Shcraur - 1. 

195, 

196. R.Krishna Naidu, 
S/o Rafliakunharl Nsi,, 
Retired Driver tPI. 

S.,Ns0 # 6445, 
Mallisseryperambi); Ho 
Mudauiar Street, 
Shorenur - I. 

197. L.Menikam Mudaly, 
/o C,Lakbhmancfl Muda 

Retired Driver 'C 
S.tJo,P 4026, t1anicIar 
rq.G.R.ad, Shoranur-3. 

19$. T.VSreeman P11181, 
S/i T.V.opan Pillai, 
Retired Driver 	Gr 
S O Nm w P 1794, 
Suni]. VThar, taneahg 
Shoranur-1. 

E.K.Ramankutty Nair p .  
S/i, Kannan Nair, 
Retired Guard Special 
5No.5096, Mundenath a1:E, 

heruthurUthY Pcst, 
Trichur District. 

j 

y, 

it  

19, EPararne&uarafl, 
5/, P.N.Sahrasanama 
Retir 	tt Specièl 
SNt 01495. Devi Niva 
Nedungitur, Shoranur 

200. T.Sankunny Nair 5/8 
Retired Guard 'i', 5 
Padmalayem House, Pa 
Sh.rariur. 

201.. C.,Balakrishflafl, 
&/o T..Sanka•ran Nair, 
Retired Driver 'e', 
Staff No, P 5702, 
Krishna Vihar, Uella 
P • 0 .Cheruthuru thy, 
Trichur District1 

V 

er, 	I 
ada Gurd, 

Pchuttan Nair, 
s.6459, 
thipra, 

pp1icant5 in 51.No. 
194 to 201 are 
app1i8fltS in U..45/93. 

*,,1 abr, 

O0 APPLICPNTS 
Cont./— 
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202. K.G.virden Kutty Nair, 
Sir,  C.K.Achuthan Neil', 
Retired Driver, Staft No..2833, 

Special Grade, Uedakkeknnnañeth 
House, Chunluvalethur,ShOrafltJt' - 679 121. 

P,Remankutty Nair, 
S/c :.K.Senkaren Nir, 
Retired Guard 
Special Grade, Staff NO. 
E 14671 7ullcorni Ho.jèti 
ChuduvalethU Shora;ur-- 

PNarayene Pillai, 
S/c P,krishnan, Retired 
Driver 	Staff N.P 
Poovethingal House, 
KizhkatFill, Pnntiipra, 
Shoranur-1. 

215. S.Raman Nair, S/..Kr 	rtat 
Retired Driver 
Staff Nm,P 7065:., S:ernLico1 
Cbennthuderthi PJt )  
Trichur Djstr1t. 

V.Nareyariafl Ezhuthechen, 
S/a DVe1u EZhF ;  
Retired. L.t.Shunter, 
S.N.i P 8117, Devesarnp8ratbii Houee, 
Nannenur.POSt, \/8 r<eicP-à. 

K.Chellan, S/c T.Keripr., 
Retired Driver tC 	S.NoV3, 
Iluthukurssi, Kunnath House, 
Genashgiri P..st, Shoranur. 

2064 K.P.Gopalari, 5/. K.Nareyanan i'embiar, 
Retired Guard Bttm  S.No. 7525 9  

Leela Sadantt, 
Railwey Booking C1''ie Rccd,, 
Shoranur. 

-zU1 	.i.Kessvan, S/.Perugan, 
izJ I.F.Nan T8t 

5.N6. PQ 10026 9  
Thetathil House, 
çc1ekulam, Shorariur. 

( 	covinden Nair K. )  
Ret4dDriVei 'A Speciel, 

o29h1, 1Rafl8 N1VaS' 
i( ( 	R1g)Roe, Manjaka'l, 

))(Ji, /. 
- 

APPLICPNTS. 

Contd./— 
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21.1. 	KFchuthan Nair, 
S/c Achuthan Nair, 
Retired Locr Shunter, 

6 6054, Kadambtt Hoiwe, 
tiundamukam Amsom, 
Post Ganáshgiri, 
Shoranur-3. 

21.2.. C1tianimuthu, S/o Chanibake 
Mudaliar, Retired Driver 1 E 

S• Nn.P 7492, Nambnttodi rCUB, 

No.179, Mudaliar Stret, 
Shore nur-1. 

K.P.Govindankutty, 
Since deceased by Leqal. Repsent2tiVe 
Smt.Sulochana Amma,  
Nainben Thodi, tiudeliar atre •, 
Shore nur-1. 

•E,Balesubramenie Menon, 
S/o Nadhava Rao, flet&reci, 

flt'. r' 	 - b Driver B rade, 	• , 
etCeetha  Nivas", Ponnnwnga1. 
Shora nur, 

K,Sankaran, S/c Medhvan K,, 
Retired, Driver 'A', S.No..4305, 
Kayanathu1hoJi House, Kellip. eden P.O. 
Shoranur - 2. 

V.K.SJe1uk'tt.y, S/n Keiti Nir 
Retired Driver Wit , S,No.973 
Karthika, Kanal.appera, 
Shoranur. 

M,Velu, S/n Velu, 
Retired Driver "B"i Grade, 
Staff No. P 7936, 
Naikankunnethu Veedu, 
Kovaippera P.O. 

P.P.Velukkutty, S/o Snanku, 
Retired Driver IIBtL, 

S.No, P 7192, Padincharvettil 
Karakkad, P.O.Kavei.eppsra. 

219, P.T.Ouseph, S/n Thoman, Ret.ir 
Guard R6Th Grade, S.No, 9431, 
-'a,' >'appilly House, Vappe1asse 
Angamali, Erneku].am. I  

220. P,Krishnen, S/o Irnbich)'E3di, 
Retired, Driver tLfl Gradeç 
5.Nc. P 5730, Krishna',qhar, 
Nedungethur, Shoranur-6'J 111 

V 

K. 	 SL.Nos. 2O2 t. 
, 	 216 are applicants 

in 0,46/93. 

House, 

d., 

y P.O., 

,• APPLICANTS 

.. .Contd./— 

I 
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221, M,Chendukunhen, 

S/n 1'1.Imhichikutty, 
Retired-, Driver ItA 
Special Grade, S.Nn.P 2e79 
Pilassery House, P.hVencjeri, 
Via Calicut. 

222. M.P.Kesavan Neir, 
S/n P.K.Chandu Nir, Rt1rcd., 
FiremRn IBit, S.No.9461, 
Chemmanassery Padinhara 
Kottr,ol P.O., CP1CUt. ) 

S1.N.217to 223 are 
applicants in O.F4.47/93. 

P.K.Remapanicker, 
S/c Charny Penicker, 
Retired., 	 rac6, 
S,N.8284, Navaratna, 
P .0. Kunniampurrn, 
Ottcpalam-4. 

K.Balakrishna Menon, 
SIr P,I9adhave rler3n, 
Retired Driver '' 
Special Grade, Stat'? N.P 247, 
Krrandathil HCU8e ; Ksrncathfl 
Trichur - 1• 

f.P.Chinnan Menrin, 
S/n P.ankunry Meran,, 
Retired Guard 
Sreci'il Grade, S.Nn.9333: 
Alangt Uhas, .0.Pul8K8d, 
\Jia.Chelakara, Trichur. 

221, M.r.GripalaPishareti, 
s/ C.P.Rachava Pishereti, 
Retired Guard Special Grade, 
Pnnima Manjakkad, 
5hranur-679 121. 

227, C.Chandrasekharafl, 
S/n M,K,Mennn, 
Retired, Special Grade Guard, 
S,Ne.7618, tLGkU1fl, 
shak Naqar, Kamboni Road, 
tyyanthle, Trichur-3. 

228. V.flJIbdul Kadir, 
5/. ').fMoherned .Heji, 
Retired, Guard tAt Spci! UrHCo, 
5.N..9826, 20f1E31 tlTflpa;hit, 

Trichur. 

22!.0.P.RheSkarsfl, &/n 0.5.Paen, 
nCoods Guard, S•f•D 93O,IAft,~ed,

r5y8rnureth House, P.O. 
Kio.kenchery, Via, Trichur, 
Pjn68O 007. 

Sl.No,224 to 229 are 
applicants in 0..48/93. 

0 .. APPLTtANTS 



32 ,.. 

230, P,Nerayanan, 
S/o Sankaren, Retired, 
Special Grade Guard, 
S.N 4 EE 86, 	Ushas t , 
Rayeroth Pa'amb, P.0.Pr811  

Tellicherry-670 671. 

V',Sankaran Nair, 
S/o T,Nareyenan Nair, 
Retired •, Guard 	' SI..eca1. 
5-Nh.12746, .shi'vad, F2-22 5 

P..fl. Koo hupararrba, 
Pin-670 643. 

C.H.Balan Nembicr, 
5/0 KLrnhikriShncfl %diod1 r,7  

Retired Guard, ' 
S,No..997, lisha Bhava, 
P.0.Krittayampuil, Via Tellic; carry. 

M.Padmanabhan Nr, 
S/n P../.KrLshna 1ernn, REtre 
Driver A' Special, 	N 	P SH56, 
Day! Niv, KotterahUmpara, 
P.0lAzh!knde, 	flflo 

K,KSusheele,/U. Late 
Cnand?n. Ret.red. Drijar 

S,2E35, "Anand 'Jjnar 'ha S1, 
Kannür - 670 008. 

235, M.N grayani, 14jo Late 	Praafln 
Nair, Retired. Guaid 
S.Nô.1903, 1.adathil Hous, 
P.O,thirakkel, Cennanbre- 670 011. 

236. i<.Kunhambos, S/ri Appy, Retired0 9  
Shunter B', S.Ns,P.5231, 
Packkadem House, 
P.0.Trikkripur, Kazhrgod. 

237. K.fvl.Vanajakshy 	W/o 	Late C.H 
¶At  Retired 	uard 	Spcial, 

s.N9498, 	Chettiyam \ieettil. 
Near Railuay B Cabins 	Badaga 

 A.K.John, 	S/s 	.J.Kuian, 
Retired., Guard 
SN..9E3, 	Ariyathu PcairLU 
House, 	Pa1lrn.P.0. 9  
Kottayern - 7. 

 R,Narappan, 5/. Ram 	Gowndan 
Retired D*iver, 	'C' 
Staff 	No. 	P.27181 	ED..1018 U. 
Railua' C.l.ny P.O., 
Erode - 638 002. 

G.palan, 

S1.Nj.230 to 238 are 
applicants in 0.I.49/9 3. 

4.0 	
PPLICAT5 

.Contd. 1- 
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240. K.C.Nallappan, 
S,o &.Chinnappa Ceurider, 
Retired Driver A Special, 
S,Ne, P 2946, Door IT o4, 
Parvathj Krjshnan Street, 
KollemPalayem, 
Ernde — 2. 

241, P.Karuppannan, S/n Pr1ni  
Retired., Driver 
S.!ao. P 3583, 
Korakattu Va.Lasil, 
Door c1o.5229/A 14 C3ev;r )' .'., 
Erode-?, 

M.KenJasamy, 3/o tlarappa tcwnde 
Retired Drijax tct, .Ná.P 240. 
9çtNR, Er.da-8 02. 

", Muthusary, S/o Plani ['ndr, 
Retired Driver 'C', S,J,P 3'tCC, 
Raghavand& Nager, rd9-1. 

244, A.Ramasamy, S/o A1 6âu?ifl4, - 
Retired. 	th*trtt,  5.1"J.2:335, 
Pudhupalcyam, Door 246, 
tlampaleyam P.O., Erode-B. 

S,Kandsarny, S/c Sengedan, 
Retired. Driver 'C', 
Staff No.P 4103, Ragevana.idar 
Negar, Door No. PAB 181  Cavcry R.&., 
Erode-?. 

C.Kumarasamy, S/o Chellappa Gounder, 
Retired,, Fireman t8T S.No.P 7885,' 
Door No. PPI '283, Pudupalayam, 
Allampalayarn Post, Erodn-8, 

247.. T.J.Peerakhan, 5/0 T.J.JamalIijthee, 
Retired,, Drier 
S.No, V.38, D.No,94, Railway Colony,  
Post, Erode, 

248, Veleppa Gounder, K, 
S/c' Kolada Gotirider, 
Retired, Shunter 'B', 
S.JO. P 370, 
u4pelayam, Kattoor, 

./ 	amfy.am Post, 
: 

P.K.uçp 
. &/,1'?ienf 

P,
Ø  
4084 

cfi e 

I, 

'u nd an, 
nter 18?, 
Door No.197, 
kkarkam, 

P.O., ... APPLICANTS. 

. .Cor1td./- 
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250.. 	Pi.Nallesamy,. 
Sb 	Counder, 
Rc.::d, Driver ?B, 
S.No. PT3 10237, 
O,No.280, Puthupalayam 
Plampalayam P.O., 
Erode—C. 

251. N.Kaliannan, 
S/o Ne1laounder, 
Retired. Diesel Fss ant 
S.No. P 4011, Sastrj 
D.No..55, Near Ut€I' 
Erode 638 002. 

252 	K.-Ramasamy, 
S/o Kalianna Coundan 1  
Retired. Shunter 
SNo.P 3958, D.No,S, 
tdappelli R 1.S Pct, 
Cavery, Er,de-7. 

P.Senqcda Lounder, 
S/o Palani bounder, 
Retired., Shunter B. 
S,Nr,, p 4429 2  D.N56 
dapallS. 'Jillage, 

Pappapalsyam, Cavery R.S., 
Erde-7. 

P,Muthusamy, 
Sfo Pc.2ni Czurcf, 
Retired .1  Shunter IgI, 

S.Nri..P 50 	Pudhupelym ,, 
D.No 0 263, graharam, 
Alampalayem P.O., Erode-8. 

V.Sengodan, 
S/c, Velappa Counder, 
Retired, Shunt.ertB t , 
S.N,5133, D.Nc.2/60, 
Ottapalli, Pillayer 	il Str 
Cavery, Erde-7. 

256, K.Chinnappan, 
S/ Komara Samy Gr,under, 
Retired., Driver 
5.Ni.P 3531, Avaketh, 
Cavery 	ColonyFjoad, 
Eroe-7. 

flL. 

257. P.Venkkatachiam, H 

S/c Peruma Counder, 
Retired., Shunter B 
S.N. P 40972  e 1/11. A 

Karuthuveli Thottarn, 
0dapplli, Cavery R. 
Ernde-7.. PPLICANT5. 
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51.N.239 to 258 are 
epplicaflt3 in OJ.50/93. 

2511. N.Velappan, 
S/c Nalla Gaunder, 
Retired., Shunter '' 
S,No, p 2647, 
D.N..1/20, Odapalli, 
Cavery R.S, Erode—?. 

T.P.Govindan, 
S/o P,Kunhambu, 
Retired Guard Special 
Grade, Stf? No.11159 
Prasanne WiVES, P.O., 
Chirekkel, 
Cannanore - 670 01. 

K.Sreedharen, 
S/r, B.Achuthan, 
S.N'. P.3180 

'Thenel House 
Opp,  Railway 5tt1o'i, 
Chirekkel P.O., 
Cannanorc. 

M.88lakr2shnan, 
5/0 Nambikutty, 
Retired., Guerd ZII 

S.No, 15870, 
Nantjkketh HoLise, 
Good Shed Road, 
Tellicherry, 

P.KRaman Nair, 
S/o[.Kur,hambu Nair, 
Retired., Driver 'A' Special 
Grade, S,No. P 6446, 
Kavinchalil, P.O., 
Fzhikode, C'nnanore-670 009. 

V.i1.Karthiyani Amma, 
Lt/o Late K.P.Jenardh8nan Nair 
Retired., Special Grade Guerd, 
S.No.9650, Ashok Bhavan, 
Thamarakuzhi, Malappuram, 
Pin-676 505. 

K.Govindan, 
S/c K.Aruvan, Retired., 
Dr±jvar 'A', Preethe Bhavan, 

-Keii1 adathode, P.O.J1avfl, 

C'.Kuñhjlar 
R'tired . 
zhthu)l 

Pi..O ..adamt 
\ 	ViEi,Etak 

\ 	 /1 

an, S/c, Rarn2n, 
uard, S.Ni.15E4. 
til House, 
or II Uard, 
t, Pjn-670 APPLICANTS. 

... Contd./— 
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N,Vasu, 5/0 Rernpothy,  
Retired., Shunter 'B', 
S.No. p 5024, 
Kottiyath House, 
P.0.Muzhappilengcd, 
Pin- 670 663, Cennanore. 

P.K.Kannar, Neir, 
S/a IpU Na'jr, Retired., 
Shunter 1 6 t , S.Nc.P.794, 
Varkulathu Vayil, 
Near Akli.yath Ten'.pl 
P.0.Azhik6de, 
Cennanore-670 009. 

51.N.25 to 268 are 
applicants in 0.51/3. 

P.,Rthjnj, L/o Late 

268, 	Retired Shunter tBtt, s1r,. p 7173, 
Chambakachalil House 

.0.Muzhapi1snga.d, 
Cannanore I)istrict. 

C.K.Chadan, 
S/ornbad]., Retired huritr' ', 
S.t..c?.8223, Kenavi 	uO 
Ekkch1 P.0.Peliode, 
Via., Trikkaripur, Kazharocd 

- t,,N8rayeni, W/c Late K.Krish 1en, 
Retired., Shunter, SNo.P 14 0, 
Machirpurrn House, 
P.0.Cheruvathur, Kazrgod1 

P.N.Hymavathy 
271 	1"• LateC.,V.. 

Retired 	A Special, Cu rd, 
S • No . t$,, 
07PO. 	Q1wi&+ 	Schos , 
.iIL! H. Cannanore. 

T.P.Leelavathy 
272 	U/c, Late P,\J.Kesavan Nambiar 

Retired. Driver A Secial, 
5.to.:.4654, Kesava NiVes, 
Near Elayasor Temple, 
P.0.f1undayad, Cannerora.. 

V.X.Balakrishnan, 

273 	
5/a  V.Damnderan, Retlized., 
Driver IAI Specii, 

4361, 
6/9 Reshmi, S.N.Naçar, 
P.0.Thottsda, Cannarore-7. 

V 	 I 

064 	APPLICANTS. 

.Contd./- 



P.M Sreenivasan, 

274 	S/o P.Govindan, Retired. 
Guard Special Grade, 
S.Nn.12054, 'Srnrithi', 
Post Uengeri, Ilathoth Perambe, 
Cljct. 

P. Krishnan, 
K.Per'jrnal Neidu, 

A.  Retired., Driver '' Spc5, 
S.No.P 43600  3/2751  
Opp. Spares Land, 
Vadekkañchery, 
Trichur-680 528. 

A.Bhaskaran, /o Ppu, 
Retired., Diiver TC' Gtada. 
S,No. p 4301 9  
Ayyanatu Parambu Hcus, 
yyappankavu Road, 

Koch j-18, 

K.Chryikutty Kannoli, 
S/o Kandan, Retired., 
Driver tCt, S.N. P 94'O, 
Kennoli House, Kacheri Amsorn, 
Desom, P.O..Calicut-673 011. 

C.Madhavi, u/s Late 
CK.Krishnen Retired., 
Driver IC', 5..,P. 3. 37, 
Krishna Nivas, Poolayil PsrembB,, 
P.01Kallayi, Calicut-673 JJ. 

T.Kesavan Neir, 
5/0 N.Govindan Neir, 
Retired., Guard tBt, 
S.Ns.4956, Santha Sadn, 
Chuduvaléthur, 
Sherenur-671 121, 

M.Elias P..ron Rj, 
S/s S.flariadsss, 
Retired A Special Driver, 
S,No, p 3702, ED 196 E, 
Railwa Colony P.O., 
Erode - 38 002. 

Casappe Govindn, 
(M5/Ii3.Chinnappan, Retirt.d?  

S.No. p 3631, 
' 	4Rilway Colony P.O., 

ILI ( 	Eodé,-2 

LC 

° 

> / 

Sl.No.269 to 279 are 
applicantein O..tt.52/93.. 

APPLICANTS. 

iContd./— 



Se •.J 51 

e cl R 3., 
i Street, 

andai 
;1uarl 
or 1; y 

IIL'dal..ar. 

Po t, 

C 

P1.Kesimir L.uis, 
.282, 	K.Maria Louis, 

Retired,, Guard A S 
S.No.12119 3, Annadur 

Erod-63e'1  002. 

K.Iluthusamy, .S/. K. 
263, Guunder, Ret'ired., 

S.No.12011,12' Rma 
Street, <o11empelay 
Erode 	002. 

K.Sundaresen, 
284, 	W.Kalyanesundari 

Driver A Grade, S.Ni 
N6.48, Lenin Street:  
Erbde Railway Ciori: 
EroJe-2. 

K.R .Lakshmanan, 
285 	5/0 M.Rengaserny Kur: 

.. Retired., Driver .A 
Staff No.P 4467, 
'orth Ede att2et. 
Bheema Nagar, 
Tirüchirappeliy, 
Pin..-6200.pl. 

K.Subramaniam, 
26. S/o S!<rishnaamy, 

Driver 'A' Special 
..S,No...P 178$, 43 0  L 
Rajlwy Cr16ny Post 
Erode-638 t02. 

e t .i. r :i d - 
rade, 
nir 	r.c4-, 

R.Cethurama, 
5/n Rathinam, Retird., 
Driver 'A' Special, 
S.No 0  P 2888, 
Ilemathi 111am, 
106, Bharathi Palay:rn, 
Mo'.lappalayem P.O., 
Er.de.-2, 

N.Chinnappan, 
S 	 ft /i C.No.kkn, Reted., 
DjE,t Shunter, 
S 5 Nn', P 1785, 7/8 
Rdiluéy Colony, 
Erodo-2. 

11 [1 er app afl 
289, S/s M,Mathan, Rëtirbd. 

Driver 'A' Special, 
3779, 107, 

Kamalegam, Barathy :alayarn 
Str.ee, Mulepalayem PsO 

/ Erede-2 	 ,.. APPLICANTS 



- G.Samuel, S/s Grianemuthu, 
290 	Retired., Driver 2 A', 

Specia., S.N,P 1224, 
403—c; Railway Celoriy, 
Erude-2. 

fl.Lingappen S/n S.Gyyavo., 
291 	Retired., t Al SpeciRl 

Driver, S.No.P-1714, 19, 
Kothukaran Street, 
Klempaiayern, Erode-2. 

T.$.Sriniv-isen, 
22 	R.Swemjnathan 

Retired, Driver A' Spec.'iui 
S.N.J 4339, 345 A

V 

Railwy Quarters, Riiw, 
ErodO-638 002. 

P.Namasivayem, S/a  
Retired. 	 t' Driver , 
S.N. r sii, L 1$, 
Housii5g Unit, eriar £ger, 
Erode-633 001., Tarnilneu 

81 

K.M.Iluniraj, 5/, 
Retired.,  Diesel Assistant, 
S.N..PTJ 10212 9  
9anickkavasegar £treet, 
Sastri Nagar, 
Rajlj,j'.' CJ'n 	P.fl,. 
Er. de-2 

L.Anthonj Swamy, 
295 	S/. Lourdu Suamy P1l-181, 

S.N.. 8 1419. 41/A 
Railway Colany, 
Erode-63$ 002. 

.Ek.spathy, Sf11 1.P.Mooka 
296. 	Gourider, Retired, Driver 

181 Grade, S.N.. P 47e9  
17/F Cid Railway Colony,. 
Er. de-2 

V.Balaramai-,, 5/. Jerikkatasuamy 
297 	Naidu, Retired, Driver 181 

Grade, S,Je, r 9420, 
Railway C.loy, Ersde-2 

29t•' 	 DiU 
8.N.. 'V 2'23,\ 

(/ 	Namiayrp5 
Uj 

S/ S 
299, 

Re FiwA.' Col.in 
'4 E•rjdè-2' 

S/u Permaj. Nnidu, 
Pr 1I Grade, 
Jo.17/8, 

çtreet, 	o4C2. 

am3. Nathe, 
êr 101 .rede, 
)oc.r 414/D, 
y r.o., 

Sl.No.280 to 299 are 
applicants In 0Ji.53/93, 

APPLICANTS. 
.Coitd./- 



APPLICANTS 

.. 40 . 

P.angunni t'lenon, 
S/ T.C.K.Nair, 

u• Retired Guard 'P" Specit1, 
S.N.. 15200, tFcurrami 
Nangappa Nagar; 
Ulavekkot, Pin-671 002. 

l.Krishnan Neir, 
5/ Kunchu Nair, Retired., 

301. Dri'jer, A Special, 
S.N.. P 6444, Srsh.lam, 
P. 0,Olavakkut. 

V.Sreedharen Naii, 
S,.0 f-.R.Krishne Pillal, 

UL• Retiied, Guard A SperieJ. 
5.Nc.15202, Thuruthe1 
Aymanarn P.O., Kcttaya. 

P.A.Rejar, S/n P.a1Appu, 
303. Retired Guard ) 

S.¼4o.16144, Hous9 Ju.6"5U 
"Reshmi1t, Near P 

C.Kutty Nrayenan, 
S/n U.C.Nerayanan 'Jair, 
Retired, Guard A 4acia14  
S.No.7625, Cheinbra, House, 
Shoranur - 679 121. 

P.K,Kns1'y, S/o P.K.Koshy, 
Retired Guard, S.r.1520f. 
Vazhakaleyil, Gñgdikal P. 
Chengannur, Pin-689 122. 

K.L.Kurien, 
306. 4/o K.P,Lonappen4ecial

l  RetiredGuard P  
15216, Charidir.i' 

High Shôo1 Road, 
P,itLarappur. 'j1aq Trichu 

552. 

N!Ramakrishnan Naribidi, 
07 	S/p Chjtan 8hattthiripa •, 

Retired. GUad'*t, 
S.N9.404, 'tKarthika', 	I 
Remavrimapuram, Ttichur-€3fl 631. 

VJ.et*jerij, 
308. WIo 	i' ARê en Ret.Lr8 

Drive A ptcial, 
S.M,,P 4367, SreeRangern, 
Punfp Engiie Road,, 
r18j.t- 678 $02. 

V 



- 

- 	 •. 4) . 

t.fi.Rameohandren, 
S/ C.B.P1ennedier,.Retjred., 
Guard L., SN.. 1521J, 
Panikkath House, 
KSllengde, Paighet - 678 506. 

S/n t?eluchaml, Retire, 
Driuer A Special, 
S. No. P 2113, 
°ailéth HOise, 
Kuthup:ambe, Ecjtth.ara 
Paighat, P..n-.578 611. 

..Nos. 300 to 311 are 
eplicents in O.A. 54/93 

K.N.Kunhjmohammed, 
5/c K.f'oidean bya, 
Retired. Guatd, IC', 
S.N. 6633, Cheradath Hus, 
Kuttamassery, A1waye...e3 105. 

I2; 'R.Narayanan,S/s B.Rr.;rarp, 
et.ireu Drive G*oJs, 

S.N1,PTJ 16505, 14)Q 

Jeavaner.ttjrn Street, 
Poonthurej;.Rjed, 

C.Kmarasamy, S/o Chinnppe 313 	Counder, Retired., Dri,e:- 
161, 5.f¼;o, P 42061  D.N016, 
Shol'ap4ruva,, SutherrE, Pirem, 

45 	 T.S.RetYar.srthy, 
S/, TiK.Ssrdarajalu 
Retired., Driver 41  Special, 
S.Ns.P 3540, 159  Sunderam' 
Street, Erode-2, 

A.Abdul Jaf?er, 
315. S/s  bdul Kader Reti.ed,, 

Driver, G.ods, 	Nn 1 l1 44, 
235 Klyanasundaram Street, 
Er.cje... 638 002, 

 

 

V 

S.ngamuthu, 
S/0 V.S1t9 Naicker, 
Retired., Driver 'B', 
S.N.. B 13650  D.No,411 0, 
RajI,j 
Ero 

law APPLICANTS S 	 • 	

.,, C,ntd./—. 



K.Chinnaaiyen, 
318. S/c Pnuman Retired., 

Shunter 10, 
S,Nn.P 7458, 76, L..G.S. 
Colony, V.O.C. Stret, 
Vnllampe.layam, Eri,cle. 

11.KrishnenSb Munsarny, 
319 Retired., hunt2r,  

S.Nm,10072 9  PTJ, 	 U 
Railusy Colony, 	rdo. 

R .Thianarjan, 
320. 5/9 Ramasuamy, Retiie.. 

Guard 'A' S.No14332, 
Thangapattalakarr 
Popnthurai Road, 
Eride 

A.Cbinnaiyan, 
S/i Arum,,jaam, Retiec., 
Drjvei tAt  S.No. 
Ns.331 A, Railway qc 1 er.". 
ErLdR, 

P.Subremanort, S,"c 
322. Retired Cuard 'A', 

Staff No.748, 112, 
\Jinayqer Ki1 Stre, 
Sestri Nagar, Er.d—E3800-Ife  

S.Kannirnuthu, 
23. S/u Subba Thevar, etird 

Guard T 	S.No.16066, 
Sunderammal I1lani,11/8 
Kill, Nanjappa Lay'ut, 
Sulur, Coimbat.re-641 402. 

R,Anganna Pill8!, 
324 	S/i Rangasuamy Pllla!, 

Retired. Guard, 
S.No. 152711  20 N.tn [Thin 
Plariamman Koil Street, 
Karunqalpalayem, Eoda-3, 
flerryar District, 

\J.Mari, S/s \Jenketsari, 
Retired Guard, S,No.12563, 
No.111, UThera  I11aiii, 
Kur ikaranp aJayem, 
flulapalayam Past, 
Erode-2, Perlyar D1sct 

VJ.akshmanan, S/i S. 'Jadii 
Retired Gusrd. 
harathip13ym Street, 

Kurikaran pe.layarn, 
Mulapalsyarn Post, Erode-2. 

yv Periyar District. 

e 

IL' 

1 ,Nv312 to 321 are 
ppU.cants in 9.f.No.55/93 

S .. APLICNTS. 
.Contci./— 



\J.K.Shunmughasundararn, 
S/r I' .S.Keruppenasamy, 32? 	Retired., Special grade Guard, 
S.N.J/T 350  194 E, 
Railway Colony, Near Railway 
Colony Post Office, Erode. 

\J.K.Unni Nair, 

328, 	S,0 K.Rarnan Nai.7,  , 
Retired., ASSista,lt  Cliard.  
S.No.1902, Contchery Sf.. 
E'hde, 

- 	R.Lakshmanen S/r: rnas.v, 
329 	Retired 'Ps' pecii Guard 

S.ND.7210, D.No,1%3, 
S'stri Nigar, Sadayemçl.ycr 
Road, Erode. - 2. 

V,Swarnyappah, 
330 	S/a G.iisuvasern, Retired., 

Guard, S.Nr, lé101, 
S Karuppanasuarny Koil Iii Strc., 
Surampatti Road, Erode-6E LU 

- 	Periyar-Oist:ict.. 

R,Veeraraghavan, 
S/o V,RFma Tyer, Retired 
Guard, 5.Nc.15231, c..9, 
Tayumanavar Street, 
Pundurai Reed, Erode-638 002. 

K,Ramalingarn, 
/O V.Kandasamy, Retired., 

Driver 'P.', S.N. PTJ 10052, 
Door. Nr.16, Est PEttakarr, 
Street, Erae-63 002. 

G.R.Samuel Raj, 
S/n G,N.Anandham Pillai, 
Retired. Driver 'Ti.' Speoil, 

p 2836, 23 ;t,- 
Panchayet Union Street, 
Nanihpe, Podanur, 
Cojmbatere-23. 

5) .'jj.322 to 332 are 
applicants in 0.F.56/93. 

Rcha, Petire$., 
Vt9 cia1, 

36\\16P  P'an Hiir, 
( ndau-23,a\ilrdu. 

N.Mer-±'mnitnu 
L 

185', 

334. 

/ 

33 

PPLICNTS. 

.. .Contd./— 
.1 

S)o Nanjaçp 
Driver 	, 

/i1 Arthi'i3Lam, 
d, P.danur-23, 



.. 44 .' 

S.Velueuemy Pillal, 

33 	
S/'c,.Sankara1in.garn Pi11.ai, 

U 	Retired Driver 'B' S,N..643, 
D,N.,360, Selvapuram, 
North Peru, Main Riad, 
Coirnbatsre-641 fl26.. 

,R8 n g a su em y, 
S/c Kuppusuamy Naid 
Retirel.. Driver, tAl 
apecia; S.N1.P 9464,  
D.N..24; Mafh Rad, 
Pndanur-23, Tarnil 'IeaU, 

K,hamed $heri"f, 
S/ A.Kader Batch, Rcric,, 
D-iver 1 A 1  Spccial, 
S.N,P 4341, Main Rjed,. 
Pdanur-23, lamil N3du1  

Nanappe 
339. 3/Venketaswamy Naldu, 

Retired Driver 
.N.. 1 3498, 8janai Kcvii 

Street, PUdanL'r-23, 
Tamil Nariu. 

K. P1aiiapar, 
Sf. Kuruppanna Goun4er, 

34r., Retired. 
S,N. 	43i3, tJ..RI, 
VllangRttur, K,dachra1].'.jr, 
Ertjd - 10. 

1. Paleniappan, 

341. 	Marappa G.jnde, 
Ret'ired.., I Fireman 'B' 
S.N. P 434, 
Ve.11aikattur, 
Kedachana11u P.O., 
Thiruchengodu Taluk. 

M,Chellappan, 
342.. S/ Marappa Gounder, 

Retired., Shunter, 
5.N..9454, Psiampa1a'ari, 
Pallipalayem, Er.de-6. 

P. Pala;iiappan, 

343 	S/uthathappa Gsuder, 
Retired., , 
S.N. 1 P.74651  N.,34* 9 

 

%/elankat.or, 	' 
Kadachsnailur, Ero1e-10,.  

S:',Nn,333 to 339 are 
tpp1icetS in 0.A.57/3. 

... APPLICPNTS. 

stootontd. /- 

C 



- 	- 	
- 	

--.- 	 4..---- - 

4, 
A ..t iJ t o 

P.Gurusamy, 
S/r Palaniappa Gounder, 
Retired.. Drjve 	,1i 

S • NO, r 7160, N.,:Q4, 
L.G.G.S.Coltiny, 
Kil1empa1ayam, tride-2. 

R,Kumarasemy, 
345. sf0 Ramasamy Gounder, 

Retired., Shunter Loco, 
S.No.P 6315, 
Gov indcelayan, 
Alarnpalayam P.fl. 
via., Erode. 

G.Samuel Durai Say, 

346 	
$/(3 Gnanadurei, 
Retired., Driver 
Spi. S.No, !' 3107, 32 
Upstair 4th Crcsf Rcc, 
Peramasivapurarn, Lloudi—i 601" 

V.Sengodan, 
S/n \'elappa Gourier, 
Retired. Shuntr/Luco, 
S.No. P 3510, Viler.keHur, 
D.e,54.. Pulapalay9m F'.U., 
Kadachanur (Village). 

C. Nec himuthu, 
340. S/a Che1lapa Gounder, 

Retired., Shunter, 
S.No.P 4304, Pnc1apa1avrn Pnt 
Kedachanellur, Palipelayni, 
Erode-6. 

T.S.Alimoicleen, 
S/a T.J.ShirCuddin 349. 	
ctred., Driver , 
Spi. S.No. p 3260, 
47. T.J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway C.lony, 
Erocie-2,, 

51.No340 to 349-are 
applicants in 0.M.5843. 

V.N.Remankutty Nair, 
iNarayanan Nair, 

Driver 
s.N"p31o, Puehoaleya, 

C.11ege oici 
P '21 ohaL-R.n 676 COl. 

lyor, 
Retir4.,J)Guard 

21  Ns.i/780, 
Vi 	ingle Stree-.,- 
1Jalpathy P.fl., 
Kalpathy, PalgI,et - 

67-8 :Y0O3.. PPIC.ANTS 
Contd./— 



.. 46 . 

C.Chth, S/o App., 
Retird,, Driver 'B', 
Eo, r 5287, 
Kurungad HQUSe, 
(aruthe Toed, Paighat. 

Krishnen, 
S/ri A.rumughen, Retired., 
Driver 'B', S.Nri. P 9449, 
Chjngath Husé, Kvi1ped 

Paighat-i7, 

P,SukumEn Nir 
S/ri P.Senkcre 
Retired., Asst. Gtg, 
S.N.15394, Pclakkott Hou 
Thenur via. Peril, 
Pghat-673 616. 

- 	•Govindi, 
355 	S/u P.Seflkera Meiin, 

etired., Guard EP, 
S,N2024, Sriveiai, 
H.Nr.11./33, indire ea-. 
Kaiip'ii1y, Palçhet-5. 

R . Narcy3 -lan, 
356, 	S/. V.Raman, Retired., 

Driver t:I,  S.N.. P 5847, 
Chend:ika Nilayam, 
Korathodi, 
K 1ukaikurnn, 
Palghet-678 005, 

N.\Jeiukutty, 

357. 	
5/ti Narcyanesuemy, 
Retired., Driver 'a', 
S.N,PTJ 10113, 
mba1aparambu, 

Near Iladrasse, 
Kavilped, Pight-17. 

T. Veiayudhan, 

350. 	
S/ Theethy, Retired., 
Guard'Ct, 5.N.4  16223, 
Dcvi 5adan, Pottekulam, 
Kavilpad P.O., Paighat 

V. Visuana than, 

359 	S/o Kuhhna, Retired., 
Loco Shunter, 
S.Mo. P 5184, 
lai.iarkd, IK'iipd, 
Paighat-1 7. 

V.'Jasu, S/c 'Jeiyudhan, 

360. 	Retired., Driver 
tAl 

S.N, P 3164, Cheridresoudh 
PPPLICNTS. Tannissery, Paighat. 	

t C.ntd,/- 



II 47 •• 

V.M24havan,  s7. 'Jelnyudhan, 
Retired., Orluer tg 

S.Np.. P 2496, Rahendre 
Sadanam, Melepurem, 
1avakkct, Pin 679 002 9  

Pal9hat. 

T V .Veleyudhan, 
Sfo P.'Jeeran, Peir-, 
Guard 'Br. S.No.685, 
Thurakad House, P.O. 
Perun..j.ttukur ssi. 
Pa1chet. 

V.Sivararan Nair,  
SJo K.Kesevan Nair, 
Retired., Guord 141, 

S.No.582, 72/a, 
IflstrurrLentatiDn Ic 	shi: 
P.O. Kanjkode We3t, 
Palqhet. 

5, 'Jeer ar gh av an, 
S/.P,Sincjarri, Ric 
Guard VP.', SN.14522 
H N.. H-2, Housing Unit, 
Karamadal Road, 
Mettup 
Pin-641 301, Tamil 1adj. 

1Narayanan Nair, 

365 	Thsvit.ta I,'er, 
Retired., Oiee1 Asst. 
S.No.P 944410  
Muflakkara Hnuse, 
Fuduppaiyaram P.O., 
Pa1ght-67$ 733. 

K.K.Sur'amania Iyer, 

366. 'S/a K.S.Kuihna Iyer, 
Retired., Guard ' e ' , 
&.Nr.1149 19  Ns.3/126, 
L.N.Puram Ji11aqe, 
Paighat, 

P,Belakrishnen, 
367 	5/. S,Ukkanda Uerier, 

Retired., ai]. Guard, 
V.l4067, Harivas, 
t'1?eku1éngare, 

/ç1 P1 a 	1ad-57C 00. 
( f  'J ( 

1. 
368. .5/* 	ppukuttan, 

Retirbd. Driver 

Thothünga1 House, Nelepurarn, 
avakko, 

pTt2 I .. P.PLICNTS. 
. .Contá. I- 



S.. 

F\.Paranasiva Menon, 

36 	S/ rl.N.Raman Menoi 
Retired., Driar 	Spi., 
S,Nc, r 4684, 
Sh:vesilam M8deth1. 
'ennakkare P.O., 
Nr.rani, Pel9ht-4.. 

P4)Thenkaraj, 	
11 

5/c. S:.P.nrian, Retired., 
Driver' Spi.., 
S.N. P 2760, 9 6 N:, 
Behird Ram Theatre, 
Pm O.Suramangalem, 
Salem - 636 005. 

ARamakrishnan, 
S/c A,ppu, RetireI., 

371. Guardt' Spi.., 
S.No.6806, 
Ramanchenat Rouse, 
19 /360, Uest akkr 
Paighet - 67e 001. 

C,C0pa1eKrhnan 
372 	\J.iladhevar Nair, 

Retired, Driver 	Spi. 
S,Nç. p 6440, 
Cherukara rishr.6 NivG, 
P.J.Rannadi, Paighat, 
Pin - €7P 

SbS.uriraj en, 
373 Sb T.K.Sundararej1 alu, 

Retired,, Driver 'A' 
Speci9l, S,Nr. P 327, 
2J3/JinayakarkoiI Street, 
Nedarmedu, Err,de-38 002. 

K. r andur3 ng 
374. 	S/n f1.Kasthuri Naidu, 

Retired,, Driver 'P' Spi. 
S,No,P 2902, 17/41  

mmamandjam Road, 
Srirengem-620 0061, 

11, 

V.G.Veeresamy, 
375• 	S/s  C'ovinriasamy Plilal V. 

Re4- ired, D'iver 	, 
5,N. 	' 'i841, 46/2. 
Subbaiah Street, 
Sang1i8dapuran, 
Tjrtjchj-620 001. 

V.S•ith, 
376. 	S/o Vaiadtri, Rettreo., 

Driver W. S,Nc,P /775, 
D.Nr,24, JeevenaStrèet, 
Poondural flied, E:Hde-2. 

1.Nc.50 to 	2 are 
pc.Iicants in 0f.59/ 3•  

.•, APPLICANTS 
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P °anisamy, 
377. S/o R.Angamuthi, 

Ret.r6., Driver 
S,Nr, PTJ 10027, 
\Jallalar Street, 
Municipel Colony Road, 
Erode-4 

.rrokiasarii'y, 
371. 	S/o J.Arulanancam, 

Retired., Guerr A' 
S.Nc, 6253, 12, 
Kemarajar Street, 
Nadar Iviedu, 
\Jinayakar Koil, Er.de-2. 

M.P.engasamy, 

379 	S/c, C e MUfli2le Retired- .. 
Driver '4', p1. 
S.Ne. PTJ 1344Q, /i t  

Golden Street, 
Thengavil alias Mun:.iy 
Dharapurt--636 702. 

K 4 MunusaniyNei.du, 
380. 	5/, C.Krishnasamy Naidu, 

Retired., Driver tc? 
- 	tIDI ' pi U. 0 	.).S. F UIL r .  

D 5, Kallyanna Gounder Thcttam, 
erundvrei Read, Errce. 

P,Daniel Jyaraf, 
31. 	5/. Paul Pillay, Retired., ,  

Driv'r rBf, S' oNn i r 6441, 
No.400 B Railuej Coluny, 
E:ode,, 

.Manickam, 
382. 	/' M.Anamuthu Naicker, 

Retired., Driver tA' Sp1. 
S.No. p 29011  22/25 3*  
Chinnd Nariemman Koil Street, 
Kerungal Pelayem, Er.de-. 

R.Pongiannan, 
33• 	S/o Ramasamy G.under, 

Retired,, Shuntef, 
S,Nn P 74'54, D.Ns.3/69, 
Rajaji Nayer, Cavery 
Erode-683 007. 

S •Nc.373 to 383 are 
applicants in fJ.M.60/93. 

A 

rivr-
Kialrn: 

arath. 

L 	3ah_r1 

//' 

3sarny, 
thus?my, Re-trod., 

S.Nu.P 351, 
N.vas, 4/30, 
Nagar, 

Fiapalayam, Salem. APPLICANTS. 
.Contd. /- 



,.150  

G.Knnirn, 
s/. Cacin4a.rajEju N 

' 	Retired., D.rivdr 
S14, .Ns. r 3042 1  
N6420 K, RE.ilwey C 
Era do-2. 

3E6. 
R b Rengasarny, 	J 
s/ Rmasrny, Rtire, 
[rver fct , 

S.Nm. PT 10238 9  
K1ingr3y2r P:.iyn, 
rudur 0hPJ2fl1 cost, 
via Ercde-638 301, 

cu, 

K,Gmvincian, 

	

387. 	/o Kandha Goundar, Ro 
Driver 1 B', 5,Nc. rgir:D, 
N.,102 C Ty 	Raii.Jey u1c'r: 
Era de—, 

G.Naray3nsamy, 

36$ 	
Gcipdr3jaly 	j! 

Retie'1.. c  Shuntirq DrU. :e', 
S.N,PTJ 10503, 381 
Nadar 'I1d, ProndG:Ui e:.rj, 

Erade-2. 	 I 

K. Va"'ecTher2j2n, 
S/a Ka'ruppan, Retird.

'  Uuard 'A' C.N14,21221 
Thirumurupar Streati 
estri Nager, 	sde 

V,rjunen, 

	

390 	
Venktàchalafl1, etired.: 

Guard 'P.' S0 N.J243 , 
38, Narnasivayem Str e, 
KI,llempalEyam, Ercde-2. 

r.nunisuemy, S/a uthu, 

	

31 	Retired., Driver Speci.el, 
S,No, p 9389, 11/52, 
E.\J.R.Periyar NagaD, 
Erinde. 

NMuthusamy, 	1 
392, S/g el1a7p2 Goundr, 

Retired, [:ver 
S,No,8085, 1/113 
Gdappalli, CeuvervR.S. 
Erode, 

P.Vlsuanathan, 
393. 	S/S S,Pa1E'uiVelu, ttiid, 

Guard 'A', Spl. 2  
S.Na.7620, 324 'H' 
Old. RE,  iluey C.lcny 
Rai1uy Col.ny Pr.s , 
Erode-2. 

... PPLICNTS. 
. 1Contii, I— 
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R .Venketaswamy, 

	

394 	S/o R,Ramakrihna Naidu, 
Retrei,, Driver 'A 
Spi. S.N. P 284 2, 
126, 0 Reiliiay C.1oy, 
Erocle-2, 

M.Chinnppan, 
S/n fluthusamy Gorjdet', 
Retited,, Shun -Er, 
S.N.. P 69659  
Odeppalil, I Wd 37, 
Cauvery R.S., 

K,Chernjma1ej, 
S/i Kuppennan, Reti.r., 

	

0 	Shtjnter 	S.N.. P. 34941  
Nethaji 5tTeetp  
Ki1efiia1ayam, Erod:-... 

K.S.Abdul Satha', 
S/r A.Khoder Sharief', 

7. 	Retired., Drivei 
S.No, P 2207;  74, 
mbedker Streat, 

Sastri Negar, E:ode-2. 

14Chinn Covincian, 
5/. Muthusamy, Retired, 

	

392 	Guard 'A' Spi., 
S.No.672, 8 L., 

Hcusirq UnIt, Sampath Nagar.  
Erode—i 1. 

:H.Kannan, S/c RiA.Hammantha Gounder, 
3990Retired., Driver 

S.No. B 1189  26 8, 
Khedei I9ahideen Sahjb Street, 
Erode-2 

N.Ramasarny
Ounter, 

/ NiI CoLridcr, 
400. Retired,,  

S.N. f 4230, No.1/56, 
Puduppaleyarr, Kattur, 
1ampa1ayam Post, 

R.K.Subrameniarn, 
W. 	/, R,Kennjah Nidu 

Retired,, Driver 4j. Sj, 
S.Nc. P 5509 N.,€l, 
Valayalkara tret, 
Erode. 

Od 
 -/.')eo' ppa Gounder ?  
Rtj river, t 

. S.N. 	N.273 
Krb, Sukkan Thotarn, 

APPLICAI1TS. 
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P.Palanieppan, 

403. 	S/o POflQIR Gounder, 
Retired., Shunter, 
S.No.4019, 85, Govi1 ndampa1Eyam, 
Alampelayam P.O., Erode. 

Sl.Nr,,384 to 404 are 
applicants in fl.4.61/93 

K.Nallathambi, 
S/ge V,Kumarasamy, Ptird., 

404 	Guard, S.Ne.15721, 
1/2 East Street, 	1ernflai1\, 
£rcde-e. 

P..Krishrian, 
5/0 Subramania Iyer, 

405, 	Retired., Guard'', 
'S.No.117231  1 / 5 0(i t il  
Chathapuram P.O., 
KaJ.pathy, Pa1çhe-678 tO. 

A.raghevan, s/. 
406, 	Retired., Oriver 

S.Nc,41O5, A1ergoie 
OlavakkcYc, Pairjht-fifl 0O'i 

vdney 'ri' f1e11 
407, S/t H,V.D.'cleu., 

Retired,, Driier 
Pr io:1, 

Carvin- Rsbisri Head, 
Palqhet.-678 014, 

UJrumughan, 
S/ Ayyapoan, Reti 

438. 	Driver 'B', S.N..2136, 
Prasenth, Sree Sahya Sai 
Jaar, Ka11ku1anqra P.O. 
Palqhat-678 009. 

R.Palaniappan, 
40. 	S/a Renasuamy, Retired Guard 

'C' 5.N.,1791,. 
Shaini Nivas House' N..36/6;4/1 
1angode, Olevakkot, 
°a1ghat678 002. 	1 
P.Krishnankutty, 
S/o Cheriathu, Retired., 
Guard 'C', S.Nc,60931  
Paoinjakker House• 

V! P.O. A!'a1ur, ViR.Lkk).d! 
- 679 102. 

KV,Ramanethan, 
S/i K.\J.Visuanathelyer, 
Retired., Guard 
S,Nc-.135C2, •2/1371  
New Kalpathy P.O. 

VKa1Pathv Paigha4l-- 78 003. APPLICPIWT S 

,Cotd,/- 



I I 	 4 

M.Krishnan, 
Flavendy, Retirel., 

DriverA' Spi., 
S.No, r 1871, 
tS8j NjVa t Thekkeprernbu 
Puduppaiyanarii P.O., 
Paighet-678 733. 

T.P.8siekrjhnan Neir, 
S/i C.Sekharan Nir, 
Retired 5 , Gjard 
S.No.1052.5, riouthet. 
Iankurissi P.O., tiLe. 
Markaral, Paighat..6'?C5 

K.1I. Kunchu, 

	

414 	S/ NanJ.ckan, Retired,, 
' Driver 1 8' 

5.t.. • 4461, 
KaiIjg3.. House, 
Paruthlç5ulij P.O... 
Peighat-678 573. 

P.Reghaverkutty, 
5/c, V.Padrna,1ahh'nfsir,. 
Retired., Drivar ' 	SpJ 
S.No, p 6977 9  
Sarayl, Pudussery P.O., 
P8ighBt-678 007, 

V .K.Prneirishr1i, 
5/0 K.Sarikaran  Nair 
Retired,,, 1)rivBr *AI

,  
, 

..N..P 7791, Arupuzhe 
Cheruvathur House, Peril °.O. 
Paighat-678 612. 

KeP.Krishnan, 

	

417 	/c Sankaran Neir, Retired., 
Guard 1 8', 5.No..6766, 
Venkatesuera 113am7  
P.0.Pampe6i, Via. Tiruvuiaraia, 
Trichur Dlstrjct-690 597. 

K.Vasu, S/c Kunjunny, 
41. Rtired,,ê.cfihunte 1 81 , 

S.N., p 5301, tlenkalathodl, 
Me1epurm, O1avkkot P.O., 
Palghat-673 002. 

R.Koppan, Ste Reman, 

	

419. 	Retjed, Driver 'P', 
S..No.-L 5248, 
Kak.karankunneth House, 

N.S.5.Encig. 
'Co11ege 1e'1.ghat-678 008. 

- 
1 

.. APPLICANTS. 
. . .Contd, I- 
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K.Balakrjshnan Nair, 

420. 	S,/c T.Govjnd 9n Na1, Dr1v3 
S.No,P 749 9  

Thekkumcherod P.O., 
Vadekkun langa1em, 
vie. nttappelem, P81Qht Dtst. 

l.K.Ramachandran S/o Kann'r, 
421 	Retired., Guard  tA 

S.Nn, 7192, Alangcd Hous. 
Olavakkot, Pa1ghat-s67 12 

K.6a1ar, S/o Vaiir,er, 
422. 	Retired., Guard tAI 

S.19.6121, Sri Narayenji 
Nilayem, Algod, 
Olavakkot P.O., Palghef -  

678 002, 

C.Krishnan, S/o Chupri, 
423.Retired *sst, Guard. 

S.No.6333, Kalathi1P)i0 
Alng3d8, Ulavakkot P.O., 
Palghet...678 002. 

RnKrishnan, .No.C7?, 
424, Fcast, Guard., Farnc1n, 

Krishna Nivas, P1aruod, 
Olvakkot P.O, PPIQha+-. 

C.J.CoeTho, 5/0 F,Goelho. 
425 	Retj. GuHrd tA Sp' 

S,Nr,14493, Chinnninal Stie t, 
Noorabad, rodarlur_641 023, 
Coimbetore Dist. 

K.Dhanashu, 
S/u K.i1.K.Gangaiya, Retired 

426. Driver 'A' S.No,P 6804, 
147/A Anthonipuram P.O. 
Suramangelam_636 005 
Salem. 

KiP'layan S/0 Kandu, 
427. Retired_,  Guard(8), 

S1No,12189 Kozhanqottii HoLsE, 
At,iirked, P.0.landhjsov8 Sad*n, 
Perur, Pelhat, 

Sl.No,405 to 427 are 
applicants in 0.E.62/93, 

R.Laxmaan, Sb 
aidu, Retired,, Shurter 42P. 	
iese1, S,No.9514 
No.5, rKëer3ilara Stret 
Erode_I, 

V .. IPPLICANTS 
• 



S/o Ramasany 
t. Guard, 
5, Rejji t s 

1Lij-Ju 

... PPLICNTS 
. . .Cnntd./— 
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N. Se ngod en 
429. 	S/o Nenjeppa Gounder, 

Retired. Shunter, 
Loco, S.No, F 5250, 
East Thotiipalayam, 
Door No.431,'Kadachanur U11189f 
Pal1ipelayam—.. 

V,Perurnal I, 

430 	s/o \Jenkatasamy Nidu, 
Retired, Goods Driver s  
S,NL. V 12 DNo,91 C, 
Leighbezaar, Surêmaiigaim 
[lain Roed, Salem-4 

V.Kumarasamy, S/o Je1app 

431 	Gounder, etired, Shjnr3 t  
S.No. P 4433, "Jo.119.  

1ampa1ayEim Post, F.rodc-..G. 

5.Velappen, S/o Sennodo 

432. 	Gour1der, Retired, Shr/ 
Locc, S.N. P42929  7/.-0, 
Puliamarathu House, 
Gsvir.danpuieyam, 
Dtlafflpalay2m P.C., -ro—, 

P.Kolandai Gdunder, 

433 	5/0 Palani cirdr, Retircd., 
Fireman 8, S.No.P 5E62, 

Nadái'mudu, t.rodt3-2. 

,Sangocia Counder, 

434. 	5/c Merimuthu Gounder, 
Retired., Fireman P, 
S.No.P 5041, Plempaayam, 
Pudupelayam, Periakdu, 
Pallipeleyam, Erode-6. 

S.Veradharaj a fludal iar, 
435 	S,0 Sundar Mudallar, 

Retired., Pssistent/Diesel, 
S.No. PTJ 10158 9  104/0 
Railway Colony, Erode-2, 

K.Sengoda Gounder, 
436. 	S/c Karuppana Counder, 

Driver *Ct, 
No.Z16 C Tyn 

IflLrny, Erode-2. ( 
' R ' 

16 
c 	Erode-2,, - 
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P.N,Balakrjahnn N 

43 	S/o Rimen P1lla.., ReLirtd., 
Guard, 	No.6966, 	:1 
Mangaleth House, 
Nedungottor, Shorany 
Pj-579 121.. 

K, Nareysnan, 
439 	S,o KUnnaman, RetirJ., 

' Driver A', S0No.925 
Karimanna Hjse, 	H 
Vadana'nkurussi, P.0.. 
Vadenam Kurussi, v1a. 
Shoranur-1 • 

M.Ch1nna, S/o Rem3rl 
440 	Re.tired0,Psst. Uut, 

S ~ S.No.7040, Menichith?dI HOL. 
Nedungotur, Sh.rerur.i. 

T.Velukutty, 5/a 7ryen1r 11, 
Retired, Dr1vertBt, 
S,N,,P 	 ak ThuvettU 
House, Nédur.gottc'r, 
Shoranur-1, Paighet 

K.V..Gopinethcn, S/curnarar 
Retirad, lsst. 
S.Nn,15447, KellozhiVottath.di 
House, Pe'uthipr, 11'h'r 

I 	 69 121, 

R08aleraman, 
443, 	S/c, K.Rejemennar NaiIu, 

Retired, Driver 'PSpec±81. 
5No.P 4660, Sastri 
Railway Colony P.O.,, ,, 

51.No,428 to 442 are 
Epi1CaI1tS in 0.(.63/93 

V,Ichuthan, 

	

444, 	/o Venketaraman, Re1red. 
Driver' ', S,No.822., 
Railway Cniony, Erod 

C.T .Heuett, 5/c, A.N.euett, 

	

445. 	RetiredG , Driver t 0Specje1, 
S.No. p 29421, 278—H—i'pe, 
Railway Colony, Errd4_ 

63 HJ2. 

fl.Chelleppen, 

	

446, 	S/0 rkjtFiusamr 6oundef 
Retired, Driver8' 
S,Np..P 5774, 31, 
[rhiruchengandu Rod, 
Pallipalayem, Erod,, 

H 
'So JPPLICANTS. 

I? 



0 	7 •I 

D.D,Rozerje, 

447. 	
S/c P.D,Rozario, 
Retired., Drivr 'A 
Specia', S.Nc.P 3029, 
30 , Sesti Nagar, 
Erode. 

K.Marimuthu, 
Sjo Keruppanna Gounder, 
Rtired, Driver 'P), 
S,No. P 5333 1  N,36 0  
KesipalE,yarn, 
Pnnadurai Street, Eroct. 

K Palaniappen, 
44 	S/a Keruppannen, fletird,, 

Assistant Guard,  
9 Sadayen Palyam.Road 
Sasthri Naoar, Erode. 

\],Ramesamy, 

450 	S/c, \ielappe Gurdr, 
Retired., Loco Shtjnter,  
S.No.4919, Pallipalayam, 
Alampelajm,P.O., Ede, 

P.KandaEamy, 

451 	5/3 aramasi\ja Gounder, 
Retirsu., Shunter, 
S.No.P 9405, Nc.422, 
lampalayarn, Pellipaieyarn9 

Erode, 

C.Palaniappan, 
452. 

	

	Chinnathsmbl, Retired., 
Shunter, S,N.4379 9  
East Thallipalsyam, 
S.P..B.Ilill Colony, 
Erode. 

M.Dakshinsmoorthy, 
S/o Flanickam, RBtl2bd,, 
Driver 'B'., 	p 95119  
Kumaramanqslem PJ1., 
Thuthiputtu Pi,-635 B'll. 

mbur (NJ.A.Dist). 

N.Balakrishnan, 
S/a 11.Narasimhan, Retired., 
GLard 	S,No.12519, 
54/1 TNHB Flat, 
Kamarej Nagar, outhP-ver'je. 
Tiruvanriiyur, f1adras-600 C41. 

	

C 	an, 
Retired,

ee 
 

( Specia1'uzar3, S,No,1473, 
118.: LeniSi_S\treet, 
Se8tti 4egr Rajlija,' Co3.or' D.O. 

(Ejod.e.  

\•'- \ 	,.-'--•,-- 	___1 
-•-,-, 

.... APPLICPNTS 
., .Contd,./— 
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P.S.Sanjeeva Rao, 

456 	S/n P.N,Sarvtthme Rag, 
Retired, Guard 'Fi' pecie.I, 
S.No,12522, 8,30, 
Housing Unit, Periy3.' Nagar, 
Erode-538 001. 

!.S.Fbdul Jabbar, 
Since deceased by Legal Reprsentetive, 
Smt.Heerajan, 67, 
Kovalam Street, Teac'hers Crny. 
ERODE - 11. 

R.Narasjnhr, 
S/o N.Rengasamy Nidu, 
Retired., Driver k- Sp.i 
S,t!z, P6978, Shastri Neq3r fr, 
Kamaraj Street, Erode. 

R.Thangavelu, 

459 	S/o P.Rengaserny, Retirui,, 
Guard 'A-.', S,No.1091E. 
498, Pgrahara Strct., 
Erode-638 001, 

K,Pa1nisopan, 
S/c Kandappa coundr, 
Retired., DrivEr 'E3', 
S.No, PTJ 10070, 0r,No.10/11 
KRPD Rod, Kprunkarn Mec1;, 
Pallipa]ayerri, Eroue-6:.38 G 

&Jarne, 5/3  
Retired., Driver ffho Spi.. 
51 Nc, P 28191  0/13 	1ce' 	'Lra, 
Rangath Paleyam Postp 
Erode-638 009, 

i,Karuppannan, 
/o FppEji Gounder, Retired., 
Shunter, S.No. P 5121, 
Odapplli, Pel1ipalyam, 
Erode-6, 

N.Sengodan, S/o NalLa Goundr, 
463. Retired,, Shunter, .No. P 5295, 

East Tholliye Palaysm;  
Kadachanallur Post, 
Erode-6.  

Sl,Nos.443 to 463 are 
applicants in U..64/93 

.,. PPLICNTS 

. . .Contd,/— 
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K,K.Krishna Iyer, 
S/u K.Krihna Iyer, 
Retired., Guari/ Spi, 
S.No.1374, Chembei Village 
P.O., K.tteyi, P81akkd, 
Pin 678 572. 

1. Iieemban, 
S/o M.Nakelan, Retired., 
Lco Shunter, S.tJ..P 5329, 
MullathodY House, 
KariancodE,P. 	Kotty 
Palekkcd Djstriit. 

C.Gangadharan Nair, 
5/0 K.Kunhan Nambiar, 
Retired., ssisteht Gu3:1, 
S.No,1864, Lakshmi Ni'Jab, 
P .0.Puthiperiyir8rn, 
Peighat, Pin-67 '?33 

G,Parasurarnafl 
S/a P.Gopai Pillai, 
Retiied., Driver. 'B' 
S,No,P 3067, S 8 aith!. 	;s 
ReyapPefl Street, P.3. 
ThhmaflgelBrfl, 1-- aighat- 

678 102. 

Narye.flefl, 
S/a A,Chenc4u, Retir., 
Driver SAt, S.Nc.P '1479 9  
fteela Nivas', P.O. 
Puduppai'iyaram, 
Palghat-678 733.  

K,Raghavafl, 
S/o M.Krishnan, 
Retired., Driver 1 Ps' 
Spi, S.No. P 2400 9  
Mullarithodi House, 
Karimgode, P.O. 
(Kotteyl, Palghat674 572). 

P. K.Sivasaflkarafl, 
47f. 	5/0 P.C.Krishnan, Retired., 

Guard, S.No.14I08, 
Pu thu kulangare, 
Oi'I Naryana House, P '  

—676 642. 

bar am, 
pathy Pille.5., 
, Guard 5.No.14117, 
Road, La1pet. 1-U., 

Tami). NedL, 
, PPLIC.ANTS 

. .Contd. I- 
I' 



T.R.Unnikrishnen Nambie, 

472. 5/o Reman Nembier, Rtired.,. 
Guerd 1 8m .Na,9791A 

 

Abhilsh, Ravipurarn 
Kochi-1 

KV.Seràsuathi Amma, 
U/c Late K.8a1akrshj e ilenorjj, 
Retired., Driver, 	H 

S,No,P 3512, Ka11azhi. Houe, 
Pudussery, Cheruthu4Jth'7  

A. Kunhikrishnn 
s/ P,K.Sankaren 	, 
Retired., 'A' Gre3uP1, 
S.Niw.9615, Krishna iai P. 
Paruthip'illi, Pa1qhiit 

A.farimuthu, 
5/. M,P.nganuthu Noick, 
Retired, 'P.' Spi., 
S,No P 3574 2  0!, 
Dhenalakshrni I1181, 
Kumaran Street, 
Kevungal Pe]eyzm, E.c10-. 

475 

No 0 464 to 474 	are 
1- pii.cants in 0..65/93. 

476. M0 Natesan, 
S/o Iluthusamy Gound 
Retired, Driver A 
S,N.. p 4369, P.C.  
I.C.Polthe Quarters 
Dhafldndhi1 Negbrp 
Pond icherry. 

477• G,KJbdu1 Sathet, 
5/0 G,Khader Badsh 
Retired Guard 'A' 
S.N., 11786, 17 Sy 
Jalal Khan Street, 
Salem, Pin 636 001 

612, 

Sahib, 
1. 

ort, 

478 R.Ramasemy, 
5/aichinnakesaVan, ! etjte0. 
Driver 40 5.No. J1 1297, 
176, 1'landep& heath:, 
Erode—I. 

479. rl.Ibrahim Khan, 
S/c E. Mohameci Kha , , 
Retired., Driver '', 
S.Na. P 3028, L 24, 
Shamshad ManzS.i, Preer 
Ei,iide—I, 

J_ 

0• APPL1CNTS 
Contd./ 



4fl0. 	L.11arudappan 
5/0 L:kshmann, Retired., 
Djecel hunter S4 N,lJ,85, 
93, Thkru \J1K.Street, 
Kollampaleyam, Erode-2, 

W. G.Davjd, $b D.Gabriel, 
Retired., Driver 	grade, 
S,No. P 229, 223, 
Sasthri Nagar, Sede9n 
Pelayam Road, Erode--2, 

C.Subran8nien, 
S/o A Ctiinnepperi, 
Retired., Guard 'F'', 
Spi., S.No, 12327, Plot 31. 
16th Avepue, Banü Nag, 
Arnbathur, Medre-600 03. 

C.Arokiasarny, 
S/u P.Chinnapp8n, Petid. )  
Driv3r 'A' S,Nc. P 25, 
D.No.77, New Street, 
Eroe-1. 

K.Palaniappa!1, 
S/e Kaappa Counir, 
Retired., Driver 'A', 
S.Nn. P 7 882. 
Alva Gounder Kdu, 
Menianjr, Salem-IC. 

C.Rengasamy, 
S/e R.Chinnsamy 
Retired., Driver 1 A' Spi. 
S.N,, p 28319  32, 
Ghotsethottain, Udumalpet, 
Pjn.-642 126, 

S.Abdul Kareem, 
S/o Sheik Jameludeen, 
Retired., Driver '' Spi. 
S.No, p 2825, 30 Burrah 
SahileStreet, flount Road, 
1adras-2. 

RN.Govinc1arajalu, 	 41,No.475 to 487 are 
5/0 R.Narayanasemy Naidu, 	applicants in 0.9.66/93. 
Retired., Driver 'P.' Spi..,  
S.No. P 4661, 51 Nrrth  

,1a. W.Vaflatn Kumbakoram, 
,. p4.473

N. 
 

(/ A. 
*1  

S% 
' 

OFF , 

am, 
.nthonysam'/, 
iier 1 B', 

D.Nc.5, 
Br;  Pillayar Foi1 
de, APPLICNTS. 

1' 	4-..4 



62 . 

	

'a9, 	Kannnl, 
Utr, I 	KSinoodan, 
Retired, Driver '1Sp1. 
S.No, p 6826, 
rleligai Natesan Stors, 
N3dar Medu, Poonthuri Road, 
Erode. 

A.pyalakshmi, 	
:1 

U/n Late P.Pngamuthu, 
Retired., Drivef 
S.No.P 2904, Nc.??. 
Pilliyar KoilStre€ 
Sangliandapuram, 
Tiruchireppalli. 

G.hilefldam, 
UIo Late T.GOVifldOI,, 

Driver 	Spi., 	4f51:, 

Nc74, JandikarnthttBm, 
Kol] ampalayani, EtocjH-2. 

	

492 	R.aya, U/n Late 
Ramalintjarr, Retired , 
Driver 'h' SpI., 

P 3769, EiD 2E 
Type, Railway C:1ony, 

Erode.; 

493. Dlianalakshmi, 
U/n Lt 
Retired,, Driver ', 
Spi. S.No,P 2895,, 
ED 352 B, Railway coiony Hccl f  
Erode. 

494.; Parvathi Sakthivel, 
U/o Late M. Skth1 el, Retired. , 
Dieselssjst0t., 
S.No. /M 64S, 422H 
Railway Colony, Er1de. 

Nallernmal, 
U/n Late C.Tholasippefl, 
Retired., Driver Iq,  

S.No. p 6579, 29, 
Kumaran Street, 
Kollampalayem, Eroie. 

K,Lakshmi, 
U/n Late K,Rja, Rtireci,, 
Driver Ict, S,No, : 225, 
212 F Railway Colo1y, 
Erode. 

,.•. APPLICANTS. 
.. .Contd./— 
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497, Sampoornam, 
W!/o Late P.Arumughani, 
Retired., Driver 1A', 

j/ri 818, 
ED 194 D, Railway Colony, 
Erode. 

498. S.Geeja Bal 
Wjo Late M,anesan, 
Driver 'A' Spi., 
S.No. P 2894, D.N.16, 
Lenin Street Church Ne''..., 
Railway Colony Pd'., 
Erode, 

499, Pappa, 
WI. Late K.Krjsh nan 
ReLired., Driver 'C 
S.No. P 7945, 
Mooppaner Street, 
Old üremangal€in, 
&qlem-535 005,. 

P.M.Aokiaamy, 
5/c R.Muthu, Retiod,, 
Driver t4f 5p1,, 
S,No, P 1718, No.752, 
5th [lain, 8th Cross, 
fl.C.Layout, Uijayanaçar, 
Bangelnre-40, 

N,flareppa Dasary, 
Sfo Nar"n' Dasry 
Retired. , Driver 'B', 
S.N,P 9083, \J3/48, 
Perks Vecagampatti, 

Denishpet R.S., 
0maur T.K., Salem District. 

lNr;4S8 to 499 are 
ppLc&rit in 0.Pi.67/93. 

502. Pushpavelli, 
WIo Late V.R.Ve1u.mv; Retired 
Diesel Assistant, 
5.No. JIM 1242, D.No.64, 
Vavooce Street, 
Kollarnpalayem, Erode.-2. 

503,0 1. Kannian, 
5/0 K.5.fledhaleirnu-t.hu , 
Retr gla". Driver 
5ito.'j••,  15 D..No.1 	r/3 

'-,seTicemn Colony. 
u'siapurarn'jrLppur. 

504 	"K.P .Antony, 
'/oK.V.Pau',;Re+ired., 

vcpbuard".. 	S.i,,' S,No. 15212, 
\'l/YO SEED •- Cd'lony, 

'New Fe-ir-Iands, 
Slern536 016. 0 	AP,PLICANTS 

. .Cor,' . 	td. I— 
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5 0.5 	A.Krishneswemy Naidu 

S/e N.rurranatha Naiiu. 
Re-i'red., pl. GradeGuerd, 
5,No.1431, KandampF4hy Ptit3t 
Sslem-636 005. 

506, P.K,Sul.chene, 
W/o K.1.Per amswsren, 
Retired., Driver TCT, 
5,NoP 4800, ED 397 By
Railway Colony P,0,,: 
Erode-2, 

507., P.P.Ramen, 
S/u A.Paththcrana 1y, 
Retired., Guard 18', 
S,N.15243, Dhsnalakshmi. ll:n, 
Upstairs, Near Tempi 
Subramanie Nagr, aien-S. 

K.S.George, 
S/c K,Simpson, Rered, 
Passenger Guard, 	1. 
S.No,13413. Plot Ni,42. 
douse N,.157 A, 

Salem-•636 005. 

R,Venkateuarern, 
.S/o N.RRmrdrthrfl, Re1rudt.  ., 
Guard 'A", S.No. 15850. 
5/1 37, ArieJhk 	N's:. 
Jagirmmapalayam P.0., 
Salem—s, 

511. CJongie Gownder, 
57o Chinr,appa Gojnder, 
Retired., L.cc Shunter, 
S,N.0 P 4374, Perle Ilottur, 
JagirArnmapaleyam P.0., 
Salem-2. 

K.S.Somasundaram, 
&/o K.K.Subhe Rathirtam Iyer, 
Retired [uard IAI Spi, 
S.N..6711, No,75, 
Uinayakar Koil 3rd Street, 
Moolapalayem, Erode42. 

Julia, W/o Late S.Bgyesam 
Retired. Driver 'Afls.. 
S.Na.P 3261, 3/1 Sothth U<a cm)  
Cojmbatore, 

K.Kand*asamy1  S/c Ka1!ppar;n8u 
Retireó., Ss1.stantIGUard, 
5, No.161 C, 0dsikinibthunuth 
Ramedevam P.O., Ramdevan \.L 
via,Kandanpelaysm, Jernakkal 
Salem District. 

ilage, 
Taluk, 	

PPLICAN1VS S• • 
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S.Kosalai Chancira, 
Li/a T.S.Su3minathan (late), 
Retired.,.Guerd 'A' Spi., 
5.No.76191  ED 353 A t  
Railuy Colony P.O., 
Erode-2. 

P.Plamelu, 
/c Late M.Paleniappen, 

Retired., Driver 1 Pt 
Spi. S.Nn,P 28939  B 1 
JeeveNc;r, Rengompa..a\rr:  
Erode-D, 

C.V,Narayanan, 
5./a C.V.Krishnan, Retired., 
Guard '1%' 5,.No.3283, 
Mythri, South 3azar, 
Payyanrur. 

Smt. R.K.Parvathi, 
U/c Late K.S.Ranasa', 
Retired., Guard I 	

fl 
A& Spi. 

S,No, EA 1124, Elayo trt, 
Subremenic Ngar, 5.iiem 

51. \J.Regupathy, 
S/c S.V8jiravel, Retired..*  
Driver 	Spi., C'14, 
Kannan Negar, V.0.C.Naar 
Post, Thnjavir-613 007. 

R,l'1ahaboOkherL, 
S/c A,Rahimankhan, Recired., 
Driver Ixt Spi., 
S.No.P 3053, No.82, 
Renañagar, Suramangalam, 
Salem-5. 

f1.Chinnu, S/O M.Ilechery, 
Retired., Driver 'P1 1 , 
S.N. P 2815, 
6th Dharma Nagar, 
Suremerga1am, Salem-S. 

A.Abdul Wahab, 
S/c S.tl.Abdul Azeezr  
Retired., Driver tAt Spl., 
SP694 No.101, 

:L1lO.00 to 517 are 
ppticrits in 0.A.68/93 

-Nt 

	

II 	jraneni,-'' 

( 	 rr 

	

522, 	K.Yscjf Al 	- 

	

\\ 	fc 'khader)llPl 
V e r 

-2 CN?tj-r  

V 

Road, 
elorn, 
36 005. 

&(then, Retired., 
o,P 215, 
t, Old 
Selem-60-  005, S APPLICAfTS 

. ACofltd./- 
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523. [1.Ramassmy, 
Sb  Ilunusamy Retired., 
Shunter(Loco5, S.N.,PTJ 111196 0  
.D.No.122, 1eryar Steet- Old 
SuramengalerTi, Salerri-. 

524, K.Pelei, 5/0 Kolandai, 
Retired,, Loco Shunter, 
S.No.P 5256, 5/89 
Pnna Nager, Jagir Am7iapeleyarr1  

P.O., Salern-636 302. 

K.Govindaseny, 
S./o Kendasamy Nicker, 
Retired., Loco Shunter, 
?BI, S.No.P 9477, 
D1N.21, Dhermaner 
3rd Street, Ssiom-. 

K,RamakriEhnan, S/c 	Kuppa 
Retired., Driver tP.t S •, 
SNb,P 2164, a/es, 
Lekshumi 111am, Jagir 
mrnapaleyam P.O., 	1T-. 

N.nnameli, S/o F. f1'ithu, 
Retired., Driver 
S.No. p 5192, r).N.r;' 4, 
Parlyar Street Old 
Sureman9alam. .a1.em-5. 

Perlennan S., 

528 	S/o Sr:eraryan, R2t.rE. 
First Fireman, S.No.P 745, 
15, flar±!cmn:an tr6,L1  

Salem Pallam, Salem-5. 

P,Subràmanj, 
S/o Pleni Gounder, Retired., 
Lobo5iiunter  tBT, 

St'Jb. p 7455  ri1lr Street, 
Solampellam, Salem-S. 

M.rumugam 5/. Mar9ppa Godb1, 
Retired., hunter 'B', 
S,No. P 8078 2  A/65 Keel Striet, 
riyagounder Patti 
Suremanqalam P,O,,a1en-5. 

f1.Chellakannu, 
S/n Nunusemy, Retired., 
Loco Shunter '8', 
S.No.P 79461  B 39;  beck rf 
the Rarr Theote, 
Suramnga1arri, 
Sa1ern-5 	 •,• APPLICANTS 

...Contd./- 

I 
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P.Jeganathen, 

532 	 R.D.Ponniya, Retired 
Driver 'A', 5.N.5551, 
D.No.50, Iluniappan Stre6t, 
Kichipeleysm P.O., 
Salem-5. 

A.Perumal, 

533 	5/0 B.Hanumai, Retired., 
Loco Shunter 'B', 
SINe. p 8079, 131 A, 
Rii.wày Colony, 
Sal em— 5. 

R.Ammesi, 

534. 	S/c K.Raman, Retii.'., 
Driver 'A' Spl. 
5.No, .PTJ 10057, D.No.81, 
A Masque Street, 
OldSuramanqelarn, Saler: 
Pin-636 COS. 

V. Kandasuamy, 
535, 	S/c Vellaiya GoLndC1. 

Reti'ed., Asstt. (ue.ri;  
s.Njo.7246, Thir'jmagal Sret, 
D.No.39, Bcciinaiok3n PtU, 
Salem—S. 

Ye sod a, 
536 	W/u LP.CE T.5.Sripivesr, 

Retired. Driver 'P,' Spi. 
5.No. P e.46, 10 Nehru Street. 
Old SurantangblHrn, eaiCm-. 

Jenaki Thailammal,. 
537• 	iL/o Late A Arjunan, Retired., 

Driver t8T, 5,No.P 3080, 
4/248 A, Bharathi Nagar, 
Jagir Ammaplayam P.O., 
Salem-2 

P.V.Pechamuthu, 
538. 	S/u P.\Jelusamy1, Rctired., 

Guard 'A' Spi,, S.N..1223, 
386, Sakthy Vinayagar Koil 
Street, P.onthurai Road, 

Er,de-2. 

cz 
Jflnoly, 

Jilho.1y, Retired, 
1 ivrpl., 

(S,No,,P\tO 36, 
1 Par 	t,\A1aqapur3rn, *  
, Tke 

asaryR Retired.,, 
.No. P 3062, 

IInd Cross Street, 
pekkam, Ambathor, 

.11 ad r a s- 53. 
'I,  

539. 

rr 

'-4 

kat 

j4 Nr.S18 to 537 are 
applicants in O.. 
No.69/93. 

PPLICANT5 
.Cotitd./— 



R,Thirunalej, 

541 	Represented by Lokanyaki 
as Guardian, 
5/0 R.Rengasamy Na1di, 
Retired., Driver 
S.Nuo. P 2864, 2 A t\oth 
Vellalsi Street, 
Pandama6ga1em, Wori'ii1r, 
Truchy-620 003. 

M.Anthonv, 

542. 	Lfth3iairnutP-u 
Retired., Driver 'A 
Spi, 5.No.3030, NL 	1C, 
Netaji Road, fiarapa]Jam, 
Erods-2. 

Saverinayeqarn 
, H 5/n rok1am.Reireci, 

o 

	

	 F. 
Assistant Guard, 
S,N'. 7122, West 
Marianathapurarn, 
Dindigel.6. 

V,Achuthar Nair, 
S/..PNarayenan Nai 

544. 	Retired Guard 'A Sçcial, 
S.No.7628. 5/1584 tPnugrqhI 
Asokepuram, Lal1ItT6 J C. 

•T,Kunh.rsrpn. 
S/s Narayenan Nambir, 
Retired.. Guard IBII 1 1 

S,Nu 16302, KuttiyilHouse, 
P,Ojleladj-673 522.j 

M.Viswanather, 	H 
5/0 K0Balakrjshnan IVI 
Retired., Guard tAt[; pl, 
S,No.15164, H.No.1/S99, 
?tAswathin East Nada vu., 
Caljcut-6. 	 H 

T,P,Padmanabhan. Nai, 
547• 	S/c T.1J.Appu Nair, 	tired. 

Guard 'A, 5.No.193, 
Usha Medr, P,O.flakavu, 
Calicut-673 007, 

K, Krishnankutty Nai ii.;~ 
549. S/c Unnichathan Nal , 

'Retired.,Guard 'b' 
S,Nth.1502 9 'Jadakkey 1 Htu: 
P.O. M.IeE.Kunn8man1drn, 
C1 icut. 

1 a1 3S to 543 are applicants 
5 0J.N,70/93, 

... pPLICAfTS 

el 



V,Rechevpn Nair, 
'/t. Giridn Nair, 

Retired., Brekesmen, 
&.Nc.3024, Raghave Nives, 
Chirarnengel3m, P • 0 .Neziuve, 
Pereppanariger3i, Malebar. 

U.K. Bheskaran, 
s10 U.K.'Jelu, Reired., 
Guard 'A' Spi,, S.No.''62 10, 

Urpekendy Hoüse, P.C.Tz1- u.- 
-6,6 3(i2. 

K.C.G"vjnde Nair, 
ssi. 	SI, C,Raman Nair, Retr.. 

Driver 'B', S.s. 7186, 
Edavath House, 
P.0.ThaiEkulathJr, 
Cal Icut - 673 317, 

K.1hendukutty, 
S,/o K.Cnekku Reired,. 

552, 	Aest.Guaic, 
Koylinekandy Hcusc, 
P.0.Elsthur, L21ILU.— 

'73 u. 

. Suhrr- ian, 
553 	S/o P.1uden, F'etrei., 

Guard 'A' S.N.. GP '.688, 
ieni:an F:ou, 
Near Water lank, 
P.O.Puthiyr, ai.Lt- 

673 C04. 

K. K.Perernesweran Nair, 
554. 	S/c P. K. E3ueren N1r, 

Retiree., Brekesrncn, 
S.Nr.146C, Kuienge, 
P.0Lakkidi, Pe1gh. 

A.Athuthan, 

555 	S/c N.Koudan Nair. 
Retired., Guard 

Vl44, Srevelsan, 
Peghet - 
67$ 613. 

GJe1se1, \\ 

SI.No.544 to 555 are 
applicants in 0.f.71/93. 

ft './L:t C).,6i.rncn, Rcire1., 
t 

\ Frenan, 	e 
DIk s37,5R/iC.P.ed, 
urepldtt)i1e1l 	

' ••• APPLJAFTS. Ede 	J)9 	
C td I- 
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K. 	th eppen, 
5/0 Kalieppe Gound*r, 

7, Retired 	Shunter 	'', 
6453, 5,N.P 	D.No,i10 

!%rup'u f'e1es neer, 
peipass Road, 
Poondürai Road, 
E:oáe-.2. 

.Zu1ekhabi, 

 
U/s Late S.K.Syd 	knqmpT, 
Retired,, 	Driver 	81 

S. No.PJ1012E,  
Periyér Nager, 	HcLinc 
Erocie-636 ODI, 

S.Prunaca1em, 
 S/c Vsutia P1118j1  

Retired., 	Guard 
Spi, 	S.No.8995, 	DN.'.7, 
New Street 
Tr.chirpel1y, 	c 	€.'J00 .. 

N.P.11aIivelu, 
560 S/Siflfl1JSPflY;  

S Driver 	B', 	.No,V/7 
N.rtchipeleyam, 	L.uthur(N 
Ercde-538 M. 

C. 7a sup athy 

561 5/o T,ChirineRamy Iesiker, 
Retired., 	Guari 
S.No,12152, 	73, 	Kcsemeds 
Tiruvannernelal 	c'.., 
Tirüvennanelei, 	Ni.Distrll 
Pjn-606 601. 

f1.H.Abdu1rahimen,j 
562 	5/, r1hamme( Hussin, 

Retired., Driver 	.', 
S.No,r 2294, 	nrrku1srn, 
Near Indian 0vslt3& Benk s  
Tiruchirappe11y-620 020. 

K.Natchirnuthu, 
563,,. 	S/o Ker.uppan, Ret:Lred., 

ssistant Guard, 
S.No.7118, Periemy Hou4 
Palemepuram, Five 1 Reo, 
Karur, Tiruchy Dit. 

treat, 

t, 

11.U.Paulrej, 

564 	
5/0 r1.Vedharyeje, 
Guard 181, (Retid), 
S.No,13856, ArL111.1am, 
17, Ceuvery Naç1a; 
Kujlitelai, Tiruch-53104 . 

,.
. RPPLICAT& 
.Contd./- 
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K.M,Devanathar, 

565 	S/o P.1ieeflakshjSufld8rErn, 
Retired., Guard 'A' Spi,, 
S.Nn.10438, No.222, 
Lenin Stree€, Railway Ccicny 
P.O., Erode-2, 

56 
t 

6. 	S/oA.Swenijpathe Pii:i2i, 
retired., Guard Cp1• 

S.No.14326, No.25, 
5th Cross, Par3masi80r', 
Lelgudi, Tiichy Distii..t 

- 	 pin-621 6O'. 

- 	V.Srinivasen, 
5 /a  R.Uenketprama lyci. 
Retired Guarr IAI Spi 
S.No.,9456, No,13, 
Dr,Ambedker goad, 
Bhuvanesuari NaqEr, 
Ceimbatorc, 

- 	V.Iieriniuthu, 
568., 	S/o Venkat 4.acnelam T. 7  

Retired,, Driver 
S.Nr,P 94G, Ka1ikdu, 
Omelur Pest, Salem Dist.rict. 

E.Periasamy, 	/o EllppFfl. 

	

565. 	Retired.. As.st. Guard, 
S,No. 7545, F4vinBshi, 
Coimbatore District, 

K.RagothamE Ra.., 

	

570. 	/o K.Kuppu Rao, Retired., 
Guard ,Pi', S.No.10694, 
Plet Nn.869  Flat Nc.33, 
Kalyan Neger, Sarijlvafleddy 
Nager P.O., Hyderebad-500 038. 

K • J .flohan, 
S/o P.K.Veratharejalu, 
Retired,, Driver 'A1  Spi. 
S.No..PTJ 10372, 19/B, 
Mariammankàil Street, 
Salem, Pin-636 005. 

,Thanga,aj :•- 
S,ór M,anIckm, Re tired,, 
josel Asstht, 

65/A feriahimim4<à1l 	Let, 
-- Saem-636 005 

R',Muri.athma.1., 
W/. Lat.P.1u-ruqasen, .etizod., 
Gua /No.163_1, 46, 
Anna Street., bld Suramarigelam, 
Slern-.p 

V 

Sl.No4 556 to 570 are 
applicants in O.I.72/3, 

,•, API'LJCANTS. 
I- 
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K.H.Rahime, 
U/i. Late C.Nagesundar, 
Retited Diesel tssistent 
S,No,J/tl 497, 30, Nehru 
Old jramenE1l8fl1, alem-5. 

K" is h n 8mm 81, 
i/u Lpt6 Knnthen, 
Retired., &.ssistant Iluerd, 
SNo.605 7  D.No.51  fleea 
Street, Old SuranenleI, 
Saiem-5. 

C at se re no 

571. 	U/o Late D.K,Pote 
Retired., Driver 'P, 
Speia1, S.Nn.P 1796 

30 A FnthoniapUr8m, 
Suramifi-iQelern, Salem. 

N. 0 up ala SamYf 
5/. rJareyriasemY EEjU1 

Retired., 6uerd 
5..No.130flE, HIG 
Hnisin6 Unit, 
Trichy-620 013. 

N. Kuppn 

578 

	

	
S/c Nercyana Naiker, 
Retired,, Firemant  
S.No. 942, /162, 
Sivethpuram P.O., 
Salem, Cin.636 3C7. 

tvindemmal 

579 	
J/o Late Krumugani, 
Retired., II Firem'fl, 
S.Nc. PTJ 17449, 
mmapaleyam, alem 

to 579 are 
in OJ.73/93 

,rarayee hmmel, 

580 	
W/a Late R.ThangamUtflU, 
Retired., Driver Ib' Grade 

S.No. p 94371  60 2, 33F 9  
K,C.Ru'ad, Erode-38 C09, 

Kous alyc, 

581. 	
U/n Late C,Ponnusamy, 
Retired,, Guard 
Spi. S,No,15313, O, 
LIC Nagar, MoolepEleYatfl 

P. 

Erode-2. 



K.Raman,S/.Chndu, 

	

53• 	Retired,, ,First Fireman, 
S.No, P 7147, Vakeeri. 
rleethal House, PO, 
Peleth, (vla)Kakkodi, 
Pi - 6'3 611, 

8.8.SaroJ1fl1,./0 Let. •HK.61EdLcchJarn, 

11d Nidamangaia, 	 Zi.No.b8U to 584 are 

	

\ 	
Nidemangalem DL.O. 	 3pplic3fltS in O.F74/93. 

L.Vaaudevai Na it 
S/rn N.Gopelan N'ir, Retiri1,. 
Gjard IA1.1  S,No,7'j19 
Soha1eyam, C,'c, 514i'et5 
Master, Janiyamha1ari P.J%, 
Malbou-em Djstrj.Dt, 
Ptn - .679 339. 

M.Kutty Malu, 

	

586. • 	Sb Lrte MR3Sankaren, 
Retired., Di±VoL, 
S.No,5707, Madathil House, 
Erari'1ldm Vc'jal, P.O. 
rakIinar, Kezhikode, 
Pin 	02.8 (Staff 	173- 

tq.chuthan Nair, 
.5S, 

	

	.5/. M,Krishrian Nair, 
Retired., Guard 
Kariyatkuni House, 
Narakode, P.O.Keezhariyoor, 
Kozhikode - 673 .324. 

. .. 	K.N.akuni Me non, 
5/0 V.Madhava Menon 2  
Retired., Drjver 
S.Np. 6966, Rohini'2ihar, 
P.tJ.Chottipadi, Pin-676 319, 
ParappananQadi, Malapurem 

District. 

5/.O( 5./• 1P.,Retired., 
/2(4 Firamar ',\.Nn.P 6177p  

P.'davat House, 
((. 
Priya03 ftu •, 

Si No. 585 to 588 are 
applicants in O.I.75/93. 

...•.. FPPLICANTS. 
. .Contd./- 
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590 	U/c Late A.M.Thenfen, 
Retired., Lace Shunter, 
S,N,P B13, 

dhikcrimaneme1 House 
P.0.riyaIlur - 673 34. 

C. K. Vele yu dh an, 

i. 	Retired.,, 5hunter/Lf{T, 
iuzhithot.tu Parernbi, 
East of Cemethori Road, 
Cochin - 13. 

P.M. Kumeran, 
52 	Retired,, Driver, 

Southern Railway, 
Puzhskkel House, 
Mudappalore, (Vie) 
lathure, Palqhet D5,.sfrict., 

MMoses, 
Rtjreri '! 

59,36 	tlethai ColleQe, 
Mammeth Vayel 
Pettathtim, builull,  

- 	. Urjunan, 
Rotjre,, Driver tBt/QLN 
Kermalayat, 
Pattathenem, Quilon, 

P,Mercita 
1J/o Late hr1 Dominic Sebs 
Retired., Driver !ht/LJ.1 
Pethen Parambe, 
Near Transprrt Offiae, 
QuilonQ 

M. K. C ane sari, 
S/s M.N.Krishnemocirthy, 
29, Ramanujam Streót, 
Kell'ikUzhi, Tric,2C, 
Retired Guard/Special Gre 
Southern Railway. 

& 590 are applicants 

o.91 & 592 are applicants 
In 1 1i.77/93•  

l.No.593 to 595 are 
ten, applicants in O..703. 

MM..ThangefrsQ3se7n, 

597 	S/u Michel, 2 k/4—, 
First Street, 
'nmi Nager, 	 rfl Ma1ligaipura: 
Trichy-1., Retired rivr 
Grade, Southern Railway. 

Fi.I.Vincent, 
5/0 .J.,Imbrwse, 

'., 	-I 27, Ponnt.hottarn, I 
Kemr'6 Tot1Jn, Trichy, 
Retired Guard/SpecLal h Sri 

y-Suthern Railway. 
de, 

IPPLtCRNTS. 
Cotd, I— 

f. 



\I,Subramanian 
59 	5/o  E."enkatraman, 

21, Thondaman Colony,. 
Met3r Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
PessenQer Guard, 
.,.Railway. 

3J%ntony, 
600, 	5bo Sovrimuthu PiLIa, 

411  M115-yeputarn, 
1ain Read, Trichy-1., 
Retired., Shunter 'B' C:e 
Southern Railway. 

R.Gopalan, 

601. 	'° D.Reeç..haridrar. 
125, rkriemmr Koil &ieet, 
Pcnmalipatty, ioidar 1 Roc', 
Trichy-4. Reti.roi. 
Passenger Guard, Southrri 
Railuay.  

f.K.Srinlvas3n, 

	

662 	/o T.V.Vrishnasarny, 

	

o 	1311  East Chittra Street, 
rirangem P.O. Trichy, 

Retired G.d/cil 
trade, Southern Railway. 

Riagarsamy, 

	

63 	5/ Rengesamv Naidu, 

	

.' 	328/B, Railway Colony, 
Trichy-20, Retired Lco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy Division). 

M,Issac Chelliah, 

	

604, 	5/o S.flanuei (late), 
Reti'ed 'Ps' Giede, Guard, 
Southern Railway, 19, 
Keela Kesa Street, 
8eemanegar, Trichy-1. 

S:.f1.Kesim, 

	

605. 	S/o Sheik Ilasthan, 
39/8/17-E, .Innamthar 
TJppo'TennurPcst, 

Drive:', 
Cad eSp wt h e r n fl 3  ilL! a,'. 

. ' unrro NaqaPi1lai. 

	

5f 	 erayBzaar 
1nCfrl Post,Tjrichy-17, 
Refi.ed DriLe4ie GeU8

aye 

,. 
.. APPLICANTS 
..Contd,/- 



EAbdul Razek, 

	

607. 	5/0 rohmed Esuff, 
55, Mcolekollei Strét, 
Tenrrjr Poct, Trichy-17, 
Retired Shunter/B Grede, 
Southern Railway, 

I. Innasimuthu, 

	

60. 	S/n Inresimuthu, 
K3lkothen'Jr Jill'ge, 
Purothavkudj Post-621 3'. 
lflinge Kch, Trichy )5t:i: 
Retired Driver! B Irar, 
Southern RaUiay. 

S.Ruben Gregory, 

	

60g. 	S/c D.T.A.Sundaiari  
5/A, Conv3nt. Fied. 
Contonenient, Trichv-1 
Retired Guard/Speci1 Grac 
Southern Railwav, 

i'l.Kareem iEIig, 

	

6W, 	S/a V,Plunveer BE'iq, 
Np.13, Pensi3ne' ti9Ct, 
Kjapet, Trichv-1, 
Retired Guard/A Grade, 
southern Railway. 

.Aritonisarny, 
S/o S,Dorajsersj Pijial, 
7—B, 1st Street, 
Dir 8tSeTflp1D, 

THchy-1. Aetired Uriver, 
B Grele, Southern Railway. 

T.R.Ethjrejar,, 

	

612. 	5/a  Thiruvengadethan, 
53, North ChithreStree, 
Srirengem, Trichy-5, 
Retired Passenger Guard, 
Southern Raj1wa.. 

K.A .Raghavasirnhan, 

	

13. 	S/o C,Arianthacharier, 
1, South Day! Street, 
Renganagar, Srlranyam, 
Trichy-6, Retired Gusrd/ 
14 Grade, Southern Rellwey. 

S,rlurugesen, 

	

64. 	S/o K,Subremenian, 
Plot. No.5, Thairnane.va Str?9t3 
Iyyappa Nager, Trichy 2i. 
Retired Passenger Guard, 
Sjthern Railway, 	 .. APPLICANTS. 

,..•,Coritd./— 



.. 77 .. 

R.tliswanathen, 
.5/rn N.R.Redhakrishnen, 

615. 	5..C, Sa3thB Street, 
BalejiNives, Ayyeppa Naar, 
Triciy-21., Retired G.uard/ 
Specia, Grade, Southern 
Railway. 

Gerald Edward Roth'iqjes, 
61F 	Sle Geiald tdwrd, 

24./A Ardhl Bhegwori. StreoL, 
Tendral Nager, 
K.K.Nace Pst1  
Trichy-.21. 

R.Rengasamy, 

617 	Sb Ramasamy Kavander, 
62, Railway Colony, 
Bells Ground, 
Trichy-1., Retired, 
Shunter B Grade,. 
Southern Railway. 

P.Raman, 5/0 Pitct'.ej., 
61% 	118, Pri Melouperal, 

Trichy-1. Retired.1  

fireman/A Grade, 
Southern Railway.. 

. Se thur am 
61!. 	5/o Gopalsamy Naidu, 

Crawfciid Rilwey Criny,  
Trichy-20, Retired 
Driver/an Grade, Sov'iherr 
Railway. 

S,Thangarej., 
5/., M.Sebastian, 62r 	5/24, Thirunagar, 
Pacmalai, Trichy-4. 
Retired. Shunter/3 Graoe, 
Southern Railway. 

IJ.Devadoss lf'red, 
f21. 	.5/0 P.P.Devasirvatham Pil1e, 

137, Muthuraja Street, 
Mudaliar Chatram, Trlchy—, 
Retired Guard/Passenger, 
Southern Railway. 

,frtijsarny, 
62 	Z 4avi N2Idu, 

'1anarPant Gul5ny, 

(' Doi 	 Trichv1. 
I1 , 	R44d 	er, Southern 

ayt 'WI 

WL Ju) 
. 	APPLICANTS ..  



H is 78 

S 0 Krishnen, 
S/n T.E.SarangaPefli Jeidti, 

623 61 	'grvethi Pmrnn koii St 
Srirangam, 	Trichy-6,i 

11 

Reti'ed 	Guerd/#' 	peiBJ. GrE 
Southern Railway. 

T,V.Naganathafl, 
136 	North Chithiratil 

24 ' St:eet, 	Sriancjarn, 
T'ichy-6 	Retired. 
uard 	pecial 	Gracill  

Southern Railway. 

R.NarayaneSamy, 

625 
187., 	Chitrai 5treet 
Sr.rengam, 	Trichy-6 
Retired 	uardfR 	Griice, 

I Southern 	a!lay. 

KN.Subramani8n, 
North Chithirai 626 
Srirangam, Trichy6 
Retired Guaci/ e- 
Southern Railway. 

L 5 .Rannahan, 

627; &/ 	T.Lachumanari 
71, 	KandI 	Street, 	Ii 
Sriranga, 	richy- 
Retired [1uard/B GrJe, 
Sr,uttarr Railway. 

5.Ryamunachari, 

623. i T.Rengeswamy 	IftaCI 
Strt, 93 	Uest Uttra 

Srirangem, 	Trichy-91 
Retired Guard/p gr de, 
Sou.itII 

I 
 Ga -V I 	Railway. 

S. Veer app an, 
S/n G.Soundarara Pllai, 
143, 	flain Road1  

Sanqiliandapuram, 
Trichy-1. Retired river/ 
A Special, .Souther 1, Railw 

A 0 N.Joseph, 	S/ 

630 No.18, 	P3..t1akara Sreet, 
Pelakkarai, 	Trichy1. 
Retired Guard/1 
Southern Railway.  

S..daikaiasamy, 
S/o Srul P1llai, 631, 
26, 	Sek<ai. Stree1t' 
Palakkarai, 	Trich'1. 
Retired Guard/B, 
Southern Railway. 

at, 

V. 

10 	
PPLICANT5. 

4 



71) 

K.Rse!varenQ8 , 

	

632 	No,48, PElayakevil Street, 
Palakkeraj, Trichy 
Retired Special 	et 
Southern Raiiw8y, 

C. fltflYeen1y, 
633'

•  
5/. P.S ,Chjflflj8h Udayer, 
15, Suqados3 11and Street, 
8tj Road, Trlchy...2, 

A.SyeU Jaffer, 
•SJ Sy'd •Ahornod, 

	

634. 	6, North Swanker?  5trect 
Near Babu Road, 
Tricthy-8, Retjrd Urjje/ 
A, Southern Railwa v 

V. Periyasaniy, 
S/0 G.Veithjaljn r  
32, Kezapettal Lirit, 
B'3zaar Street, 
Trichy-11  Ret1rei 
A, Southern Raii'y. 

V,1agiriswamv, 

	

63, 	5 /o N.SJeraEue, j , N&1C}'JJ  
8, Dcotor Isaac Lane, 
Sangiljepdepuram 
Trichy1, ketirsc [CdS 
Guard, Southern RailLey. 

S.Abdl Subhn, 
637. 	5/c Sh5.k 8abj-. 

38, Sathysmoorthy Street, 
Sentharneerpuram, 
Trichy-4. Retired Guard 
A Grade, Southern Railway, 

F{.Ammer Basha, 
S/r Md.Has58, 23—n, 
Varathemasemet Street, 
Sangiliandapur8  
Trichy....1, Retired Drijer/ 
?., Southern Railway, 

0 eDhariap al, 

	

639. 	5/0 R.Dureiraju Chettiar, 
159 Jajapettaj Main Road, 

R&tired Guarfl/1, 
rSc theItj'1ftaiiway. 

	

44 	
'- 

braIarn,. Lb\; 

	

641. 	- 1/,IY1.K. )tO1OIl', 
Ci-cuit Hou3Foaci, 
'No.51o11 
Thrich2O, êt'iied Driver/ 

outIri %iluay. 
N '(: 	- 

	

V 	 - 
-. . . .APPLIC1rS 

41 .. Intd,/_ 



., 
,Rarnu, 

641 	S/o Appevu Kerukahi, 
69, New Street, 
rlkakeai, Contonment, 
Trichy-1. Retired Driver / 
B, Southern Railway 

R.Kaliam.rthy, 

642 	S/o K.Rsmasamy, 1 
Kannagi Street, 

Trichy-20., Retired 
Shuntina Driver, 
Southern REII1UEy. 

Fl .Dsraisamy, 
643. 	5/6 V,FlarutharnuLhLj. 

23—C, rna Naar, 
Subramniapuram, 
Trichy-20. 7  Retred 
Driver/i, OUtht:31': fl 

R.f'lazharul Haq, 
644. 	S/c S..'htul Raz6k 2  2, 

Syeda Eloharned Roita: 
Bemcnaar, Tichy-1,, 
Retired Guard—A, Southerr 
Railway. 

A.Prnthoriy LouIs, 
645, 	2.Arck1cri Pn1 

91, Keels •Pedayahi Sticl  
Near Ed8  t:et, 
Palakkarai, Trichy-1 
Retired Guarl,/A, Scuther 
Railway. 

P.\Jenkatesan, 
646. 	S/o C,Perurnl Natdt., 

65, Highways CclQny, 
Subremaniapurpm Trichy— 0, 
Retired Driver/A Spi, 
Southern Railway, 

K.F9eenakshIsundaem, 

	

647, 	S/o Fl.Kurnarasany. Plilci, 
5i, Annarnalel Street; 
Erode, Retired CLiard—A, 
Southern Railuey, 

P.Arputham, S/ø A.Petei', 

	

648. 	47-8, Annen IilEtifl, 
AZ8I Nagar, 
Suramangalain Posc, 
Salem-3, etired Driver/ 
M. Southern REIilway .. APPLICANTS 

ip ..Cortd./.. 



K. Periesamy, 
5/c E,Kolandn, 23, 
VOC Street, 
Kollampalayam, 
Er,de-638 002. 
Perlyar District, 
Retired Guerd/, 
Southern Railway. 

V.Palenisamy, 
5/. NJe1u Paknadi, 
10/92—C.9  Nanjundpuren tJ;C ;  

Poderiui, C.oimbatcre Di.r:1t, 
Retired 6ua'?d/R 	l, 
Southern Railway. 

R • Ve nkatachal am, 

651 	/uK.Ramasamy 'cysr. 
117-11, (Jid Pagnur, 
Rarnjele Nagar Post, 
Trichy._9 Retired huritur-. 
river, c,utherc R'.. 

S .Sossimery, 
C52 	Sb G.Savariuhu, S  
U 0 	5/218, f1uthuktilam .'iIleas, 

N.Kttupetti Post, 
V/ia. Rmiee. Nager, 
Trichy-9, Roi.troJ  

Southern Railway, 

A .J .R am enath an, 
3_, P3ch3ippa r1uds15 Strt. 
Kumbakunam, Thanjavur District 
Retired Guarl/A. Southern 
Railway.. 

K.Abdul VLah, 
Sb Khader Shaw Rowther 
32, Periyar 8treet, 
ubramniapuram, 

Trichy-20, Retired hunter/ 
B. S.uthern Railway. 

655. 
S..-0 a p alan 
5/6 R.&rinivasan, 
64..C, Railüay Quarters, 
Kumbekenam-612 001, 

d, Southern 

thu, 
, 
Post, - 
richi, 
ict, Rtjr&d 
ou them 

I.. APPLICANTS. 



,jacrinathen, 

657 

	

	
A.ArQkiyam, 11/., 

Savariarkoil Str'eetil 
LIoraiyrJr Post, 
Trichy-'3 Retired 

ireman/A, Seutherri Rai1LeY. 

S.bdUl Káreern S2h.b, 
51w Sheik Ahmedy 734 
Centai Hazer, Tennur P.st 
Trichy-17 Retired. 
Speciul Dtre./ 
Snutriern Railue'. 

R • Soundarsrej'JaU, 
S/o G.Rajemanner NadtJ, 
25, £enerel 38ZZeI  

Tennur Pcst, Trii'-i7  
Retired Guard/ 3pici, 
Southern. RailLev. 

R.Uairaperumnel, 

	

O• 	S/o Raricsarny PiJici, 
28, KrshnapuraIr, 
[iddle 5treet, Tari ;  

Thanjevu Rcd, Trichy-.I, 
Retired Dri\,el/C, 
Suthorn Railway. 

M.ivesubramafliBfl, 
661.. S/o .nckz PY 

House N..20/C-1, 
Anna N3gar, 
SubrarnniaPUram, 
Trichy-20, Retired Shunter 
B, Southern Railway. 

P P am an ath efl, 

	

662 4 	S/n K.Fart.hasareth5, 
21/3, Poonnaiy 	lbny, 
Devara'a Nager, 
Trlchy-219  Retired riii 
Guar0/.p1. Southern. 
Railway. 

S1[d.ahbOOb Ali <hn, 
C/n A Sher Pli Kh;n, 
16/5, Fourth 5tree, 
Renganagat Trichy-21 
Retired P8sserqe  
SouthernRailaY,; 

S •De kshinamo crth), 
K.SornasuflCaCE 	flia 

17, E.B..oLmY, hajaral i 
Trichy-231  fletrd Guardi A .  
Southern Rei1Uey 	. 	

... APPLICS 



( 	V.Krishnarnurthy, 
S/ii C.Venugopal Raju, 
14, Kumaran Street, 
Melakaikandarkottal, 
Trichy—li Retired 
Guard/a, outherri Railway. 

R.na1ariathan, 
S/o Rayeppa Asariye.i, 
70,Krishnarnoorthy N-iger, 
Meter ractory Road, 
Trchy-21., Retired  
I, Southern r€1wav. 

T.K.Rajagopalan, 
S/o T.IJ.Krishnasamy 1yoriq, 
2, First Street, K1Iuuh, 
Illupur Road, Trichy-20 
Retired Passenger Gua, 
Southern Railway. 

K. Karumbairam, 

66 	
S/i &.Kumbalingam Piliat, 
46-6, Ramakrishne Nagar,  
Kallukuzhi, Trich-29, 
Retired Ori,er, 5cutherr1 
Railuaj. 

J..!\iu.596 to 668 are 
1)p]ic3nts ,n  0J.79/93. 

G,1uppUSfli7 

669 	Gruinde Asarv, 
6/A, arnynethn Stet 
Melakelkandharkottei Post., 
Trichy—Il., Retired Driver! 
A, Southern Ralwey. 

T .0 .Prunacha1er, 
S/6 T.P'.Venkataha1am Pillal, 

671), 	56_P., M'jdalier treet, 
Wwr.vur rost, 	ichy-3., 
Retired Guerd/, 
Southern RpIlua'. 

R • Kr ishnasemy, 

671. 	P.Rerasemy Ayyanger, 
3, Srinivase Pi:.lai Street 
Near Satyanarey'ia Tem1e, 
West Maiba1om, ffisdras - 600 033 
Retied Passenge: Guard, 

rnRai1u:v. 
AQkvev 

5fTftidieiai aicke:, 0 ( 	 'w'&%st St:eet, 
jne4 ViLage, 

Kathr 	TriDsticc., 
ir  cLjthorn 



.e P4 

K.M.bdul fajeeth, 

	

673 	S/0 K.Thanmecra 0hithfl 
8.249, e.H.E.L. Townshjp, 
flenhlet-632 406, N!rth P.'c 
Distrit, Retired hunter, 
Southern Railway, 

N. Krishnasa.my, 
5/. Narayanasarny PtJlai, 

	

674. 	27/3;' Sakthj Vináyoar St 
Crawford, Trichy12. 
Retired [)r5ver/A Sjthi:ri  
Railway. 

G.Amirthalingam, 
Sb M.Can a p s thy 

	

675, 	
Perlyar Streut, 
Kelakalkandarkcttai, 
Triohy_Il., Retid Oiver/ 
Southern Reilucy. 

S.Andreu, S/c 
Guru Illem, 3rd 	ret, 
E 4 E .Colcny; Mahajpjrar, 
Viliupurn, Sputi-  Pr:;oi. 
Dsrjct,, 	titd - sssen 
0r1ver, southerr, 

T.RroAm ,' 
S/s D.Thanavelu Psrj, 
25, Sjnrjaram Plllaj T';ot.tan, 
EdafflL,àtt4 utIiuj', 
Trich,-.12,, Retired Shurtef 
South&': Railway. 

l.GSvinziaraju, 

67 S/c Mutrukrishna Naidu, 
Nathersaa11ivas3J. , 
Samyaal Thoppu, Hcue No.37 
Trichy—e, Rtjred Shunter, 
Southern Railway. 

A.Pibdu1 Raiamen, 
679. - S/c G.hbdu_ Kareem, 

6/8, Jalla,. Pakkirj Street, 
Meduraj Road, Trichy8, 
Retired Dr:ver/Speci 	Crad 
Southern Ra.lway. 

K.Ra a ooa'. 

6G0-- 	/O .Krisrnasamy NaJ. 
91, SINCO 2o1oriv 
Edarralaipet 	P:Jthurr 
Sunoarrn Pj,1 	attarj, 
Trichy-12, Fetjted 5hU:tEr, 
Soutlerti fla'way. 

PPLICANT5. 
. .Contci./_ 

S. 

t 

et, 

A, 



I 

, 65 .. 

6.Ruppuserny Naicker, 
Sio M.Genget.hare Naicker, 

61. 	69, Illençao Street, 
Pinmalaipatty, Trir;hy-4., 
Retired Shunter/B 
Southern Riluay. 

C.Pndi, 5/. Chinnaiyari, 
612. 	N.Kutteppettu, 

Ramjee Nagar Post, 
Pmbedkar Nagar, Trichy-), 
Retired Shunter, 

• Southern Railwp.y. 

A.M.5kill, 5/o E.Kil1 
683 	124, Crawf'ord Colony, 

Crawford, Trichy-12., 
Retired Shunter, 
Southern Raii;ay. 

S,bdul Kareem, 

64 	S/n Shaik Ibrahin, 
56/P.4, S1ngaratFirppu 
Trichy-3, Retirec., Ct ,.unL..er  
Driver,'R, SoE!thei-i Rilwy, 

J.Issc,5/. ,Jseph Pi.iy, 
6E. 	36, Raghavachary Street, 

Sembiath Post, Per&ibur, 
iladias-600 011, P.etiied 

S 	 DDiver/Spl. Soutieri Reiii&ya 

R.Gopalakrishnan, 
'-i 
Cl 0 ' C ! £L I 	• 

f 	. • QLII \I1 	cr, h 

0 
Sethurma Pi1la1 o1ony, 
Trichy-20,'Retirei Shunter, 
Southern Reilway, 

N. Jayaram an, 
607. 	S/ N.KL.Naresa Ayyar, 

9!-D, Narasimma Achary Cnlnn', 
Nanjikottal Roid. hanjavur 
613 001,, Retired Pass. Cuard, 
Southern Railway. 

R,Joseph,S/o D.A.Rcqu 
ttiar,$-, •JecarI3ya!jum 

if 	-"'ty StreÔt, •\Jth Line, 
9'ettina-611 OCI, 

( 	%tfed Driver/A Spl, 
*( ! Sc 	Reliwey, 

S.Eca, 
68'. 	1C .Sadye. L'd2li:, 

\\Q1 J3\2 	Vendlyar Colnnj, 
N' ffj118j Njar, Velar R• aL 

Thanjavur, Retired usrd/A 
,Southern Rei1iey. .. APPLICANTS. 

.Contd./.- 



.. 	86, 

A. Velayutham, 
5/0 R,Annemeiai, 

690, 12/VI 2364 0 	Pookkae 
Vastha NeuStreet, 
Thenjaiur - 613 001, 
Retired Driver/P 
Southern Railway, 

R.,Murugaiyan, 
S/n IRamesamy Konar, 

691. Jeriin 	Nager, 
Udayemarthnndapuram PcL., - 614 706, 
Taluk, 	Retired Gurd/C 
Southern Railway. 

R.Gopblekrjshr-,sfl, 

692• 
acr 	Neidu, S/ui 	K.Ramanuibraham 

Plot 	No,19, 	Pidithr 
Nagar, 	Via 	Sivaji Nkcar 
Thanjavu 	- 	1., 	eI;i'e 
Driver/A, 	Southern RiLu, 

P.Sriflivasan, 
6c3, 5/0 	Pachaiyarpa 1iudaiiy 1  

112, 	R/4 9 	Iludglivar 	EtrcDt. 
1v1udaliyir 	Chethirern, 
Triuhy-1, Retired Guard/A, 
Southern Railway, 

6. Kelyenasunderam, 
694, 5/0 	P e GC'JIfld 	I1 	r;ill.?:, 

Mnoppaar Street, 
rnrnanpetei, 	Vedicpuen 	7r:' 

Pie,— 613 2052  Thanjavur 
District, Retired Guard/A, 
Southern Railway. 

K.Sanniyasi, 
695. S/o Keseve Padayechi, 

18, 	Kanper Street, 
Sentheneerpurarn, 	Tri.chy_ 
Retired Driver/C, 
Southern Railway. 

K. Sa nkare narayari en, 
5/0 V.Lncjanathen, 
C.99/R 	North East Extension, 
7th Cross, Thi1li Nager, 
Trichy-18, Retired C urd/Spl, 
Scuthern Railway. 

S.Periyaserny, 5/0 Senili, 
Doct' No.59/9, Mudsliyr 
Chetram, r1uneeiaren Kol 
Street, Ti.ichy-1., Retirbcl 
Drtvc4r, Southern Railuy. APPLICANTS 

.. , .Contd1  I— 



K. Nendegopai, 
S/o .Krishr.asamy, 695.431  
 Brindaven Street, 

Indira'Nager, LIC Colony, 
Trichy-21., Driver/.Spj, 
Retired, Southern Railway. 

I.R.BalesubremEnj.en, 
5/0 Rathjnam, 160, 699k 	
Nortf-i.Street, 
Tiruvaiyaru 613 204 
Retired Or...ver/f 
Southern Ra11uay, 

S, flas th an, 
S,o R. Babu Sehib, 700. 	
Retired Passenger Dr1•er, 
Southern Railway, 
Neeka Street, Ter'r-.ur, 
Trichy-17. 

P. Gowr I su tid ar am 

7f1 	S,"o S.Periasarny, 106-4, 
Manickauc'em NaduStreet, 
flelapuour,. Tinhy-1.. 
Retired Guard/n, 	- 
Southorn Raluay. 

TRamathèpdn, 

702 	ll.ihangavelu, 5, 
S.  BharathYDasn Stre'€; : 

Ki1përumpekkan; 
Villupurani- 	605 602,. 
Retired Driver/B, 
SUthern Railway* 

703 . S/o':Peckri.Thevar, 
2/257,Te1uk0ffjce R03d, 
ThIrUthureipoodi 614 7137  
Retired Driver/A, 

outhernRei1wdy. 

V.Arwnugem, Sb Valyapuri, 
Pelaniyandaver Koil Street, 

704. 	InarnkolethUt, Trichy •DLStL'ICt ), 
ed shunter, Southern 

Railway. 

iahib, 
, 	I 3u r VJ f f Ice, '1 	Uur, Thy-17, 

e d D)r. r /Spl,, 
wiy.  ,••, APPLICANTS 

. .Contd./— 

$ 



U. Velu, 

706. 	S/'o Uaiyepuri, 
rrethiyur, IniyenurRuad9  
House No.33, Trichy-9, 
Retired Shunter, 
Southern Railway. 

S.Ilerimuthu, 
5/. 11.Sinara Paayachi, 

° 	 'Railway Co16ny 
'Kallukuzhi, Trichy-20 
Retired 5hunter, 
Southern Railway', 

P,f1emuridy, 
I0 Palanlyandi, 4.t4, 

11 u d u k ku p at t 1, 
,udukoftai Reed, 
Trichy-20, Retired Shune: 
5cuthe,rn Railway. 

T. Inne'sirnuthu, 
S/c S.Thnmas, 139  
ies4 triyanathaiurari, 
Dindiqul, Retired Ehne:;  
Soucharn Reliwey. 

Pi,Seiarirnuthi, 
710.. 	S/o Prulappan, 9/5, 

I1 N..Cn1ny 6th tros, 
TrIchy-20, Retired 'Shurtcr. 
Southern Reiluay, 

P I'luthusamy, 
-5/o PjThan9-.ik?vq-idpr. 31 
A'B.S.Co1ny, Pucukottei 
RJed, Trchy-20, Retired 
Shunter, Southern Railway. 

'S.Pelaniyandi, 
712. 	Sjo Sataiyen, 31/3, 

Palanlyandavar Koil Street, 
Innamkolathur, Trichy D1stct 
Retired Shunter, Southern 

Railway. 

K.t1.rumugharn, 
713 	5/0 Kuthian alias 70,olayrnci,  

4/93, Palanlyandevar Koll 
Street, Innemkolethur, 
Trichy, Retired Shuntet, 
Southern FailwEiy, 

S,Kandasam', 
714. 	S,10  Subberja tevander, 

- 	:KechRne11Ur Post, 
42, •Est Thottipe]ayarn, 
Erode-6, ,Retirèd Shunting 
Driver, Southern Railway. PPLICNTS 

..... Contd../- 



( 
- 715. V.Th1e'rejen 

5/0 Veriketechp1em 4  
1:36, R.M.S.Colony, 
Nsrijeekbtthl Ro'd 
Trichy - 6, Retired Driver/i. 
l.Speci1, Southern Ri1ury. 

716. 	.C,ROUe, 5/0 Smue1 Rouso, 
35, Kenedi Street, 
Subremeniepuram, 
Trihy - 0,Ret.ired Shunter, 
Southern Reiluey. 

717, R.V.Ponneiyen, 
5/0 R.liCdjJAlIJ, 14—, 
Seint Intony't3 Lhurch 
Nqepettiriem - 61 	001 
Retired Driver,'P, 
Southern Rei1wy. 

5' Nos i 669 to 718 ere '718. i.ejmenickdm, 
5/0 Nereyensmy NUP., 	 eppllcents in 0,-., 80/93 

18, Netheji Street, 
Kam' rPjepUrFm, 
Rejekilpekkern Pt, 
1edrs —600 073 
Retired _Driver, 
SoUthern R5iwy, 

By A0ccFte Shr 	 F;.rj, in 	 395 to 403/91, 
51/90,416/90, 320/92, 298/92 end 377/92, 

By dvoc'teShri R.Bh'sk?rn ih 0.4-.Nos.44/93 to 16/93 0  

By iuvocPte Shri P.41j1- jija,i in OJ.Nos. 77/93 & 78/939  

By Idvucete Shri V!jy 	 ir tJ.i.NO5, 79/93 & 80/93 

Versus 

Is 	Cheirmen, 	 Respondent - I in 0J.Nos. 
RFilwey.Boerd, 	 395 to 403/91, 79/93 & 80/93 
Ri16hvn, 	

Rorijtt - 2 in Od.Nos. 57/90, Ne, Delhi, 	 416/0,320/92 9 298/9,377/92 end 
44 to 75/93s 

	

Union of Indie 	 Rssndent - I in 	 57/90, 

	

by thn 	 415/90,320/92,298/92,377/92 end 
44 to76/93 

of RFI1UPyS, 	end Respondent - 4 in 
i1 Bhrvn, 	 395 to 403/91. 

((. 	Nu Di\hi. 
i' 	 . 	s... Respondents. 

Co nt d. / 



3. 	Union of .Indi 
through the Goner]. 
Marjeqer,Southern Riluys, 
Pprk :oun, M3drPs 	3 

espondent - 1 in 
77/93 pnd 78/93 
espondent - 2 in O.FA.Nos. 

395 to 403/91,79/93 & 80/93. 
Respondent .- 3 in OJ.Nos. 
57/90,41 6/90,320/92,298/92, 
.377/92 and 44/93 to 76/93. 

The Chief Personnel Officer1!Rcspondent - 2 in 0...Nos. 
South9rn Reiluy, 	 77/93 and 78/93 
Pprk Town, Medrs - 3 

Divisional RPilw?y 	 . esr,cn'int - 3 in 0..Nos. 
MngerSoLthern RilwEy. 	3 	t 103/21.. 
[lysore. 	 Rcric';dent - 4 in OJ.Nos. 

S7/92,416/90,320/92,298/92 
sia 377/92 

 Senior Divisionl 	. Rpnrnt - 3 in 0J.No.77/93 
Personnel 	Officer, o'jtnern Rilwy. 
Peighat 

 The Ojvisionl Personrl p2nnt - 3 in 0..No. 	78/93 
Officer,Southern R'.iTit;ny, 
Meduri Division, 
Mdurj. 

 The Divjsionl (pondent 	4 in 	0..Nos. 
Supeinteidet, 44/Y 	to 76/9:3 

Southern Rilwy, 
Divisionr] 	Offi.ce,P1qht. - 

 The Divisional R'ilwy Rsondent - 5 in 	0..Nos. 
nager, 	. 320/92,298/92 and 377/92. 

5cuthorn REiluPy , 
B'ngiure. 1••I• Respondents. 

(By tdvocte Shri K.R,D.Kent for Shri .N.Venugopls 
Goud, R-ilwy Fdvocte fr respondents in all the 
epplic?tions). 

V 
Contd/— 
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CEDER OF THE FULL BEECH 

Shri Justice V.S. Malirnath, Chairman: 

These cases have been p1aced before the Full Bench as per 

the directions made by the Chairman by his order dated 23 • 10 • 1992 

in exercise of the powers conferred by Section 5 [4] [d] of the 

Administrative Tribunals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Bangalore Bench. The reason for the referenoe is 

the conflicting views taken by differen t.. benches, one view having 

been taken by the Ernakulani Bench in its order made in application 

K-269/88 dated 20.4 • 1990 and a contrary view taken by the Princi- 

pal Bench and the Ahziedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2 • 	The applicants in all these cases are eloyees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.1 2.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc- 

computing retirement benéf its to those who have retired 
AD 4/1 A~N>-1,  

* f 0 RN-AtIh Odler 

ç*1ons)) t 
4\ 	) 

ánd 	tbretirement benefits • 

1979 and not exceeding 55% of the running allowance. 

after 1.4.1979. To appreciate the rival con- 

necessary to advert to the relevant provisions 

applicants conditiom of service in regard to pension 



3. In pursuance of the recai¼tendations of the Third Pay Carnti-

ssion the pay scales of the lemployees of the Indian Railways 

fran 1 1.1973 by the rules Lalled  'Railway Servants Revision 

of Pay Rules, 1973' [hereinafer referred to as the 'Revision 

of Pay Scale Rules'] made byl the President in exercise of the 

powers conferred by the provis4 to Article 309 of the Constitution 

of India. It is enough to sLate that there was 	considerable 

increase in the substantive pa' of all the members of the running 

staff. So far as the grant ind quantum of pension is concerned 

the same is regulated by stiatutory provisions made under the 

proviso to Article 309 of tile Constitution. Pension and other 

retirement benefits depend upbn the average emoluments that the 

retiring employee was drawinJ before his retirement. Statutory 

rules govern xx determinatin of average emolument for grant 

of pension and other retiremefit benefits. The relevant statutory 

rules that were in force whn the revision of pay scale rules 

came into force on 1.1 .1973 aide extracted as follows: 

"2544. [C.S.R. 4861 - 	lnts and Average 	olimnts: The 
term "Dioluments", used in these Rules, means the emoluments 
which the Officer was receivig inmediately before his retirement 
and includes:- 

[a I  Pay other than that fr awn in tenure pest; 

[b) Personalllowance, which is granted [ii in lieu of 
loss of substantiv pay in respect of a permanent post other 
than a tenure post, or [ii : with the specific sanction of the 
Government of India, for any 

t 

ther personal considerations. 

Note: Personal pay granted Ln lieu of loss of sübetantive pay 
in respect of a permanent post other than a. tenure post shall 
be treated as personal allownce for the purpose of this article. 
Personal pay grant€d on any other personal. considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 

including those of the runnirg staff were revised with effect 
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[c) fees or coranission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"flmurnents" means the average earnings for the last six months 
of service; 

Ed) acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 (C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro ternpore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office terrporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

[e] deputation (duty) allowances, 

(f) duty allowances [special pay); and 

[g][i) For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximinii of 75% of the other emolu-
ments reckoned in terms of [a] to (f) above. 

[ii] For the purpose of gratuity and/or death-curn-retireinent 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the saire period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Fnoluments" means: 

the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]. In respect of Officers retiring, from service 
on or after the 1st Noverrer, 1959, the term "emoluments" means 

nts which the officer was receiving immediately before 
nt and includes:- 

4S - - 

tantive pay in respect of a permanent post, other 
a tenure post, held in a substantive capacity; 

[b] 	.nal allowance which is granted in lieu of loss 
)qZ ubstantive pay in respect of a permanent post, 

j o 	than a tenure post; 	V 

special pay attached to a post other than a tenure 
post, when the special - pay has been sanctioned 'perma-
nently and the post is a held in a substantive capacity; 



[d][1]For the Lse o calculation of average ernolurrents: 
With effect from 1st SeptentE, 1962, save as otherwise provided 
in Rule 2544-B [C.S..R 486-B] ne-half of: 

the difference between the total enoluments referred to 
in items [a 	[ ] and [] above and the pay actually drawn 
in higher off 14 ting or emporary appointments; 

Special pay oth than tht referred to in clause [c] above. 

pay drawn in teorary orJ officiating appointments; 

personal allowce othe than that referred to in clause 
[bJ above; 

V. the difference
Ult tween Ure substantive pay and the pay actu-

ally dra'in inigher *nure apwintment[s), whether held 
in substantiver officating capacity, provided that ser- 
vice in the 	ure apbintrrent[s], does not qualify for 
the grant of aJ;pecial ait1orial pension. 

[2] For the  p.lrposeof emolu1ents for [ordinary] gratuity and/or 
death-cum-retirementgratuityf The difference between the average 
emolunents in respt of itms [a] to [d][11 above calculated 
upon the last oneyr of se4'ice and the last substantive emolu-
inents as per items [(] to [cJIabove. 

[e][1] For the puose of 'calculation of average emoluments: 
The actual amount o1 the run ng allowance drawn during the month 
limited to a maxirnui) of 75% f other auclunents reckoned in terms 
of [a] to [c] and [ [1] abov 

[2] For the purpos4 of errol ents of [ordinary] gratuii:y/death--
cum-retirement gratiity:- The monthly average of running allowance 
drawn during the 35 days o running duty ininiediately preceding 
the date of quittin service united to 75% of the monthly average 
of other einolument reckone in terms of [a] to [c) and [d][2] 
above drawn during he seine ricxl. 

Note[1]: If irrrnediaely befo* his retirement or death, an officer 
has been absent Aft duty o leave with allowance CE his emolu-
ments for 'the pse of c1culating ordinary gratuity and or 
death-cum-retiremenit gratuit should be taken at what 'they would 
have been had he n4 been abprt from duty. 

Provided thatj the am4it of gratuity is not increased on 
acca.mt of increas in payiot actually drawn and that benefit 
of higher officiating or tmporary pay is given only if it is 
certified that hewuld haventinued to hold the higher of ficia-
ting or temporary apointmen but for his proceeding on leave. 

Note [2]:  In cas 
after completing 
to a perirnent po 
service the emolt 
years' service dui 
post shall be trE 
substantive capaci 

where a temporary officer who quits service 
ee year' service is aprx)intecl substantively 
any tii during the last three years of his 

nts dra4n  by him after completion of three 
ig the p4riod he was not holding a permanent 
:ed as i4 drawn in a permanent ipost held in 
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2544-B [C.S.R. 486-B1.[1]:  If an officer holding a permanent 
post in substantive capacity:- 

(a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post ) borne on a cadre which includes permanent post on 
the sarre time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1], all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect frafl 1st septener 19621. 

2544-C [C.S.R. 486-C1 - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay"  as defined in Rule 2003[21], which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary) gra-
tuity/Eath-ci.tii-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the average  
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary] /Gra-
tuity Eath-.cum-retirement gratuity will also include the monthly 
average of running allowance drawn during the 365 days of running 

irraTEthately preceding the date of quitting service limited 
t -75k of the emoluments as defined above. For the purpose of 
caIçultibn of average emoluments the actual arrount of the running 

- allowan6e drawn during the month limited to a maxirrum of 75% 
'-of othet emoluments as defined above shall also be taken into 
accour±: Ii 

() 

Noteti j : If a Railway servant, irrmediately before his retirement 
' of death, etc , has been absent from duty or on leave with allo- 



wances [including leave prepara ry to retirement J or on foreign 
service or having been uspended ut reinstated without forfeiture 
of qualifying service, his emojuments should be taken at what 
they would have been 1d he no! been on such leave or foreign 
service or suspension0 

Provided that the bmolunen shall not be increased on acc-
ount of increase in py, not ctually drawn and that benefit 
of higher officiating i, r tempo ry pay is given only if it is 
certified that he wouldhave cont. nued to hold the higher of ficia-
ting or temporary appointment but for his proceeding on leave. 

[2) Pay drawn in tenure a intments will count for persons 
governed by the Railway:Pension bles, 1950. 

It is clear from Rule 2544 [g] at one of the componnts that 

constitutes average luments 	Is the actual amount of rning 

allowance drawn by the Rilways 3ervant during the month, limited 

to a iraximurn of 75% ot the o er emoluments reckoned in terms 
sub-clauses 

of/[a) 	to 	[f] 	of 	the 	said ruld s. The expression 	'emoluments' 

used in the rules incides pay ind some other allowances. 	When 

the revision of pay sale ruls were promulgated and brought 

into force with effect om 1 .1 .1 73 in the light of the recoirmen- 

dations of the Third PcJy Cumis4Lon,no steps 	ere simultaneously 

taken to amend the stautory rues regulating grant of pension. 

Persons 	retiring after 1.1.197J who had received the benefit 

of increase in pay in ccordanc.' with the revision of pay scale 

rules were entitled to blaim cont 1311tation of their pension taking 

into account the revi4d pay the actual amount of running 

allowance drawn during, 
prev 

the /iron 
ous 

limited to a :naximum of 	75% 

of the emoluments whi includ~"J the enhanced revised pay. on 

21.1.1974 	the 	Railway :Board by their 	letter No. 	PC 111/73/RA 

directed as follows: 	
I 

"The question of 
various allowance con 
Pay Scales under Rails 
under consideration of 
on, the Board have deci 

ision .pf rules for the regulation of 
nt up4ri the introduction of Revised 
Servics [Revised Pay] Rules, 1973 is 
Board rending final decision, there-
as undr:- 

I 
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[i) Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

(ii) Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as alxve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pension, the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g][i}  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1.1.1973 has 

to be understocd as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu-

tory prescription regulating computation of eiioluraents and average 

Wtcontaird in Rule 2544 for the purpose of grant of 

/retireebenef its. Any decision to modify the same Du1d have 
Ri 

eftt vnly ihen the relevant statutory rules are amended in 
) ¼ 

acOrdancq) with law. But what the Railway Board did was to 
-¼. 

) (J 

\, 	te%tJt>Øthfy the statutory rules by an executive order nude - r 
'n23i976 bearing No.PC 11/75/RA/l paragraphs 1 to5 of which 

read as follows: 



ME 

"The question of revision of rules regarding treatment of 
Running Allowance as pay for ertain purposes consequent upon 
the introduction of revised py scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decfided that the existing rules in 
this respect mey be rrxlif led a*  follows in the case, of Running 
staff drawing pay in revised pay scales: 

Pay for the pirposes of pisses and V1'Os shall be pay plus 
40% of pay. 

Pay for the purpose of eave salary, Medical attendance 
and treatment, Educational ssistance and ret:irement benefits 
shall be pay plus actual Pmunt of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpdse of fi>'4ation of pay in statiorry posts, 
Compensatory [City] Allownce, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders tace effect fr 	1.4.1976. 

The payments already al1oed on provisional basis in terms 
of para 2 of Railway Ministrys letter No. PC III/73/RZ dated 
21.1.1974 for the period frar 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The abeve has the sanction bf the President. 

Hindi version of this lettetr will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding imnth for the Purpose of computation of eimlu-

ments for quantifying pension vqas reduced from '75% to 45%. The 

statutory rules prescribing the knaxiinum limit of '75% were, however 

not amended. 

4. But as the authorities t4ireatened to give effect to the 

Railway Ecard's order dated 22..1 976 in preference to the statu- 

tory rules Shri Dev Dutt Sharma nd other aggrieved persons chall-

enged the Railway Bcard,T sorder Jdated 22.3.1976 in the High Court 

of Elhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1 .11 .1985 

the said case stood transferrek3 to the Principal Bench of the 
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was alled by the Principal Bench by its order dated 

6.8.1 986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to nke 

payment beyond 31.3.1976 all retirement berf its in accordance 

with the Railway Board's letter dated 21 .1 .1 974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until rrodified in accordance with law. 

We should advert, at this stage, to arther order rrade by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered fran 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. it could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

on 4.5.1988 before the Ernakulam Bench of the Tribunal in O.A. 

N±-2/88 for a direction to grant them pension by adding runn-
'- / 	. 	L 	\. 
,g 	gace upto a rrxiniim of 75 of their pay for computaticx-i 

of their 'son in accordance with the judgment of the Principal 

Biin dIT0614-10/85. During the pendency of the said application 3 

le 2544 was amended by the President in exercise 



of the per conferred by Ar le 309 of the Constitution. By 

the said arrerdment said rule Ii) and g[iiJ of Rule 2544 were 

	

amended firstly with I  effect 
	

1.1.1973 reducing the limit 

	

of running allowance for the 	of calculating the average 

errcluments fran 75% to 45%. On 
J the same day, a further amerdinent 

was made with effect fran 1.I1979 increasing the rraximum from 

45% to 5510. Whereas the first. amendment was given retrospective 

effect from 1.1 .1973 the secondasrendment was given retrospectiv. 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amendments as folio : 

"Subject: Anierdment to Indian Rajilway Establishment Code- 
Volume I & II. 

In exercise of the piersj conferred by proviso to Article 
309 of the Constitutibn of Ir4ia, the President: is pleased to 
direct that Rule 1302, 1309, 11 502 and 2544 of Indian Railway 
Establishment Code, Volum I & r [First reprint and Fifth reprint 

	

respectively] be amered as 	the 1vance Correction Slips 
.428, 429 & 430 R.I. and 40 R.II enciceed as Annexures 'A'. 

'B', 'C' and W. 

The amendment will be effe 

This issues with the c 
of the Ministry of Railways. 

Hindi version is attached. 

DA:As atove 

No.E[P&AJII-86/ps-1 5  

ye from 1 .1 .1 973. 

of the Finance Directorate 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

Railway Board. 

New Delhi, dated 17.12.1987" 

"ANNEXURE 'D' 

SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and!g[ii] maybe substituted by the follcing: 

V 

e 
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gil) 	"For the purpose of calculatiai of average errolurrents:- 
actual airount of running alleovrance drawn by the railway 
servant during the rronth limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[iiJ 	"For the purpose of gratuity and/or death-cum-retirement 
gratuity: the rrnthly average of running allowances  
drawn during the 365 days of running duty iirrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976). 

DLN.IATIa: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been irodified through administrative 
instructions issued with the President 's approval effective from 
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommerded by the Third Central 
Pay CbrrlrLission. The purpose of this amendment is to give statu-
tory force to the adainistrative instructions with effect from 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

sd/ - [K. VK7 TESAN) 
Director, Establishinent[P&i] 

Railway Board." 

"Subject: kmendiaant to Indian Railway Establishment Code-Vol.I&Ii. 

In exercise of the pers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

The anerdrnent will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

- 
/RS/i 5 

T 

Sd/-[K. TKkTES?N 
Director, Establishment [P&R 

Railway Board. 

New Delhi, dated 17.12.87' 

It 



"?½NNEXURE 'D' 

ADVMCE OJRRD ION SLIP NO.407 P.11 

RULE 2544 

Sub-Rule g[i] and g[ii] y be substituted by the follcMing: 

g[iJ 

	

	'For the purpose of jcalculation of average enoluments:_ 
55% of bic averae pay, in the revised scales of 
pay, drawn during tht period;" 

il ii] 

	

	"For the purpose of gratuity and/or death- urn-retirement 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AtJrHORITY:[r4inistry c4f Railway's letter No.E[P&A]II_80/_ 
RS-10 dated 17.7.19,11 ) 

E'2LNATION: 

The Rule 2544 of Indian Railway Establishment Ode, Volume 
II [5th reprint] has been modiied through administrative instruc-
tions issued with President'sapproval effective from 1.4.1979. 
These instructions were necess4.tated by the Government 's decision 
on the reccarendations of 'R1

;th 

inin Allo,iance Committee [1980] 1 . 
The purpose of this amendmentis to give statutory force to the  administrative instructions 	effect from the same date on 
which the instructions were isued. It is certified that retros-
pective effect given to thesj rules will not adversely affect 
any roloyee, to whan these ru]is apply. 

Sd/-[K.VrDsj:J 
Director, Establishnent [P&A1 

Railway Board." 

The amendment to the statutory rules having been effected during 

the ndency of the QZ  the aplicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect Ifrom 1.1 .1973 and 1.4.1979 respec-

tively. Their princil contentiori was that they, as pensioners, 

have acquired vested rights t receive pension in acrdance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannt be taken away by the subsequent 

amendments iide to rules on 5. 12.1988 by giving retrospective 

effect to the same. This accordkng to then is unj ust, manifestl7 

unreasonable and arbitrary and thus violative of Article 14 of 

the Ccnstitution of India. Th 	naku1am Bench cons istin; of 



Vice thairman S.P. Mukerji and Judicial Mamber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the airend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirerrQnt benefits to the applicants as if 

the anendrrent to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment whic.h gave retrospective effect, preserving 

the prospective effect to the ainerx3irent with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a naxiirrum of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the 1nakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order rrade on 25.7.1 990. 

Shri C.L. Nal•lick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Board's order dated 22.3.1976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

Board dated 21 .1 .1974. That application was opposed by the res- 

viz., Union of India reoresented through the 
Xe 

(&( 	Chai 	sR\lwav Board anç the General Manager, Northern Railway. 

. 	 that these respOndents did not bring to the 

'to ice of) 	Principal Bench that the validity of the amendment 

\ 
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to Rule 2544 was challenged 1fore the Ernakulam Bench and that 

a decision has been rendered on 20.4.1990 striking down the alnerkd-

ment to the extent they gave retrospective effect. On the date 

on which the apolicants presented their applications before the 

PrinciDal Bench, the Ernakulani Bench had not yet rendered its 

decision. But the Ernakulan Bench had rendered its decision 

long before the Princiosi Bench decided thE 	cases on 23.10.1991. 

The applicants were obviously, unware of the decision. That ray 

be the reason for their not bringing the decision of the Eriakula 

Bench to the notice of the !prircil  Bench. But the conduct 

of the respondents is inexcusable as the Union of India was a 

party to the proceedings befdre the Ernakulaa, Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernahelam Bench when the O.A. No.1 572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were diseissd repell;ng the challenge to tn amendient 

to the rules. The Principal ench took the view that the vested 

rights of the pansiQners were not affected by the amendment of 

the 	rules on the ground that the total anount of pans ion and 

retirement benefits they would have received before the amendment 

wcre not reduced by the andd rules. Following this decision 

of the Princiool BeIc! aopliations No.351 to 423/88 filed by 

sthibrly situated oersons before the Abmeda]aad Bench were his-

iissed on 28.2.1992. It is sirprisincJ that the Union of India 

which was one of the rsponde)ts before the Aheedabed Bench did 

not bring to the notice of rjtia said Bench the decision of the 

Ernakulam Bench in O.A. K-269/Ft to which it was a party. 

£ 
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9, It is for the first time after all these cases were referrj 

to th3 Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforried us that the Special Leave Petition and the 

application for stay are pending and that the Supreire Court has 

not granted any interim order staying the operation of the order 

of the Ernakulam Bench. 

10. It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this hatch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncenent of the Supreme Court 

where they had challenged the decision of the Ernakulani Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. IVEDI ANt) SONS 

V. AMBALAL MANIPAI PATEEJ AND CYITIEIRS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar rretters 

were pending there. It is in these circumstances that the Suoreme 

Court observed that the course adopted by the High Court was 

not correct and that if the High Court thought that the point 

the apellants was the seine as was pending in the Sun- 

*( 

) 

Le 

ought to have stayed the hearing of the writ peti- 

Supreme Court disposed of the other matters. 
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'rhese observations, it is ob4ous, were 	iT1de having regard 

to the context and the circunstances of the case. What hinds 

the Tribunal under Article 141 of the Constitution of India is 

the principle of law laid down  by the Supreme Court. It is not 

possible to understanc the deci$ion of the Supreme Court as laying 

down the principle that if an appeal is perthng before the Sup-

reme Court in which the validit' of a particular statutory provi-

sion is challenged, that the Hih Courts where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case befor€ the High Court should be stayed 

awaiting the decision of the Surerre Court depends upon the facts 

and cirumstares of each case. In the presen!: batch of cases 

we are oncerned with the valuble rights of the ape licants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delayl in disposal of these cases would 

cause great hardship aXid prejudice to the old and retired pension-

ers. The SLP is pending before, the Supreme Court from 24.7.1 990 

and the operation of the ordei of the Erneirulam Bench has not 

been stayed. Even then the app4ioants herein have not been given 

the 	benef it of the decision or the Ernakulasn Bench in regard 

to caiputation of their retirement benef its. Having regard to 

all these circumstances we do Inot consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court, 

11. On behalf of the alicant it is contended that we should 
the 

disoose of these cases in the 1 ght of the decision of/ rnakulam 

Bench which has struck down the amendment to Bule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondents ç however, it 

is maintained that the Princiixtl Bench and the Abniedabad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulani Bench is wrong and that the view taken by the 

Principal Bench and the Ahniedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of tue Ernakulan Bench when the Principal Bench and the Auniedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide; AIR 1989 SC 1933 UhION OF INDIA 

Aid) AOTi-!ER v. RAGHIJBIR SIINCIi AND OTHERS wherein it is observed: 

'We are of tne opinion that a pronouliceinent of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by tue Full Court or a 
Constitution bench of the Court." 

If only the respondents had fairly placed tne decision of the 

Ernakulam Bench before the Principal Bench and the Ahmedabau 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having  already been 

struck down by tue Ernakulain bench which had the competence 

to do so. Tue respondents are now trying to taKe advantage 

of tue failure on their part of performing their duty of placing 

the decision of the Ernakulam Bench when similar cases came 

up for consideration before the Principal Bench and Ah,iedabad 

- :fl. If the respondents had acted fairly and diligently, 

decisions would have been avoided. 

	

*( 	'w\ha1l now examine the contention of the respondents 

	

( 	tiat ti bbders of the Principal Bench and the Ahmedabad Bench 

fect of declaring/the timpugned amendment to tue Rules 

o-le extent that they give retrospective effect are valid 
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At the outset we would iike to sy that the applications filed 

by the aggrieved partie4 raving uen dismissed by the Principal 

Bench and the Ahmedabad Benc . n 	Ithose orders cannot be under- 

stood as declaring that the iinpuned provisions of the rules 

are valid. The decision of the Ernakulam Bench wnich struck 

down the amendment to toe rules in o far as they gave retrospec-

tive effect is not an order in prsonem. Inc Ernakulam Bench 

has deld that under the proviso L01 Article 309 of tOe Const:itu-

tion toe President has power to prmulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to toe extent ttley gave retrqspective effect on the ground 

tnat it is arbitrary and violative pf Article 14 of the Constitu-

tion to deprive the pensioners of, the rights which vested in 

them as on the dates on which tney retired , ny amending the rules 

suuseuently with retrospctive effect. As the impugned provi-

sioiis were struck down as violative 1  of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

voiu aD initio vide DEEP C!1AND v. SThTE OF UTTiR PRAOESh reported 

in AIr 1959 SC 648. Oncea con1pete4t court declares a statutory 

provision as void as offending toe Ifundamental rignts conferred 

by rtic1e 14 of the Constitutiol that decision binds every 

one and not merely the parties to he proceedings. The effect 

of the decision of the Ernakulamn bnco is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. in Black's Lw Dictionary, 5th Edition, it is stated 

tnat Judgment in Rein is:- 

'An adjuaication pronounced upn the status of some parti-. 
cular ttnng or subject matter, Juy a tribunal tiaving compe-
tent authority." 

in hialsoury's Law of England, 4th dition, Vol.ld the meaning 

of 'Judgment in Rem" is given at para 1522 as below:- 

1522. 	Meaning of "Judgment .n rem". A judgment in rein 
may be defined as the judgimien of a Court of tompeteriL 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the 'res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Emphasise supplied) 

As the decision of the Ernakulam Bencn declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on whicti the Principal Bench and the 

Ahinedabad i3encn disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declarea void by the Ernakulam Bench, the 	tribunal 

cannot be asKed to striKe downtre statutory provision whicn has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulani Bench. Wnen 

a statutory provision is declared as void or struck down, the 

same can 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. Tne only 

other way to resurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNiON OF INDIA v. RAGHUBIR SINGII AND 

OTnERS - 

ADMIA 

re a statute is declared invalid in India it cannot 
. 	e *instated unless constitutional sanction is obtained 

0 ( 	ffi 	r*or by a constitutional amendment or an appropriately 
j7 m4ed version of the statute is enacted which accords 

wIL7n 	prescription". 

. 9ah 	and is not disputed that the Ernakulaai Bench of the 

Tr 	al was competent to declare the impugned statutory provi- 

sion void as offending Article 14 of the Constitution. Tne 

,statutory provisions declared void have not been si-iown to have 



been resurrected either by an apropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutinal prescription. The applica-

tion for review challenging the Oecision of the Ernakulani Bench 

has been dismissed. Though an 'appeal has been filed against 

the decision of the Ernakulani ench to the Supreme Court no 

decision has as yet been rendereJ by it reversin; the decision 

of the Ernakulain Bench. It is amitted that the Supreme Court 

nas not so far stayed the operatin of the said decision. Hence, 

we nave no hesitation in holding ¶hat the order of the Principal 

Bench and the Ahuiedabad Bench dol not nave the legal effect of 

resurrecting the impugned statutcry provisions which have been 

already declared void by toe earier decision of the Ernakulam 

Bencn. in the light of our above Ifindings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulani Bench which has declared thO impugned provisions as void. 

As toe decisions of the Principl Bench and Anmedabad Bench 

(io nut have the effect of decl4rin6 ttie impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflic1t. 

15. 	Assuming that there are i.two inconsistent decisions, 

we snall examine as to which Uecisin can be regarded as a prece-

dent binding in subsequert cases. It is obvious that the krin-

cipal Bench and the Ahmedabad Benc.hhave rendered their decisions 

witilout noticing the earlier dec4ion of the Ernakulam Bench. 

in suco a situation it is well setled that tne later decision 

rendered in ignorance of the earlier-  decision has to be regarded 

as per incuriam and not binding 4 the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurispruuence, 12th Edition, page 151 at para (5) as 

fol lows: - 	 f, \C 
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"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. Tnis rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. Dc Gray (19U0) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned inthe judgments, it iiust be assumed 
tnat the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriain and is not binding on a later court."  
(emphasise supplied) 

in Ragnubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying tnis principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulani Bench and that the subsequent decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriain and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Beiicn and 

the Anniedabad Bench have to be ignored and the Ernakulant Bench 

decision alone should be regarded as holding the field as a 

in regard to the validity of tne impugned rule in 

V - 	 - I so farasit gives retrospective effect. 
-. 

'I( 	. 	. 	.' 	, 	
i lbi;:, 	As - tne rull Bench s not bound by either of the dcci- '(-.\ 	..... - 

2 ' 	io.ns, we -shall now examine as to winch of the decisions lays 
,\  

d-o'Wit-Ohe 	W correctly. The Ernakulam Bench has rightly proceed- 

the basis that the President has under tue proviso to 



Article 3U9 of the Constitution power to promulgate rules witO 

retrospective effect. This, howeer, is subject to the condition 

that the rules do not Offend an of the fundamental rignts con-

ferred by Part III of, the Costitution. Wiiat the Ernakulalil 

Bench nas done is to examine as to whetner retrospective effect 

given to the amendment violates Article 14 of toe Constitution. 

It nas held that it does, on tn ground that the vested rights 

of the applicants in the matter of receiving pension and otner 

retiral benefits have been affec;ted by tne retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Governine4t servant earns. It is neither 

cnarity nor bounty. Government srvant acquires right to pension 

and other retirement benefits on the date ne retires from ser-

vice. Deprivation of suco a val4able vested right after retire-

ment, in our opinion, is manifest1y unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

Tnat is precisely what the Ernaxulam Bench nas said in its deci-

s:ion. The Principal Bench and hrnedabad Bench nave not takeii 

tne view that such vested rights can be taken away by a subse-

quent amendment to the rules 4y giving retrospective effect 

to tne same. Wnat they nave sid is that the vested rights 

of the applicants before tnem ha've not in any manner been cur-

tailed by the impugnea amendments; to tne rules. By the revision 

of Pay Scale Rules the pay scale of the members of the running 

staff were ennanced with effect 4roin 1-1-1973. Under Rule 2544 

tne members of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tue 

running allowances which tney werE receiving subject to a maximum 

of 75 of tneir pay and other all wances. Rule 2544 was amended 

by notifications dated 5-12-198 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with ku1e 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

ku1es which came into effect from 1-1-1973. Wnen the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bencn wuose decision has 

ueen followed by the Anmedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

nas done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with tne pension wnicn he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and the running allowance subject to a maximum of 45% or 55% 

may. We are concerned witn persons who retired 

and 4-12-1988 thereby earning a right to compu- 

,, 	tati.Jdf pnsion in accordance with the statutory rules then 
)-4 

if-ce. 	the time tney retired, revision of pay had come 

\pto 1ftte,/J1t is the revised pay and the running allowance 

üiet-i a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This tight wnicn 
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accrued in their fa'our on tb ir retirement between 1-1-1973 

and 4-12-198 was sought to be affected by amending the rules 

on 5-12-1988 with rerospectl e effect reducing the maximum 

limit of running allJance Lii t I qualifies for pension. 	When 

the maximum limit of f unning a lowarice is reduced from 75 to 

45 or to 55 it autoniäically r~ l duces the pension and retirement 

benefits that stood vsted on the date of retirement. it is 

impossible, therefore, to agree ith the view taken by the Prin-

cipal Bench followed ly the A mdabad Bench that the vested 

right of the perisiorrs who retired between 1-1-1973 and 

4-12-1968 in regard t pensioii, and otner retirement benefits 

have not been aaverseLv affecte by giving retrospective effect 

to the ainendeu rules. 	We navi , therefore, no hesitation in 

folding that the decisins of the Principal Bencn and the Atoneda-

uad Bench witn great espect a e wrong and that the decision 

of the Ernakulam Bench is right. The BrnaKulam Bench has, in 

our opinion, rightly ieciared he amended provisions to tue 

extent they have been ; given rtrospective effect as void as 

offen(lin8 Article 14 of :e coilstj tution. 

17. 	As the decision of ! t he Brna ulam Bench is in appeal before 

tne Supreme Court we would uk: , in tne interest of justice 

and to avoid multipiicty of ptoceedin6s, to direct that t;ie 

present applicants shall be Do ad by the directions of Lao 

Supreme Court and that the paym nts made in pursuance of our 

directions in all these cases 	all 'be liable to be suitably 

adjusted. 

lB. 	For the reason stated bove, all these applications 

are allowed with the followiup directions: 

1) 

 

The respondent shall recompute the pension and 

other retiral 'enefits of the applicants or tneir 

L.is in accord' ace with u1e 2544 as was in force 

oefore it was amenuen by hotification dated 

5-12-1988. 	.1 
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The arrears due to the applicants/L.Rs on the 

basis of the recoinputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time the amounts 

due shall be paid with interest at 12 per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

The payment of pension and retirement benefits 

as per tne aforesaid directions shall stand regu- 

' 	 /adjusted in accordance with the orders 

'ions as may be issued by the Supreme Court 

( 	ftp in'. No.lO373/9O against the decision of the 
i 

' 	Ernhi iii Bench of the Tribunal in Application 

¼.. 	 0 )I 	19/188. 
.' Ii 	
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